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RAILWAY CONCESSION TO STUDENTS

4582. SHRI M. P. BHARGAVA: Will ttk
Minister of RAILWAYS be pleased TO state:

(a) the meaning of the word 'home' used
in connection with issuing railway concession
tickets to students; and

(b) whether such concession is given to
students going to places where their parents
work?

THE DEPUTY MINISTER OF RAILWAYS
(SHRI S. V. RAMASWAMY): (a) For the purpose
of concessions, the term 'home' is intended to
refer to the place of permanent residence of
the parents or guardians, as also the place
where either or both the parents or the
guardian is or are residing at the time.

(b) Yes, Sir.

COMPLAINTS ON THE SOUTH EASTERN
RAILWAY

*583. SHRI S. PANIGRAHI: Will the
Minister of RAILWAYS be pleased to state:

(a) the number of complaints entered in
the complaint books provided at the railway
stations on the South Eastern Railway during
the first half of this year;

(b) the nature and principal categories of
such complaints; and

(c) what action Government have taken
on those complaints?

THE DEPUTY MINISTER OF RAILWAYS
(SHRI SHAH NAWAZ KHAN): (a) Statistics of
the number of complaints recorded in the
complaint books provided at stations are not
available separately but the total number of
complaints received by the South Eastern
Railway during the first half of 1958,
including those recorded in the complaint
books at stations, was 1278.

[ 16 SEPTEMBER 1958 ]

transferred fiom 9th S

lo Questions 3388

(b) and (c). A statement is placed on the
Table of the House.

STATEMENT

Nature of complaints received on the South
Eastern Railway and action taken by
Government thereon.

(b) The nature of such complaints, broadly
classified, was as under: —

(1) Incivility to public on the part of the
staff.

(2) Lack of amenities at stations or in
trains.

(3) Late running of trains.

(4) Inadequacy of accommodation in
trains.

(5) Inadequacy of train services.

(6) Bribery and corruption on the part of

the staff.
(7) Theft and pilferages of goods in
transit.
(8) Defects in the catering
arrangements.
(c) Complaints are promptly

acknowledged, enquiries initiated and final
replies sent to the parties as expeditiously as
possible.

In regard to complaints pertaining to lack of
amenities at stations and in trains, inadequacy
of train services, etc., appropriate action,
within the resources of the Administration, is
taken to rectify the defects and deficiencies
brought to notice.

If staff have been found to be at fault in any
way, suitable disciplinary action is taken
against them.

fFINANCIAL OBLIGATIONS OF WEST

BENGAL AND BIHAR IN RESPECT OF

EXPENDITURE INCURRED UNDER THE
DAMODAR VALLEY CORPORATION

*423. SHRI BHUPESH GUPTA: Will the
Minister of IRRIGATION AND POWER be
pleased to state the total financial obligations
pi the Governments of West Bengal and
Bihar towards the

eptember, 1958.
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Central Government in respect of the
expenditure already incurred under the
Damodar Valley Corporation?

Tue DEPUTY MINISTER oF IRRI-
GATION AND POWER (SHR1J. S. L. HATHI):
Up to March, 1958, the Central Government
has advanced the following amounts as
interest bearing loans to the Governments of
West Bengal and Bihar for financing their
share of expenditure on Damodar Valley
Projects: —

Rs. 66:06 cxores.
. Rs. 19 76 crorea

West Bengal ..
Bihar

GiFT oOF SALK VACCINE FROM THE UNITED
STATES RED CROSS ASSOCIATION

+424. SHR1 BHUPESH GUPTA: Will the
Minister of HEALTH be pleased to state:

(a) whether any consignment of gift of
Salk Vaccine from the United States Red
Cross Association to the Indian Red Cross
Society has recently arrived in India;

(b) if so, what is the date of its arrival and
what are the dates of distribution of the same
to hospitals;

(c) whether the expiration date of the
Vaccine was marked on the vials; if so, what
is the date so mentioned; and

(d) what is the period taken by a complete
course of injections of this medicine?

THE MINISTER oF HEALTH (SHr1 D. P.
KARMAHKAR): (a) Yes.

(b) A statement is laid on the Tab'e of the
Sabha. [See Appendix XXII, Annexure No.
52.]

(¢) Yes. For the first consignment the
expiration date was 9th July, 1958 and for the
second 17th September, 1958.

(d) Complete immunization by this
prophylactic is covered by three injec-
(*Transferred from 9th September, 1958§.

[RAJYA SABHA]

to Question* 3390

tions of one c.c. each at an interval of 2-6
weeks between the first and second doses and
about 7 months between the second and the
third doses.

FILLING uP OF POSTS IN CENTRAL FooD
DEPARTMENT OFFICES AT GWALIOR

165. SHri P. N. RAJABHOJ: Will the
Minister of FOOD AND AGRICULTURE be
pleased to state:

(a) which offices of the Central Food
Department are located at Gwalior;

(b) what Is the strength of each category
of staff working in those offices;

(¢) how many of the members of the staff
belong to Scheduled Castes and Scheduled
Tribes;

(d) how many posts reserved for
Scheduled Castes and Scheduled Tribes are
still lying vacant in those offices and for how
long;

(e) how many times interviews were held
for these vacant posts and how many
candidates were interviewed for the purpose;
and

(f) what are the minimum qualifications
fixed for these posts, and what are the reasons
for not selecting the candidates up till now?

THE MINISTER ofF FOOD AND
AGRICULTURE (SHRI A. P. JAIN) : (a)
Office of Assistant Director, Central Storage.

(b) Class I Officer .1
Class II Officer |
Class III Officer .37
Class IV Staff .. 109

(c) Class in Staff |

Scheduled Caste
Class 1V Staff .21
ComDrising of 18
Scheduled Castes and
three of Scheduled
Tribes.
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(d) Two posts of Class-Ill. One post has
been vacant since 1957 and the other since
January, 1958.

(e) and (f). During the period January
1958 to middle of August, 1958, interviews
were held five times for selection to various
categories of posts. For Class III vacancies for
which minimum qualifications is Mat-
riculation, only two Scheduled Caste
candidates were interviewed but neither of
them was considered suitable by the
interviewing officer.

EXCURSION TRAINS FOR STUDENTS, FARMERS
AND PILGRIMS

166. DR. SHRIMATI SEETA PARMA-
NAND: Will the Minister of RAILWAYS
be pleased to state:

(a) how many excursion trains were made
available during the years 1955-56, 1956-57
and 1957-58 for (i) students, (ii) farmers and
(iii) pilgrims;

(b) what expenditure was incurred by
Government on these trains; and

(c) the total mileage covered by these
three groups of excursionists?

THE DEPUTY MINISTER or RAILWAYS'
(SHRI SHAH NAwWAzZ KHAN): (a) to (c).
Information is being collected and will be laid
on the Table of the Rajya Sabha.

FAMILY PLANNING

167. DrR. SHRIMATI SEETA PARMA-
NAND: Will the Minister of HEALTH
be pleased to state:

(a) whether the experiment on

rhythmic method of family planning
has been stopped;

(b) the amount  sanctioned  for
family  planning  propaganda  during
the year 1958-59;

(c) the amount of money spent on

conferences for family planning during the
years 1956-57 and 1957-58;

(d) whether any expenditure has so far
been incurred on any delegates sent abroad for
the family planning conferences; if so, how
much; and

[ 16 SEPTEMBER 1958 ]

to Questions 3392

(e) what are the names of the delegates?

THE MINISTER orF HEALTH (SHRI D. P.
KARMARKAR) : (a) Experiments exclusively
on rhythmic method have been stopped.

(b) Rs. 2- 68 lakhs have been allocated to
the Director, Advertising and Visual Publicity,
Ministry of Information and Broadcasting, for
Family Planning Programme. In addition Rs.
13,187 have been sanctioned to the Family
Planning Association of India for the Family
Welfare Journal, and Rs. 1,000 to Parivar
Niyojan Samiti, Calcutta, for the booklet
entitled "Rashtra Yojana aur Parivar Yojana."

(c) Rs. 5,000 in 1956-57 to the Family
Planning Association of India for Third All-
India Conference on Family Planning held at
Calcutta. No expenditure on conference was
incurred during 1957-58.

(d) Nil.

(e) Does not arise.
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TRANSFER OF PRE-PARTITION POSTAL

CERTIFICATES AND POST OFFICE SAVINGS BANK

ACCOUNTS

168. SHRI NAWAB SINGH CHAU-HAN:
Will the Minister of TRANSPORT AND
COMMUNICATIONS be pleased to state:

(a) the number of applications so far
received as a result of recent invitation for
fresh registration of claims for the transfer of
pre-partition Postal Certificates and Post Offi-
ce Savings Bank Accounts from Pakistan and
the value thereof;

(b) the number of such Certificates and
Accounts received so far from Pakistan;

(c) the order in which present ap-
plications are being sent to Pakistan; and

(d) whether the Government of Pakistan
have expressed their inability to send certain
Certificates and Accounts; if so, the reasons
therefor?]
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UTHE MINISTER oF TRANSPORT 4ND
COMMUNICATIONS (SHRrI S. K. PA-TIL):
(a) As the last date for

t[ ] English translation.

[ RAJYA SABHA |

to Questions 3394

receipt of such applications is 14th November
1958, the information asked for is not
available.

(b) Nil. No exchange has been place so
far.

(c) and (d). Do not arise.]

SLUM SURVEY REPORT PUBLISHED BY
DELHI BHARAT SEVAK SAMAJ

169. SHRIMATI SAVITRY DEVI NIGAM:
Will the Minister of HEALTH be pleased to
state whether Government have received a
slum survey report published by the Delhi
Bharat Sevak Samaj?

THE MINISTER oF HEALTH (SHRr1 D. P.
KARMARKAR): This report was received by

Government in the first, week of August,
1958.

JAWAHAR TUNNEL

170. MouLANA M. FARUQI: Will the
Minister of  TRANSPORT AND  COM-
MUNICATIONS be pleased to state:

(a) the progress so far made on the
construction of the Jawahar Tunnel;
and

(b) what amount has
spent on the project
its estimated cost?

THE MINISTER ofF STATE IN THE
MINISTRY OF  TRANSPORT AND
COMMUNICATIONS (SHRI RAJ BAHADUR):
(a) The progress of the Western and Eastern
tubes of the Jawahar Tunnel is as given below:

been
was

so far
and what

Western Tube.—(i) Pilot heading
completed.

(i1) Widening to full section completed.

(iii) 88 per cent of the
to be done, completed.

lining work

(iv) Work on roadway, footpath etc. is
being taken up.

Eastern Tube.— (i) Pilot heading
completed.

(i) Widening to full section,
about 60 per cent completed.
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(b) The total expenditure on the
construction of the tunnel upto the end of July
1958 is Rs. 128:80 lakhs approximately. The
project was estimated to cost Rs. 480 lakhs
out of which the Civil Engineering works
which are in hand will cost about Rs. 260
lakhs.

BUILDING FOR THE ALL INDIA INSTITUTE OF
MEDICAL SCIENCES, NEW DELHI

171. MouLANA M. FARUQI: Will the
Minister of HEALTH be pleased to state:

(a) the progress so far made on the
construction of the building for the All India
Institute of Medical Sciences, New Delhi;

(b) what is the expenditure so far incurred
on that building; and

(c) when the building is scheduled to be
completed?

THE MINISTER oF HEALTH (SHRI D. P.
KARMARKAR) : (a) The progress so far made
on the buildings of the All India Institute of
Medical Sciences is as follows: —

The entire site of 150 acres of land has been
developed. Residential quarters for the staff
are complete. Nine hostel blocks for students
and the Nurses' Home are complete. The
construction work of the main building of the
Institute namely the Preclinical Block, with
Dissection Hall and one Lecture Theatre, is in
progress. The North Wing of this Block and
the Dissection Hall have been completed.
Approval to the construction of a Teaching
Block and a 250-bedded Hospital has been
accorded.

(b) An expenditure of Rs. 173'45 lakhs
has been incurred on the buildings of the
Institute upto the end of July, 1958.

(c) The Pre-clinical Block will be
completed by the end of December, 1958 and
the Lecture Theatre by the end of March,
1959. The Teaching Block and the Hospital
are expected to be completed by the end of the
Second Five Year Plan,

[ 16 SEPTEMBER 1958 ]

to Qucslionc 3396
ROAD DEVELOPMENT IN NEFA

172. MouLANA M. FARUQI: Will the
Minister of TRANSPORT AND
COMMUNICATIONS be pleased to refer to
paragraph 23 on page 74 of the Report of the
Ministry of Transport and Communications
(Department of Transport) for the year 1957-
58 and state:

(a) whether the schemes for the
development of roads in the North East

Frontier Agency has been fully implemented;
if so;

(b) at what cost; and

(c) what are the details of the scheme?

THE MINISTER ofF STATE IN THE
MINISTRY oF  TRANSPORT AND
COMMUNICATIONS (SHRI RAJ BAHADUR):
(a) to (c). The information is being collected
and will be placed on the Table of the Sabha
in due course.

CONSTRUCTION OF ROADS IN STKKIM

173. MouLANA M. FARUQI: Will the
Minister of TRANSPORT AND
COMMUNICATIONS be pleased to state:

(a) whether the construction of the
Gangtok-Nathula and Gangtok-Paky-ong
roads in Sikkim has been completed; and

(b) ifso, at what cost?

THE MINISTER ofF STATE m THE
MINISTRY OF  TRANSPORT  AND
COMMUNICATIONS (SHRI RAJ BAHADUR):
(a) The construction of these two roads is still
in progress. It is now possible to use a Jeep on
Gangtok-Nathula road in fair-weather.
Gangtok-Pakyong road is jeepable in about
one-third the length.

(b) Actual expenditure incurred upto
June 1958 is as follows:

Gangtok-Nathula road Rs. 47-72
lakhs
Rs. 11-97

lakhs

Gangtok-Pakyong road
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SITES FOR REHOUSING CONSTRUCTION
LABOUH

174. MouLANA M. FARUQI: Will the
Minister of HEALTH be plesed to state:

(a) where the sites referred to in paragraph
4 (iii)) on page 85 of the Report of the
Ministry of Health for 1957-58 are situated;
and

STA

of for

constructions

tenements
of labour

Building

Sites selected for
camps—

(1) Site South of Ring Road of the Junction
of Ring Road and Kitchner Road;

(2) Site at the southern corner of 90/129
acre plot, south of Ring Road at the junction
of Ring Road and the Railway line, near
Hindustan Factory;

(3) Site between railway line and
National bypass, behind Purana Quilla.

SUPPLY OF CHOLERA VACCINE TO THE
GOVERNMENT OF THE UNITED STATES OF
AMERICA FOR AIDING THE GOVERNMENT OF
NEPAL

175. MouLaNna M. FARUQI: Will the
Minister of HEALTH be pleased to state:

(a) whether any cholera vaccine was
recently sold by the Government of India to
the Government of the United States of
America for aiding the Government of Nepal
to fight the cholera epidemic there; and

(b) if so, how much vaccine was sold and
at what cost?

THE MINISTER oF HEALTH (SHrI D. P.
KARMARKAR): (a) Yes.

(b) Five lakhs ccs. of cholera vaccine at a
cost of Rs. 31,250 plus packing charges.

[ RAJYA SABHA |

to Questions 3398

(b) what action has so far been taken for
building tenements for the construction labour
there?

THE MINISTER oF HEALTH (SHrI D. P.
KARMARKAR): (a) and (b). A statement giving
the required information is attached.

TEMENT

the construction labour

Action taken so
tenements—

far for building

(1) The land has been developed by the
New Delhi Municipal Committee who are
now preparing a suitable type design for the
huts. The constructions of 375 huts on this site
is expected to be taken in hand shortly.

(2) and (3). These sites fall within the
jurisdiction of the Municipal Corporation of
Delhi. On receipt of the report of the
C.P.W.D., in April, 1958, that potable water
could be made available at these sites, the
Delhi Municipal Corporation have been
requested to take necessary action for
constructing labour camps on these sites.

RECOMMENDATIONS OF CENTRAL
COUNCIL OF HEALTH REGARDING THE
TREATMENT OF TUBERCULOSIS

176. MouLANA M. FARUQI: Will the
Minister of HEALTH be pleased to state:

(a) what were the main recommendations
made by the sixth annual meeting of the
Central Council of Health regarding the
treatment of tuberculosis; and

(b) what action has so far been taken
thereon?

THE MINISTER oF HEALTH (SHRI D. P.
KARMARKAR): (a) The Central Council of
Health passed the following resolution
regarding the development of anti-
tuberculosis work at its sixth annual meeting:

"The Central Council of Health having
considered the present posi-
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tion of the development of antituberculosis
work in the country recommends that—

(1) All efforts should be made by the
State Governments to implement the
National Tuberculosis Control
Programme according to such schedule
as may be accepted;

(2) Adequate finances should be
provided for the establishment and
running of the various schemes in the
State budgets;

(3) The staff needed for this
programme and specially trained for this
purpose should be used only for the
purpose for which specially trained."

(b) The above resolution was forwarded to
the State Governments. They have taken
action to implement the National Tuberculosis
Control Programme included in the Second
Five Year Plan.
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to Questions 3400
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t [TUBE-WELLS CONSTRUCTED W RURAL
AREAS OF DELHI

177. SHRi NAWAB SINGH CHAU-
HAN: Will the Minister of FOooOD AND
AGRICULTURE be pleased to state:

(a) the number of masonry wells and
tube-wells which have so far been constructed
in the rural areas of Delhi with Government
aid and the total financial aid given for them;

(b) the number of tube-wells constructed
which have not so far been supplied with
electricity and the reasons therefor;

(c) the time since when these tube-wells
have not been supplied with electricity and the
time by when electricity is expected to be
supplied; and

(d) whether Government
ceived any complaints
lagers who are constructing  wells
about the lack of proper supply of
bricks and cement; if so, what steps
Government have taken to remove
those complaints?]
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[THE MINISTER ofF FOOD AND
AGRICULTURE (SHRI A. P. JAIN): (a) to (d).
The information has been called for and will
be laid on the Table of the Sabha as soon as it
is available.]

DUFFERIN FUND

178. DR. SHRIMATI SEETA PARMA-
NAND: Will the Minister of HEALTH
be pleased to state:

(a) by how much the Dufferin Fund
amount has been increased by Government
since taking over the Fund into Government
account; and

ff 1 English translation.
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(b) how many women doctors have since
been given scholarships to go abroad for post-
graduate studies?

THE MINISTER oF HEALTH (SaHw D. P.
KARMARKAR) : (a) The fund has not yet been
augmented by the Government.

(b) The Fund is not utilised for awarding
scholarships for postgraduate studies abroad.

TouRIST GUIDE OFFICES

179. DR. SHRIMATI SEETA PARMA-
NAND: Will the Minister of TRANS
PORT AND COMMUNICATIONS be pleased
to state the number of places in the
country where tourist guide offices
have so far been established?

THE MINISTER ofF STATE 1IN THE
MINISTRY OF TRANSPORT AND
COMMUNICATIONS (SHRI RAT BAHADUR) :
The information is presumably required about
the Government of India Tourist Offices in
India, which are 14 in number. They are
located at Bombay, Calcutta, New Delhi,
Madras, Agra, Aurangabad, Bangalore,
Bhopal, = Cochin,  Darjeeling, Jaipur,
Ootacamund, Simla and Varanasi.

USE OF AIR-CONDITIONED ACCOMMODATION

180. Dr. SHRIMATI SEETA PARMA-
NAND: Will the Minister of RAILWAYS
be pleased to state:

(a) what percentage of air-conditioned
accommodation on the Indian Railways is
used by (i) non-officials and (ii) officials; and

(b) whether about 50% air-conditioned
accommodation remains unused during the
summer and the rainy seasons?

THE DEPUTY MINISTER OF RAILWAYS
(SHRI SHAH NAwAz KHAN): (a) It is not
possible to furnish this information since no
record is maintained whether a passenger is
an official or a non-official.

[ RAJYA SABHA |

to Questions 3402-

(b) The information is being collected and
will be placed on the Table of the House.

COMPLAINTS REGARDING DELAY IN
PosTAL DELIVERIES

181. Dr. SHRIMATI SEETA PARMA-
NAND: Will the Minister of TRANS
PORT AND COMMUNICATIONS be pleased
to state:

(a) whether the number of com
plaints  regarding  extraordinary  delay
in the delivery of telegrams, express
delivery letters and telegraphic money
orders has increased during the last
two years;

(b) whether complaints about
thefts of magazines and other periodi
cals have also increased; and

(c) whether complaints regarding
the total loss of letters in mofussil

towns have also increased?

THE MINISTER oF TRANSPORT AND
COMMUNICATIONS (SHRI S. K. PATH,) :
(a) Yes, slightly in proportion to the increase
in traffic.

(b) No.
(¢) No.

REVENUE TO THE POSTS AND TELEGRAPHS
DEPARTMENT THROUGH ADVERTISEMENTS

182. Dr. SHRIMATI SEETA PARMA-
NAND: Will the Minister of TRANS
PORT AND COMMUNICATIONS be pleased
to state:

(a) what is the annual revenue derived by
the Posts  and Telegraphs Department
through advertisements;

(b) whether Government have decided to
sell assorted postal stamps in booklets to
provide scope for advertisements; and

(c) if so, what will be the price of each
such booklet?

THE MINISTER oF TRANSPORT AND
COMMUNICATIONS (SHRI S. K. PATIL) : (a)
The revenue which accrued to the Department
throughi
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advertisements during the last
shown below: —

Papers laid
five years is

(In lakhs of

Rupees)
1953-54 1-29
1954-55 1-03
1955-56 104
1956-57 0:58
1957-58 2-54

(b) No such proposal is under con-

sideration.
(c) Does not arise.

UNIFORM OF A POSTS AND TELEGRAPHS
PEON

183. DRr. SHRTMATI SEETA PARMA-
NAND: Will the Minister of TRANSPORT AND
COMMUNICATIONS be pleased to state:

(a) what are the items of a posts and
telegraphs delivery peon's uniform;

(b) whether the wearing of a uniform is
compulsory for the peons on duty;

(c) how frequently uniform is given to
these peons;

(d) what is the total annual expenditure
incurred by Government on this item;

(¢) how much money is spent on warm
uniforms;

(f) what
telegraph peons
Government; and

(g) whether
given to those
own bicycles?

percentage of postal and
are given bicycles by

allowance is
who wuse their

bicycle
peons

THE MINISTER OF TRANSPORT AND
COMMUNICATIONS (SHrI S. K. PATIL) :
(a) Postmen, Village Postmen and Telegraph
Messengers are entrusted with the delivery
work in the Posts and Telegraphs Department
and they are supplied with uniforms as
specified in rule 737 of Posts and Telegraphs
Manual Volume II a copy of which is
available in the Parliament Library.

tTransferred from 11th September,  1958.

£16 SEPTEMBER 1958 ]

to Questions 3404

(b) Yes.

(c) The frequency of supply varies in
respect of each type of garment and the period
for each type is laid down in rule 737 of Posts
and Telegraphs Manual Volume II.

(d) Rs. 16,07,281.

(e) Rs.5,17,266.

(f) There is no percentage laid down by

the Department. It depends on the length of
the beats of the delivery peons.

(g) Yes. Where the Head of the Circle is

satisfied that the use of the cycle is in the
interest of service.

fGuiDE BANKS ALONG THE RIVER JAMNA

128. MourLana M. FARUQI: Will the
Minister of HEALTH be pleased to state:

(a) whether the construction of Guide
Banks along the river Jamna at Wazirabad has
been completed;

(b) if so, when and at what cost it was
completed; and

(c) whether construction of the weir
across the river has since been taken
up?

THE MINISTER oF HEALTH (SHrI D. P.
KARMARKAR) : (a) Yes.

(b) It was completed in May, 1957
at a cost of Rs. 12 lakhs.

(c) Yes.
12 NooN

PAPERS LAID ON THE TABLE

NOTIFICATION PUBLISHING THE
HIMACHAL PRADESH SEED POTATO
(CoNTROL) ORDER. 1958

THE MINISTER oF CO-OPERATION (Dr.
P. S. DESHMUKH): Sir, I beg to lay on the
Table, under sub-section (6) of section 3 of
the Essential Commodities Act, 1955, a copy
of the Ministry of Food and Agriculture
(Department of Agriculture) Notification
G.S.R. No. 758A, dated the 29th August,
1958, publishing the Himachal
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[Dr. P. S. Deshmukh]

Pradesh Seed Potato
1958. [Placed in Library.
LT-919/58.]

(Control)  Order,
See No.

NOTIFICATIONS PUBLISHING AMENDMENTS
IN THE DELHI (CONTROL OP BUILDING
OPERATIONS) REGULATIONS

THE DEPUTY MINISTER ofF AGRI-
CULTURE (SHRI M. V. KRISHNAPPA): Sir, on
behalf of Shri D. P. Karmarkar, I beg to lay
on the Table, under sub-section (3) of section
19 of the Delhi (Control of Building Opera-
tions) Act, 1955, a copy each of the following
Notifications of the Delhi Development
Provisional ~Authority publishing certain
amendments in the Delhi (Control of Building
Operations) Regulations: —

(i) Notification S.R.O. No. 2777, dated
the 16th November, 1956.

(ii) Notification S.R.O. No. 1710 dated
the 21st May, 1957.

(iil) Notification S.R.O. No. 3063, dated
the 24th September 1957.

(iv) Notification S.R.O. No. 3823, dated
the 25th November, 1957.

[Placed in Library. See No. LT-918/58 for (i)
to (iv)].

NOTIFICATION PUBLISHING AMENDMENTS IN
THE DELHI MOTOR VEHICLES RULES, 1940

THE MINISTER ofF STATE IN THE
MINISTRY OF TRANSPORT AND
COMMUNICATIONS (SHRI RAJ BAHADUR):
Sir, I beg to lay on the Table, under sub-
section (3) of section 133 of the Motor
Vehicles Act, 1939, a copy each of the
following Notifications publishing certain
amendments in the Delhi Motor Vehicles
Rules, 1940, issued by the Delhi Administra-
tion:—

(i) Notification No. F. 12/130/56-
MT/HOME, dated the  3rd
September, 1958.

(ii) Notification No. 12/154/56-MT
/Home, dated the 3rd September,
1958.
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[Placed in Library. See No. LT-920/ 58 for
(i) and (ii)].

NOTIFICATIONS UNDER THE ESSENTIAL
CoMMODITIES ACT, 1955

THE DEPUTY MINISTER ofF AGRI-
CULTURE (SHRI M. V. KRISHNAPPA): Sir, on
behalf of Shri A. M. Thomas I beg to lay on
the Table, under subsection (6) of section 3 of
the Essential Commodities Act, 1955, a copy
each of the following Notifications of the
Ministry of Food and Agriculture Department
of Food): —

(i) Notification G.S.R. 751, dated the
26th August, 1958, publishing an
amendment in the  Manipur
Foodgrains (Movement) Control
Order, 1956.

(i) Notification G.S.R. No. 758, dated
the 29th August, 1958 publishing
the Uttar Pradesh Foodgrains
(Export Control") Order, 1958.

(iii) Notification G.S.R. No. 783, dated
the 4th September, 1958, publishing
an amendment in the Rajasthan
Gram (Prohibition of Export) Order,
1958.

[Placed in Library. See No. LT-927/58
for (i) to (iii)].

I also beg to lay on the Table, under sub-
section (6) of section 3 of the Essential
Commodities Act, 1955, a copy each of the
following Notifications of the Ministry of
Food and Agriculture (Department of Food)
regulating the price at which wheat shall be
sold in certain States in accordance with the
provisions of subsection (3A) of section 3 of
the said Act: —

(i) Notification G.S.R. No. 781, dated
the 4th September, 1958.

(i) Notification G.S.R. No. 782, dated
the 4th September, 1958.

(iii) Notification G.S.R. No. 787, dated
the 7th September, 1958.

[Placed in Library. See  Wo. LT-928/ 58 for

(i) to (iii)].
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MOTION RE FOOD SITUATION —
continued

SHRI H. N. KUNZRU: (Uttar Pra- j desh):
Mr. Chairman, the Food Minister referred with
great regret yesterday to the various factors
that had retarded the execution of the plan
proposed by the Planning Commission in the
second Five Year Plan and he told us what
steps he proposes to take in order to increase
food production in the near future and to deal
immediately with the situation that had arisen.
His account of the situation was
straightforward and the measures that he
proposes to take to deal with the present
situation also seem to be sound but I am
frankly, Sir, somewhat sceptical of the success
of this plan. There has never been any doubt in
any quarter with regard to the importance of
the food problem and the urgency of increasing
food production. There have been conferences
between the Planning Commission and the
Food Minister and conferences between the
Central Government and the Food Ministers of
the States and yet, the result of all these efforts
and conferences is practically nil. The Food
Minister yesterday referred to a number of
factors affecting the production of food but
there is one important matter in this connection
to which I wish to draw the attention of the
Government. Sir, taking food production as a
whole, that is, taking both cereals and pulses,
the acreage under food crops was about 245
million acres in 1949-50 and the production
was about 54 million tons. This meant that
about 4£ acres yielded a ton. Now, in the year
1956-57 which was admittedly a good year, the
area under food crops, including pulses was
about 275 acres and the production was about
68 million tons. This meant that about 4 acres
yielded one ton. The yield per acre is,
therefore, only slightly better than what it was
in 1949-50. 1 do not think that anybody can
regard this increase as in the least satsifactory.
Now, take wheat. I will take rice and > wheat
separately. In 1949-50, the j total acreage
under food crops was
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about 75 million and the production was
about 24 million tons. This meant, roughly
speaking, that about 3 acres yielded one ton
of rice. In 1956-57, about 79 million acres
yielded about 29 million tons of food. This
means that sl'ghtly less than three acres in this
particular year yielded one ton of rice. Here
again, Sir, the result cannot be regarded as
satisfactory.

Now take wheat. In 1949-50, the total area
under wheat was about 24 million acres and
the production was only a little over 6:3
million tons which meant, roughly speaking,
that we could get one ton of wheat from about
four acres.

Now let us take 1956-57.
In that year there were about 33J
million acres under wheat and the
yield was about 9:3 million tons. Well,
this again means that slightly less
than four acres yielded one ton of
wheat. Here again there is not much

progress.

the year

If you take pulses separately the result is far
from satisfactory. The total area under pulses
was about 49 million or, say, about 50 million
acres in 1949-50 and the total yield was about
8 million tons. That means six acres yielded
one ton of pulses. In 1957-58, the total area
under pulses was 58 million acres and the
yield was about 11J million tons, that is, about
5 acres yielded 1 ton of pulses. But this was in
that particular year, Sir; I mean, if you take
the current year in which the production has
not been very good, naturally the comparison
between 1949-50 and 1957-58 will not be to
the advantage of the year 1957-58.

Now I mention these figures to show, Sir,
that although we incurred a great deal of
expenditure on agriculture during the First
Five Year Plan and have spent appreciable
sums during the first two years of the Second
Five Year Plan, the average production per
acre, broadly speaking, remains what it was
nine or ten years ago.
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In the First Five Year Plan, we spent about
Rs. 181 crores on agriculture and during the
first two years of the Second Five Year Plan
we expected to spend about Rs. 60 crores on
it; that is, the total expenditure in the seven
years ending on the 31st March, 1958,
amounted to about Rs. 240 crores. And yet we
are as far off from intensive farming as we
were when the First Five Year Plan
commenced.

Motion re

Now, Sir, there is one other point in
connection with the production of food that I
should like to place before the House. The
Planning Commission, Sir, soon after its report
was published, convened a conference of the
State Food Ministers—I think that was
towards the end of 1956. There was agreement
between the Commission and the Food
Ministers that the food production, which was
to be increased by 10 million tons in the
Second Five Year Plan, could be further
increased by' 5£ million tons, that is, the Food
Ministers agreed that the total additional
production of food during the Second Five
Year Plan could be 15J million tons instead of
the 10 million tons asked for by the Planning
Commission in its Second Five Year Plan. But
shortly after that, when the Central Food and
Agriculture Minister convened a conference of
the Food and Agriculture Ministers of the
various States, the States demanded Rs. 115
crores more to increase food production by
another 10 per cent. Later on, Sir, the States
told the Foodgrains Enquiry Committee, in
contradiction to what they had said to the
Planning Commission, that in the present state
of things the total additional production would
amount only to 60 per cent, of the present
programme, that is, it was expected to amount
to about 10 million tons only, which is the
figure that was originally suggested by the
Planning Commission.

Now, Sir, I cannot understand the position
of the State Governments in this matter. If the
Food Ministers of the States felt that without
an addi-
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tional substantial grant or aid from the Centre
food production could not be increased any
further, why did they not say so to the
Planning Commission? Again, Sir, when the
Food Ministers' Conference which was con-
vened by the Central Food Minister asked for
Rs. 115 crores more in order to increase the
production by another 5i million tons, what
attention did the Planning Commission or the
Government pay to their demands? So far as |
remember, Sir, the Prime Minister said in this
House that not a rupee more would be granted
to the States for this purpose and that it was
expected that without the least additional
grant they would be able to fulfil the targets
laid down by the Planning Commission.

Now it seems to me, Sir, that although the
Food Ministers agreed to what the Plannig
Commission wanted, it must have been
extraordinarily difficult for them to produce 5J
million tons more of foodgrains without
additional aid from the Government of India. I
do not say that the sum asked for by the States
was a reasonable sum; they might have
pitched their demands too high, but did the
Central Government and the Planning
Commission look into this matter and say that
with additional funds to the tune of 50, 60, 70
crores of rupees the additional production
could materialise? I have seen no papers, Sir,
indicating that this demand was carefully
considered, and I am not, therefore, surprised
that the plan of making bricks without straw
has on the whole failed.

Now, Sir, I come to the question of prices.
The Planning Commission has pointed out in
its Appraisal and Prospects of the Second Five
Year Plaa that there was a rise in prices of
some 14 per cent, between April, 1956 and
August, 1957. The Commission had in its
Second Five Year Plan laid the greatest stress
on the importance of not allowing prices to
rise. Nevertheless, Sir, on account of the
financial and monetary policies of the Govern-
ment of India prices increased, I do
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not think that the blame for it can fairly
be laid on the Food Minister-The policy
adopted in regard to deficit financing and
so on was the policy of the entire
Government. It was the business,
therefore, of the Government as a whole
which always recognised in theory that
food production was the base of the Plan
and, therefore, more important than what
came to be called as the core of the Plan;
yet, much less attention was paid tlian to
the core. The general price index has,
since August 1957 up to August 9, 1958,
shown a further increase of about 4- 9 per
cent. That is, the index on 9th August,
1958 stood at 115:8. The Food Minister
told us that a dec-Tine in prices had taken
place in many places. Well, I suppose he
meant that there had been a decline
recently in wholesale prices but he did not
tell us how far the retail prices had been
affected thereby.

Motion re

SHRI H. P. SAKSENA (Uttar Pradesh)
: He is not concerned with them.

SHRI H. N. KUNZRU: Till the other
day—I cannot say what the rate is today
but I can say about a fortnight ago—both
at Lucknow and at Agra wheat was selling
at the rate of one seer and six chataks per
rupee or nearly at Rs. 29 per maund. This,
whatever fall there has been in prices
recently, is due to the fact that the Icharif
crop is about to be harvested. "We have
seen such fall in prices on account of the
near availability of additional food crops,
on account of the prospects of the
harvesting of a new crop, but this decline
is not lasting. And I am not certain, Sir,
that so long as things continue as they are
doing at present, this decline in prices will
continue for many months. As "Nawab
Ahmad Said Khan pointed out yesterday,
as soon as the kharif crop is exhausted,
prices will again rise and it is therefore
this situation that has to be dealt with, for
dealing which preparations must be done
now.

Before I come to the measures pro-
posed to be taken by the Food Minister, I
should like to point out two

.65 RSIX-4. r
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things. The Food Minister frankly
admitted yesterday that the production of
fertilisers on which to a large extent a
substantial increase in the yield per acre
will be possible was very small up to the
present time. I have got, Sir, the exact
figures with me and I find that in the year
1957, the quantity of fertilisers produced
in this country in terms of Ammonium
Sulphate amounted to about 3,80,000
tons. I understand, however, that this
production will be rapidly increased in
the next two or three years and that
Government expect that by the end of the
calendar year 1967 the production of
nitrogenous fertilisers will amount to
about two million tons. Now, surely if
agriculture was the base of the whole
Plan, if the availability of foodgrains and
the keeping down of their prices were
essential for the successful carrying out
of the Plan, how is it that attention was
not paid earlier to this very important
question? We hear a great deal about
arrangements made for the production of
steel, of electrical goods and a number of
other things. Could not a little money
have been diverted from these things to
the establishment of more fertiliser
factories? The fact is that Government
themselves cherish the hope that without
incurring additional expenditure they
could increase the production of
foodgrains substantially. They have met
with the disappointment that anybody
except the members of the Government
might have expected.

Food Situation

There is another point to which I wish
to draw attention and that is the
deficiency practically in every item that
goes to the making up of the food
programme. The Food Minister referred
to several of these items yesterday. I do
not want, therefore, to go into this matter
in detail but there are two or three figures
which will show to the House to what
extent we have fallen short in our
achievements as compared with the Plan
targets. Sir, according to the Plan target in
respect of major irrigation, the additional
food potential was to amount to about 30
lakh tons in the
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second Five Year Plan. But in the first two
years the actual achievement or the actual
achievement in 1956 DIUS the anticipated
achievement in 1957-58 are expected to
amount to 4'4 lakh tons only. Now, I can
understand, Sir, a deficiency of an ordinary
kind but here it seems nothing has been done.
It is not merely failure in this small matter or
in that small matter. It means—and the figures
that I have given show it—complete neglect in
respect of provision of adequate means for the
utilisation of water that was available or that
might become available by the end of the first
Five Year Plan.

Now, I come to minor irrigation. The
progress in this field is not unsatisfactory.
The Plan target amounts to a food
potential of 19 lakh tons and the achievement
in 1956 plus the anticipated achievement in
1957-58 account for 7 lakh tons.  This means
that in five years if the progress is made only
at this rate there will be additional production
to the tune of about 17] lakh tons.
But I should like to know, Sir,
whether the information that the Government
have  received with regard to minor
irrigation is reliable. | put this
question because during the last seven or
eight years we have had reason on more than
one occasion to doubt the accuracy of the
figures supplied by the State Gov-
ernments. [ remember, Sir, that when
Shri Kidwai was E”ood Minister, the situation
in Bihar became serious, and he told us
that he did not understand how the food
production had declined beyond all
expectations when the programme with regard
to minor irrigation, that is the construction of
wells, had, as claimed by the Bihar
Government, been almost fully carried out. On
an earlier  occasion also when there was
another Food Minister, we found that the
information obtained with regard to minor
irrigation needed correction. I would therefore
like to know whether the officials of the
Central Government and the Planning
Commission  who
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visited certain areas recently, extended their
investigations to this matter also.

Sir, there is only one other matter in this
connection which 1 want to refer to, and that
is the production of improved seed. Now the
Plan target was an  additional production
potential of 34 lakhs of tons. By taking 1956-
57 and 1957-58 together the total
production is expected to amount to 3'7 lakh
tons only. Here too the results are as
starting as those relating to major irrigation.
Now, Sir, how can we in these circumstances
ever expect any plan for a rapid increase
in food production or agricultural production
generally to  be fully carried out? That is
why I said that I feared that although the
Food Minister had been frank with us and
proposed to take measures to meet the present
crisis in a practical way, I doubted  whether
his  plan would be fully  carried  out.
This means that the urgency of producing, more
food in order to make the economic
development of the country possible should
be brought home to the State Governments. |
have no doubt that in a general way everybody
in India is aware of the importance of the food
programme. But what I mean is that it
should be brought home to the State Govern-
ments and the State Food and Agriculture
Ministers that any slackness on their part or
any deficiency in the means of producing more
food would result in a serious setback to the
country's economic  development. It  i»
not derogatory perhaps for the Food Minister to
say that he may not be able to command the
prestige that is needed to make the State
Governments realise their responsibilies to a
greater extent than they have done so far.
But the Prime  Minister happily does
command that prestige.

THE MINISTER oF FOOD AN»

AGRICULTURE  (SHRIA. P. JAIN): He ha;
already addressed several
letters.

SHRI H. N. KUNZRU: I am glad to hear
that he has done something in,
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this matter beyond saying that agriculture is
the base of the Second Plan. But it is to be
realised that the public is not aware of
anything specially done by the Prime Minister
to bring any nearer the realisations of our
hopes with regard to additional food
production. More definite steps have therefore
to be taken to impress upon the State
Governments to a greater extent, the urgent
character of their responsibilities, and upon
the public the awareness and the readiness of
the Government, the awareness of the
importance of this problem by the Central
Government and its promptness in taking
adequate measures to increase our food
supply. Unless this is done, I am afraid it will
not be possible for us to gain our objective.

Sir, there are only two questions that I
should like to put to the Food Minister before
I sit down. We have keard in recent weeks a
great deal about the unsatisfactory food posi-
tion in the U.P. and Bengal. Now, Sir, the
Food Minister contended the other day in the
Lok Sabha that his Ministry had sent to the
U.P. as much as had been asked for by the
State Government. The State Government on
the other hand said that its difficulties were
due to the failure of the Central Government
to supply it adequate quantities of more food.

SHri BHUPESH GUPTA (West Bengal):
They belong to the same party.

SHRI A. P. JAIN: May I ask where the
statement was made by the State Government
that their difficulties were due to lack of
enough  supplies from the Central
Government?

SHRI,H. N. KUNZRU: I believe that I read
that in the papers. I think even in the debate
that took place on an adjournment motion in
the Lok Sabha it was pointed out that while
the Central Government denied its
responsibility for the present situation in the
U. P.. the U. P. authorities
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thought that it was the Central Government
that was primarily responsible for the
deterioration of food supply.

SHRI A. P. JAIN: Whatever may have been
contention of the U.P. Government about the
constitutional and other responsibilities, I am
sure that neither the Chief Minister of U.P.
nor the Food Minister there ever made a
statement that their troubles were due to the
inadequate supplies made by the Central
Government.

SHRI H. N. KUNZRU: May I take it then
that the statement made by the Food Minister
or by somebody else on behalf of the
Government of India in the Lok Sabha that
the Central Government had sent the State
Government whatever they had asked for
stands?

SHRI A. P. JAIN: Quite surely it stands,
although in the future I cannot say that I will
always be able to meet all the demands of the
State Government. That depends upon the
stocks available with us. That that will also
depend upon demands from different States.
But nonetheless it is a fact that so far as the
U.P. is concerned, we have met all the
demands that they have so far made upon us.

SHRI H. N. KUNZRU: I am glad to hear
that. At least one ' point is cleared up. Now I
come to Bengal. In Bengal the defficiency in
food supply was, I believe, estimated to be
about 5,65,000 tons.

SHri BHUPESH GUPTA: I shall give the
information.

SHRI H. N. KUNZRU: Let us have it from
the Food Minister and the hon. Member can
correct him.

SHRI A. P. JAIN: Compared to 1956-57
production, the production of West Bengal
was short by a little more than four lakh tons.
The West Bengal Government calculated their
requirements at seven lakh tons on
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the basis of 15 ounces per adult per day.
Actually, the availability of foodgrains is only
1376 ounces per head in India. Even so, their
calculation was that they needed seven lakh
tons in order that they might be able to supply
daily 15 ounces per adult.

Motion re

SHrR1 BHUPESH GUPTA: May I correct
him? 1 thought it would need a little
correction.

Sir, on the basis of my talks with the Chief
Minister of West Bengal, where he was also
present for part of the time, we understood
that their calculation of deficit of seven lakh
tons was an under-estimate, not according to
me, but according to the Chief Minister
himself. He told us, "We wrongly calculated
our estimates and our assumptions went
wrong. Therefore, I would require more."
Then I understood that he required one lakh
and fifty thousand tons for every month for
the next four months or so. Therefore Sir, the
deficit was originally estimated to be of the
order of twelve lakh tons. Then it was brought
down, on some assumptions which, according
to their estimates, are now wrong, to seven
lakh tons. The Chief Minister of West Bengal
told me—he was here in Delhi also—that,
"My estimate went wrong and I am putting up
a claim, a demand, for bigger supply." Please
tell the whole truth, not half truth.

MR. CHAIRMAN: You are telling the
whole truth.

SHrI BHUPESH GUPTA: I thought that I
am a truthful person.

SHRI A. P. JAIN: Instead of telling the
whole truth, my friend is trying to create
confusion.

Sir, the fact is, the assessment of the food
requirements in a State is done by that State
Government. In the beginning of the year, the
West Bengal Government calculated that they
would be needing seven lakh
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tons from the Central Government, so that
they might supply 15 ounces of foodgrains per
adult per day. Not necessarily we accepted
that figure, but that was their own calculation.
On the basis of that calculation, so far we have
supplied to them 6,30,000 tons and there are
three more months to go. I have come to
certain arrangements with the West Bengal
Government which I shall explain. But it is
totally incorrect to say that the figure was
assessed at anything more than seven lakh
tona.

Food Situation

SHRI H. N. KUNZRU: I am glad that these
figures have been given here, but the whole
position is unsatisfactory. I cannot understand
how the West Bengal Government agrees to
reduce the deficit to one-half and then again
wants to double it. What it means, I cannot
understand. But there is no doubt that the
Central Government has sent it a little more
than what it had originally asked for. I do not
think, Sir, that we can lay the blame on the
Central Government or that it is blameworthy.
But I think we are bound, in all fairness, to say
that the State Governments also must realise
their responsibility and not throw their entire
burden on the Central Government. The West
Bengal Government must give a much more
satisfactory explanation for an increase in
their demand than they have given so far.

What I have said shows that the present
position is serious and that it spells a grave
danger to the future economic development of
the country. The Food Minister said yesterday
in a general way that, while so far, the
Government had largely depended on an
extension of the cultivated area, it would have
to pay more attention in future to intensive
farming. This may be all right—in a general
way, what he said was right. But the figures
that I have given show that hardly any atten-
tion has been paid to this problem so far. What
has happened to the additional water supplied
by us, to the
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fertilisers supplied by us, to the good seeds
supplied by us? These things have not resulted
in increasing the yield per acre to any extent
that we need take account of. This has
become, therefore, a live, a burning question.
It is not a theoretical question to be admitted
when debates take place in this place or in the
other House, by the Minister, but a question of
life and death for us, a question on the success
of which depends our future progress. I hope
that not merely the Food Minister who is, let
me say again, only to a small extent
responsible for the present state of things, but
the entire Government will consider it its duty
to take up this question and deal with it in the
same way in which it has dealt with the
question of industrialisation so far.

MR. CHAIRMAN: The Minister will reply
at 4-30 today and you will go on sitting till
then. I have got a long list of names here.

SHri BHUPESH GUPTA: Why does the
Minister reply at 4.30?

MR. CHAIRMAN: You see, not later,
because he will have to clarify, he will have
to answer, all the points. He may take an hour
or one and a half hours. At 4:30, he will

reply.

SHrRI BHUPESH GUPTA: That means,
there will be less number of speakers.

MR. CHAIRMAN: Why not? We know the
problems. Only you want to give increased

SHRI V. K. DHAGE (Bombay): Through
lunch-hour also.

SHrRI BHUPESH GUPTA: Yesterday, I
suggested that we should sit till 6.00 and hon.
Members did not agree and I do not know
why.

MR. CHAIRMAN: A majority.

Mr. Awadeshwar Prasad ~ Sinha. Iyou

Lhmk will be as brief as possi-
e
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SHAH MOHAMAD UMAIR (Bihar): All
the Members may arrange about this.

MR. CHAIRMAN: You may arrange
yourselves.

ot wEae gaw fag (faze) -
Hed  WgiRd, A F 4w 9T F9
T AW AT AET FT R E | TR AE
a7 a7 AT agw T
wft zw wrofa qo ga7 919 9%
FT YT 7 T 4, F 35T &7 fegang
AT BAEH & qw gwn Aav | (w7
79 T warE 9% ar faw § &7 g
g7 TR & 39 TCHICFH § FH UF a9 9
e dga A% anAq g @ g fF
FATY gAT %7 ¥ 8, FOAT 437 9A-
e ¥ W TEET 91N gY 6
gt grar @ &1 faw gw oA ww
3 FT TEEAGA G T AT T I A
ag gw=d 4 fF gaer sedt g9 39
A AT AT AT AU T A HTETH
F TA9 a2 FATA I & €T 79 7

[Mgr. Depury CHAIRMAN in the Chair.]

AT AN | A 2, q@l 97 ¥
W A AN 9 aA ¥ fag aga
Tfa e gr3E & 9% qugEm
Yo g W ORI FC G 8, Toi
ot AT w1 qA fawe ® q &
Za12 3w 7 fana drer ar faze ar
IAT JRA—HT ATST LT TOTEATH HT
AT WY AT AT AT Q7 2
W | FT 64T Afed 7ET £ 1 UF
T AT & Ag 2, g8 7 A T,
fwe «ff wrer aear & OWT gAA & W
USG FTH IFHT A T FT FH A
w 7 # i g7 fawe 7 faw
¥ Hiwe IHT SUTAH AR, 48 qA-
At =rgar g fF fagre @ |ar 2w
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[ wedeaT yaw fag)

g A9 taus-vod 3 ofvfema
SR AT | 89 {8%e-4s 7 2.3
faferaa 27 Srewr gar ardt 1y 71|
T w7 W faEe F gar )
gd Fgi adr qor gf | feT fae
LA A AT & F2T WL AT ATAAT
w2 fafqez, o afas wa S= o,
a@i ™ | I g for agE 3g
farar & o7 ot gm0 ot 9 7 e
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Fiahe & ardy S m g% o = Ao
dto fag felis s a=@ @@
IEH AT FTH AE FUT HIT 4Z 79 FAT
fr fagre W Foard & w0 F amw =
w9 F7 f39r 9, fa=% % |9 #7
747 & 3wy ams fad oy, o fafew
g ¥ fram & st @9 far ang,
W AT A AA T FW AW A
¢ 3T Fm faur o @ifs 7 s
1A WT FT 42T FX TH | TF AT FIH
FAT G4 W A€ W7 | FIT T ot wEf
¥ eim o fear ) wE wEe
§ stggRzaa fagr wman, 9
§ %= gure 2q faar war, qard
§ wF w2 faan w2 s §
oF AT L FAIT = g ar | geE
fad ¥ 7@l Ly g RAC AT
qitg =T 9% 1 399 A wWiE IF
TR TWIATERY:

7§ W %¢ W =,

g H 5o EWT I,

qeré ¢ A W7 A &,
AL

wIEy H gy gEIT &9
qATE F HEA A OF A6 W G gAY
T T WG 2F AT WIF 7 T K
afage w¥3 %1 29 ¥ fag facsw
g & syrar g foar war ok 1"
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asg & fage § /a7 &1 FIH aga
Q@ g1 & v faRr 7 Ly A
A & w9y o v A oa Ay
Fer 7 fau, ot fagre f om0 &
A T @E Wﬁmﬂ‘ﬁﬁ

m’hgaw ¥ w97 faen w59
S ®IUF U Y AHH HTEA
FH FT AU T GIE | T T
WOy Mo FEW AA FAw &
ANV H OEW TH 6N & aga I
7 & "a%r fasd &3 07 FE@T
Wﬂﬁﬂ*’i%ﬁmﬁﬁza&ﬁm
& T wti afew o oo
Far Fqifs  gut a0 T A W
FT WA, A FT AATH, AIH( TAH
mfmmzm &
T FAT ST F A ARG

23

‘%‘i"’

wgl a% Fo Gre ¥ W g, F@l
W gW GEET 4 & QO &0 &
g€ & Ay ¥ wEF oy g A WA
gagt feqr sar &« gaF wiafew
qaF wg |waw ¢ fF g A< et
qis F ASHT gRT T8 a% aae
FIUET &, 921 © o9 7 1 fwfae
& AR FANH Hg & 9 = fagra
%1 2 W feamEw, § 0F 9 99E
garT = faar s W gEgaT &
UF W@ W FI1T &4 faar sma |
T A% ¥ I9%I & Wy 2 faar s
foe oft @@l @ @er oar & o ag &
g A7 femarafed | o= 79 97
2w ow 70w 3o 7 RO w1 A
g, W et o9 #7899 g, SEwr
o fafeeem @t @0 ww wwi W
, BT 1 F%, gy wiw § A%
a9 Hgw OH ar Al gr e g fE
HAEAT AT GHE A4 QYT T,

44

3
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qud zw ¥F fr g ad #9F ¥ RO agiadvy, ¥ R dwmw A

fad g Zam & A

$efearargaas ar st a9 T4
ot & | sefeamraaT & &1 7 ar
TAIHEET ¥ AT T 99T TIAAT A
9 a1 fydre d9adfa gt F S0 $4
ar gur 91, I Wiy T {7 &
giAFqa P g 1 gaq a3 4
47 B FIAT AgE w faw w0
arafd} #1 gEw T W AW A
7@ & ot &1 =re el ¥ Gear S
w | 3A% 7T a0F F A FIRT a7
Fq F AT WRE AT ITRGATH T
goga WA | gfaq 4rEr 84§ #w
FaAT T3 | wET wafed fE A At
G & It 3fe 78 g7 @Y § faaer
f o et &, e gt 1 A
o SefemmgEas & 9w R FW
FLZIIAFAFGIEA § gAawae
® JFAH &1 FFT & | 79 AT ATH
WA FCA § | @I TAAAEE T ER
FaaT I1fed fF & /7 % derare qagd
A TCF BW IF A% T L@ wifed
for @t @t TamaTe a7 | AfET TEERE
A <1 5 frar 2, 1 @ g8t & s
H ua aF gaq [T aoniT T
Y ATH T FF T AT | A7, w7,
¥4 &, T T IT@ T AT S
qfsd F9% HET AT T2 AW AT AH
& ot w17 Oar Ay oA & e T 2,
o1 3w afonw ag g & fs ane 2
# T G ST § | gAfewr  oF
wraedt weet & &G wg qa £ e
ud fawe gara 9T gryRr qag fgadr
Tifegd A Faa gt T4 faat
wifgd | ¥ gy 7 St sAEfon

| Tz ¥ T ¥ G & AT g7 A4 -
BECE R cEnd A
e T 3T S 3 o w, T
| Areey §1 T | o Tro F 9 9 A
1, e arafeee T2t &1, W Avgfee
T4} gY, Tt wEraT FC G E | e
yaT gt FaA 7 AT AT ZH
7 w2 fr g g &% @) AT A
wive Waeda w0 &7 976 & 90
dara & Ia¢ § AT 7T wre wizmf
IACIT | THE @9 THEeST a7,
4 F4T F TIAATT I, FA a5 A
Frag w1 A, 77 4 THw F Adf
orar g | 7 a7 7 s fe e
qTFE 7 A §7 Far § s S
T o anfga, fev ot o 39 fem
mr g &g quEAm 1 qEdw
i Favame A & frg 2 site oy 53
wifea @fe dze maaz 7 o frar §
¥z 4191 & qEr A g, weeR
&1 fir 2 o gont &4 e =g o
oA FTH o T § SWAT A OHIAAT
FAsTar § W ag TE graw Tfed |

§ qa w1 A wfaw ww aff s
IrEAT | a7 g e o 7 fRT 7w
¥4 & w1 frem w7 0 geg AR
wfeer w9 W WG A FTH FAT

=1fed |

SHRI BISWANATH DAS (Orissa): Sir,
I feel certain that the discussion of a very
important question on the floor of this
House for only two days is not enough.
The very fact that so many friends want
to speak and have nc time, and that the
few who speak have to speak with
limitations, goes to show the anxiety
exhibited by the hon. Members on all the
sides of this House. Sir, this is a national
problem, and I feel that it should be
treated as such. When Members of
Parliament belonging to the Congress
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[Shri Biswanath Das.]

Party met at Calcutta a few weeks back,
Members representing the States of
Orissa, Assam, West Bengal and Bihar,
we discussed this question and we all felt
that there was so much need for
constituting a committee of Members of
Parliament of both the Houses in each
State, with the Chief Minister of each
State as its Chairman and with either the
Food Secretary or the Food Minister of
the State as its Secretary, to watch the
progress of the work undertaken by the
various State Governments, and also to
submit a half-yearly evaluation report of
the work done in the different States. I
would draw the serious attention of the
Union Ministry to this aspect of the
recommendations or the views expressed
by the hon. Members of Parliament
belonging to the Congress Party. Sir, this
is a practical way of giving effect to the
wishes of this House and keeping a watch
over the progress so far made in the
different States.

While speaking on this sub
ject, Sir, I cannot forget the fact that
in going to solve this serious problem,
the hon. Minister of Food and Agri
culture and also the Prime Minister
have appealed to all the Parties in
this House for co-ordinated and co
operative effort in this regard. Sir,
the Communist Party in the Opposi
tion, and I believe my hon. friend,
Dr. Ahmad also in his maiden speech,
offered that co-operation to the fullest
extent. But one has to realise in this
connection that unless we accept this
offer with all sincerity and also feel
ing that we mean what we say, our
discussions in this House would
become only academic. When I say

this, I say it  with  certain
P feehngs. While
speaking

very forcibly in his long speech, DT.
Ahmad put up a plea for the small
holders and tillers of the soil as if the
Communist Party believes in keeping the
ownership of the primary means of
production with the individual. I should
like to have fullest clarification on
this issue
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If the Communist Party believes it,. so far
so good. If it does not, all the-discussion
in this House reduces itself to something
uareal because it. will serve more  as a
party propaganda than actual expression

of the wishes of this House. Leaving
aside-the party propaganda and stunts, let
us come to the real problem. What, are

the real problems Dbefore u& today?
My hon. friend said a lot. about small
holders and tillers of the soil  and
conferring occupancy rights, and
ownership rights on  the small, holders
or tillers of the soil, as if that is the
policy in which he believes or his party
believes. I join issue-with him, unless I
am given clearly to understand that the
Communist Party are out to change their
mode of: thinking and also the essential
principles on which they stand. Refer-
ring to the Kumarappa Committee:
report, I say that our problem is really
the small tiolder. Who is the small
holder? It is the man who has less than 2
acres of land. In Madhya. Pradesh the
percentage is 49,  in-Orissa 50 and in
old Madras (including Andhra and Kerala)
51. In U.P. it is 58 and for Bihar the
figure is. similar though it is not given.
These-are holders holding less than 2 acres.
Coming to holders who have less than 5
acres, we have also a similar state. These
two put together, we get in Orissa 77
per cent., in old Madras (including
Andhra, Kerala and Tamil Nad) 82 per
cent., and in U.P. 84 per cent, of the entire
holders'  Therefore you will please see
the real problem and the problem of
all: problems is the question of small
holders. If my hon. friend has gone round
the mofussil and if he has anything to
do with the village life and cultivation, he
will please agree with me that even the
small acreage of land is being  distrubuted
in the various Dblocks in each village
into-small plots.  Therefore consolidation
of holdings and co-operative farmings is
really the problem which has to be faced in
modern India. If the problem of
cultivation and  production has to be
solved by the Government t
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nothing more could be done except by
resorting immediately by all possible means
and finances to take positive steps in this
direction. My strong protest and regret is that
very little has been done on these two aspects,
though from 1948, at conferences of Ministers
every year resolutions have been tabled and
passed and accepted that immediate and
earnest efforts shall be made in the direction
of co-operative farming and consolidation of
land holdings. Nothing is being done.

Motion re

Then we come to the question of fertilizers.
Why talk of fertilizers? Are we really trying to
help the agriculturists, the so-called tillers of
the soil or the tillers who manage the soil
whosoever it may be? Are we helping them
even with the composts or the human waste
even in the municipal areas? Very little has
been done in this regard. A lot of waste is
going on. It is being wasted and creating other
problems in the country. Therefore I must
frankly confess that we ourselves—the Gov-
ernments at the Union and the States have not
been keeping ourselves properly alert to this
all—important issue. This is a position that has
to be admitted and accepted. My hon. friend
the Minister has quoted a lot of figures.
Figures are awfully puzzling. In the first place
the figures given in one publication of the
Government do not agree with that of others
and secondly, despite all pleadings that may be
put up by my hon. friend in the name of
sample survey, I have to beg of him not to
Solely rely on these because sample surveys
are not taken as widely, as scientifically and as
accurately as they ought to be taken. They are
in the infant stage. Therefore too much
reliance on these official figures has brought
us to this position and I am sure that that
position will not be improved unless we
change our outlook in regard to the acceptance
of these figures. I have no hesitation to say that
the official figures are incorrect. In  this
connection let me
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refer to the note that I have submitted to my
hon. friend and to the Planning Commission
regarding defective planning. I refer especially
to pages 11, 12 and 13. Here you will please
see that the figures of the total food production
from 1948 to 1957 as also the total imports for
each of these years are given and they are
*dded up. You will see that from 1948 to 1953
the figures ranged between 51 to 54 million
tons. From 1954 to 1957 they range between
63 to 65 million tons. If you take up the
position that we were able to have our way so
far as 1956 is concerned with 61 or 62 million
tons of foodstuffs till 1956' that means at the
end of the First Five Year plan period' there is
no reason why we should go. in for imports
with a production figure of 66, 65 and 68
million tons. There is thus no justification if
our figures are reliable and accurate. Again I
have to state in this connection that the
findings of the Kuma-rappa Committee

Food Situation

MR. DEPUTY CHAIRMAN: It is time Mr.
Das. You have taken 20 minutes.

SHRI BISWANATH DAS: Have I finished
20 minutes?

MR. DEPUTY CHAIRMAN: Yes.

SHRI BISWANATH DAS: Could you give
me 2 or 3 minutes for Orissa?

MR. DEPUTY CHAIRMAN: There are 35
speakers. I have to satisfy all.

SHRI BISWANATH DAS: I would like 2 or
3 minutes more if you can give, otherwise I
will sit down.

MR. DEPUTY CHAIRMAN: Please wind
up.

SHRI BISWANATH DAS: Sir, the food
position in Orissa is very, very acute. When |
speak of acute food position in Orissa one
may not feel, one may not believa readily. But
you have to realise the standard of life
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[Shri Biswanath Das.]

and living in Orissa which is the minimum in
India. There, the food price, the price of rice,
the main food of the people is about Rs. 20 to
Rs. 22 per maund. You can well imagine the
difficulties and distress of the people in the
mofussil. My further difficulty and anxiety is
that al the irrigation potential of the State has
not been utilised. I feel sincerely and I have no
hesitation to speak to my friend that you
should take immediate steps with the help and
cooperation of the Government of Orissa has
increased so much, I have to tell you that the
works finished in 1950 and 1951 have not been
completely utilised and used because branch
canals and medium sized irrigation canals have
not been constructed, with the result that three-
fourth of the irrigation potential of completed
works is kept waste and the water flows to the
ocean. Therefore, I would beg of my hon.
friend to take immediate steps in this direction
to see that all these irrigation works are
completed and utilised to the best advantage of
Orissa and India. Thank you.

Motion re

SHRI M. GOVINDA REDDY (Mysore): Mr.
Deputy Chairman, this problem of food has
not been given the attention that it should have
been given both by the Central as well as the
State Governments. Even after eleven years of
independence, the Government have not done
much to improve the yield per acre. The steps
or the methods that have been taken by the
Government have not been appreciated and are
not appreciable. It is a chronic disease which
requires radical measures. The steps that have
been taken by Government to improve
production look as if they are half-hearted and
halting and patch-up things will not help in
solving this problem. I urge upon the
Government that land reforms should be
undertaken at the earliest possible hour and
enforced. As long as you do not make the tiller
of the soil the owner of the soil he will

[RAJYA SABHA]
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not have much enthusiasm, he will not have
much mind to put his whole heart and soul into
it and give the maximum production to the
country. As you all know, the ryot is burdened
with heavy agricultural debt. The methods or
measures  that have been adopted by the
State and Central Governments in liquidating
this agricultural debt will not be enough and
even if they take a hundred  years they will
not liquidate the  agricultural debt. I would
suggest a radical measure, that the entire
agricultural debt should be wiped out by
legislation. Then  only he willbe in a
position to feel that he is not burdened with
agricultural debt and that he need not go to the
moneylender again for his daily needs. In
addition to this passing of legislation, the
Government should step in with agricultural
credit to give him money for his implements
and for his other needs. Then only he will be
the sole master and he will do his best to see
that the production in India is increased. Great
dams are being built in certain parts of
the country and especially in the north. It is
regretted that the same facilities have not been
extended to the southern States. And further, in
addition to what is being done for constructing
big dams, the Government  should bestow
more thought and give more finances for
minor irrigation. I know they are doing
something now, but it is pretty little. Minor
irrigation if it is tackled properly and
proper incentives are given and proper
facilities are given, and if minor tanks
are repaired, the benefit will be dispersed. So
many villages in the districts in almost all the
States will get benefited if this policy is
persued, instead of concentrating more on
bringing big dams into Dbeing. The
construction of wells, particularly in the
southern parts of the country and especially in
some of the districts in Mysore and
Rayalaseema, is the only remedy, to give
irrigational facilities  to the famine stricken
areas in the south. What is being done is not
at all appreciable, because it should be done on
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a large scale, on a scientific basis. Instead
of giving some money or subsidy to the
ryot to construct his own well, the
Government, through its P.W.D. agency,
should undertake construction of wells on
a large scale and on a scientific basis.
Then only this problem will be solved
appreciably.

Motion re

Regarding the distribution of food, the
steps that have been taken by the
Government are not at all satisfactory,
knowing fully well that the food problem
is not satisfactory, that the prices of
foodgrains are soaring up not only in UP.,
West Bengal or Orissa, but in almost all
States. We have been reading statements
issued by responsible leaders of political
parties and if you want to verify the
authenticity of their statements, if you
refer to the price index, you will find that
the prices of foodgrains have arisen
abnormally and in almost all the States.
The Government is callous to this
problem. Before we got independence,
the then Government was caring for
public opinion. The very Congress
leaders and organisations and units
whenever they made certain statements
criticising the policies of the Government,
the then Government used to respect it
and see that something was done. But
today public opinion is nowhere to be
seen. It is not respected. So, the other
remedy that will be left to the people is, to
bring it home to the concerned
authorities, through direct action. What is
being done in U.P. is only this, that
through agitation they have tried to call
the attention of the Government and tried
to call the attention of the people at large.
And because of this agitation that is being
carried on in U.P. the hoarders have tried
to realise their follies and the hoarders
have tried to release their stocks. In
addition to this, the Government fair price
shops are selling foodgrains at cheaper
rates and, therefore, the prices of
foodgrains have come down in certain
parts of U.P.
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Sir, if the political parties in U.P. had
not given this threat and had not carried
on this agitation, I do not think
Government would have realised the
seriousness of the position in U.P. and in
other parts of the country. The Food
Minister was telling us yesterday that
more than five lakh tons of foodgrains
have been unearthed from the hoarders.
What steps has he taken to put down or to
take strict measures against hoarding and
profiteering? Before independence, we
used to hear statements from Mr. Nehru
and others that the persons who were
responsible for the great massacre, people
who were responsible for allowing the
masses to die because of want of food in
Calcutta, would be hanged in the streets
of Calcutta. Today, these statement? have
all gone to the winds and the persons who
made such statements in those days are
now occupying responsible positions.
They seem to have forgotten what they
said before they came to office. Sir, both
with regard to production of food and
with regard to distribution of food, Gov-
ernment have taken only half-hearted and
halting steps and, therefore, they have not
been able to solve this problem
satisfactorily. Sir, the methods that have
been suggested or the methods that have
been adopted by the Government are not
at all satisfactory. Private trading in
foodgrains  should be  eliminated
completely to the extent of wholesale
trade. I do not mean to say-by this that
private trade should be eliminated in
regard to retail trade also. It could also be
undertaken by the Government as far as
possible. They are doing it through the
fair price shops. That is there but they
must open more fair price shops and, in
addition to that, the entire wholesale trade
in foodgrains should be the monopoly of
the Government. The State Trading
Corporation or some other organization
meant only for this purpose should be set
up and they should monopolise the entire
wholesale trade of foodgrains in India.
Then only will the problear of food be
satisfactorily solved.
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[Shri M. Govinda Reddy.]

Sir, to give an incentive to the ryot,
it is but right that the Government should,
before the harvesting season or before
the commencement of the sowing season,
declare floor prices for all important food
commodities. Then only would the poor
ryots feel secure that after they produce

Motion re

certain  quantity of foodgrains, they
are assured of a certain price. Otherwise,
if they are left to the vagaries of  the

market or of uncertain demands,
they might feel so depressed that in spite
of their effort, they are put to losses.
They ryots then will also realise that
they  should not make too much
profit when people are in trouble. Both
the floor prices and the maximum
prices should be fixed. I do not
know  whether the Government have
fixed any maximum pirce for any of the
important food-grains at present.  If they
had done so, so much of increase in
prices, the price that we have to pay
through our noses for most of the
foodgrains, would not have happened.
Sir, the remedy that I suggest is that a
radical step should be taken and radical
measures must be taken by Government.
Then only will they be able to solve the
food problem.

Lastly, Sir, I have to say that so much
of agitation is going on in U.P., !n Bengal
and in other areas. People are starving tq
death in certain parts of U.P. There
appears to be no response from the
Government for solving the food problem
satisfactorily. They are, on the other hand
trying to solve this problem through
bullets,  through  oppression  and
suppression of the peoples right. People
are being arrested today, hooted down
and are beaten up by the Armed Police
Even the Legislators are not left out. If
such a thing had happened in Kerala by
now they would have seen the Presidents
Rule but in U.P. because they arg
themselves ruling there, they are afraid tq
take any appreciable measure to solve this
problem. I feel that the record of thig
Government for the last eleven years
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is not at all satifactory and I should say
that they have lost the confidence of the
people. The only way that this problem
can be solved is that they should quit and
others who are more interested in the
larger masses of the people should come
in. Then only will this problem be solved.

Food Situation

SHR1 SHEEL BHADRA YAJM
(Bihar): Including yourself?
SHRI M. GOVINDA REDDY:

Yes, including myself.

5t W fawmwitm (9
NEF) : SUTERW HEEA, HATSH &

wara gATL 39 & (67 qga wEgeay & |
=0 429 & 09§ OF 94919 T8 I51T
o fe ey faed am T
qT & AT A §IETG O® FAT
HATH FT HHZ WIS Fo GTo WYX FATH
# qrar & | AT W famdl 7
FI9d FAT FT AW T T2 HFL I WA

21

ot stewE g ; fagre &
g1

st e fawmenim o fRET
# ot & | wfFw § wg A wEAr §
for g o &1 A wFOEA A
Tq grae W A &4 AT g ) oEre
gore aTed 7 4y fowrmm A 4 F
#TeT 7 T & & e s € faaw
e & ewwmar § e 9 ama S @)
& 1wt WA WAy o A aE 7 4y
Hr9T 41 W1 31 g1 dran o1 o s
YIS HOETT FT FIT IJOATET qGH
& ferr s ArsrTEY F AIET ST
FEAT AT | Fo dro T 7 fray
oTg grEl § Giwew? [@TanT { ve



3435 Motion re
FrE w9 ww fEar & o owre az
UF H9 B OFE AT IARA q@r AT
@t A AF (U G & TeIa gy TAr
gAT | AT ATAT & AERTT TH AT
#1 #% o & 5T of 77 dve vaw
&1 ST @ AT 47 uF 42 9w a1
a2 |

A %o Qo wEHR (e W2W)
go fto # Feqrad fire war 2 )

st Wrpew  fawmaEita 0§ 97

ar wtgar g v 72 @ A Tew AT
St fF 57 TaeT F Al aoETe Ay
farerdt a8 & afew g=im W
FI HT @ TR0 (FERTET I5HT
gNfT | Wl § ga9 SR S
a7 g1 & fWew e § A gad
gfaard 4 7 &, 57 it § 59w e
FT IETRA FGT 48T qFA & A A AT
FEATT ®T AT 2 |

|, & ga WA g fF
T AT ZATT &1 o947 ST g9
wqe § A g9 T EE 7 T
w=g & (91 39 ff gl ol
F Fawd A A T AT §F G AT
w wag ¥ g AfEw & dm e 7 7
#FE & | T A TCCAT TS a7
FATE FHIT AL &7 AT qUaT
ST | FUT So ATG FTA AT
Fo fro w1 fem sm r & 1 v qmw
it fagr o @& | wErd #9777
37 g1 rE & WK WA 2T HAT F FL
o ErE 1 9um & aparfet 7
ST et 2YE 7 o an saat geaT A
o wel ¥ &% o § " g
T T SATAT WATS TeAT 7 WAT AT
TR 8 ) TG I9 AEE ¥ oawad |
farefr aifzat &1 sifeg f& 7 @@=
¥ Atq q2AN &% | v § 5w =
T WA ST A §F qET FT FL HA
W fog @ mifedi & oF FRE AT
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A & T A7 7 FAF AT F ¢ A
$ FHE TEET F AT | Far fa
Zare faxr dz wgwz F #71 fr 7 7
qUZ W qEAR A & g A d ) @
& gefz won § e 3 a1 T d wta e
FT HZAE 3T | TAAT AT 9 AE §
gdr wifed & #gr 9% §W awg A
g &1 e § A7 A= &7 frar s
aife g5 T dwz w1 99 e @7
T HT AN |

Iqaaf wgEd, § 3z wEAl
argar § f& gATe o e ArEEd 9
Ffa Jeomad ag1d F A & d @y A
AETH FA B | TF gAA @ EWIY
o ¥ oft S IEaw 4, 3
uF A §7 AETT 97 4 AT s q
gwre arfew atga 7 q | Awr fope
fowa wf § 1 @ W gy wfae
& qF7 AT 19 1 4 s 3 qre A
T A A & oAy § o fone 2
I 77 wiAw v g & awd az
& JW F %7 AT F1 w9 fFar 2
d IAFT AT T AR & Hgaar feid
&Y, Ffew 77t % o7 A7 fowrt ga ¢
gt ot aga ww a5 € ) fe ga
At & {9 & FAF A F2raT gl 2
TS G WiHE 7 AgH ILAAT R Z |
a4 (8¢ |/ o 13 Fafers =7 wear
G2T FTaT 97 HYT I I ARHT <
fafeam = weem §a1 F7@m 41 ) q
9843 ¥ AW 7 famaTT & oo
g5 fafua = a1 faam oY o< o
7 33 fafems =9 qar B 1 a9
LeYe 7w § G347 T A
wf WY gt 3% ffmga @ad oo
dar gur, #fa T F dara o aa
33 fufegg za qar fmm 1 = 08 A
TH OF ATH § A § Agad sAEr Al
#Y wf "YT gt ¥ fFEy a ww w5 oA
sqrar dar faam S AN wwdaT &
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[#ft airfraeo fasraai]
JOIT 9T AT | AT AT qg 2faw
fe gut qew AT &7 Q@ &7
T A RE WA ARG
o 7% w1 & s ot | it
T T G G G S W
& arfe | gETe sEw fafeeet At
i mwar Wy @E (e
smefas qdT gl wvfem, afew
ST GO TH WIT FATET $qTH AGY
¥ v & | Az foeter Wi dfar &
qreer & fT 91w g anfer ag A
@I 8 | 9T W K Aae IOW A
& oY ot T g w7 wEA Ay ol Al
& 9T § | qEied qg €Tq H%
oTvET ®qF w1 dar fear gam }

AA AZE A X ATA T AN
@ g e gk Fw § wwmmifesy
¥ wfar /A1 w7 &1 77 g WlEy,
afdd g/ @11 g9 a1C A 9aag 1@a
¢ fo et & fomfara srasrd
grit ar gt 1 feT w7 o warw &
qIoAFA FHLEA & WAH T AY
FA & TN Iw A w5 § m
AT WX WIARH  FIEETC
% T A1fEd A1 Fawr wv e
& qatfas s9ar fasar & 1 9T gan-
g 77 wyar fae, 9 fr &fwa ov,
FEAF T INZA AGH F HIY TqeA
FT | AT {17 93 & (% 4% FTeagwI
w1 sogr faear ¢ #fa gre "t ada
FEAFTIT H1 FVAT AET faemar ¥
gafar swmifesr et @7 §
gq aviid 37 %Y g87 § arfe
Az Gt w1 o g Ay faer a3
oY ZATE A & FRAFTT TH @A A
a1 & fr A wak @ womadfeey
o1 S ) G Y FaET wwed
araq fF e &7 &9 37 § 797 4y
grar 2, @ =Tl smegefeed qATy
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AT | TH a7 A W EA § gL
B & Freaer sifees § oA
54 § | UmEw Fgifees & Qv
g% faq wafes 4@ §

we oz § fF o are § damw
T FAT 91 A Ag AT A E FEY
Hifew & wpedT oY 7 WO wAwT F a7
w31 a1 5 W fegmam # o wiee-
T ARTH FATAT & A &Teadrdl &
srorrifey v & Fmw wEr wrfgd o
IR T I TAWT Ari A7 47
§ 7zt WYz a1 9\ SEH aga ¥ 9%
¥g wwmmar a1 & o gEeTr dv A
FraETe F0 w0 o fermm &
wea? ST 3 A &t w7 Idfa g qwdr
g

gae g% fafwer mmegw 7 0w

aga sy e fEar @ fs we aEw
TET A7 T WTE @RI ST AT w0
FTAN | & R aga gt qwEar
g w7 fe 3w F g9 ¢ foegram &
ey v yeh @ 9 s qan
wiofferar @& 1 7 W &
foelt oy ¥ ww A€ & | & €7 st
B T &1 A a3 o qHWAT §
7T i A dae 7 T9T guT }, Avr Al
uT <@ &, o @ny oy afrfegfa & amy
I5T FTHATH! FHT 7¢ & | WY @qe §
ad anrfeat wf v @ wer aar 29
FT FITA qAT 1087 | &7 AW & 7
et 77w @Y wew F ¥ @ &,
st ®Y yarfa S ox faur smar
wfzd |

W H W SR TR A %Y g
% fafres ara 51 e 9 s
qriR Fear § WY & wwwar ¢ we
wEEEE #T WY SR aver FvAr
wifgd | ofrg Rz R e
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& gA AE FC @Y & | gafag gy
Fmr F forgmr ww &1 FeMRA &Y aFar

it d @ wuag = A
guTF FI@T F |

St wegr  wure ww  (gfe
) - fedt Smode wEEw, § woet
A § HTE 7E q10 T3 FAT TEI AT |
WY a1 AT G ¥ FA S g A A A0
AEAT § IOHT JGUAT ATEATE | AR
{0y st A, fardy F e & e
o FYAT qEAT §, q@ A €= &
wHET ¢ 1 W T 7 A g g a5
| T & ITET ATH A A faaAran
AT AFGT | 9T H F9 T g BT
9T, wATSH 97, ] A9 @ g, A9y
Sl A AT g @ E ) g e
T A T 2y AT ¥ o JaIEey
FEOF = W § | UIH W AL
q Zar g fe agt aFdaEw aiw Ay
wradt frogae 27 & | ger g @
qrrar § 1§79 afaarie § fast o
o g€ & st A o v o
FEA A ST AT § a8 & & AFAT
& A1 7, 4y wAAT §  qu FYAT qrgar
g9 &% % 5 g a7 semotA
¥7 aram £ € W7 IH Ao A
aTh & FqF AT fowor mar 1 Afaw g
77 fF Ly arfe #Y uF e e F
q® g mar | gt uw  faefieET e
a AT ¢ AT IR A2 gEre 52 fafa-
€27 argd A 1 91 9% &, #fpa e
T FTE FATAT AEY g & | A7 waATy
& avE { S A qw w0 wE § AT
$T¢ 39 Wq q% A9 AG0 WA |
9 Ha &1 gz oo 0w
aw® & worge foar mar fe oy ardia
¥ qEd® = &, qAae arh g, a9
HEHT FAEE qA A 6 FEA
drer w1y | 9%, 99 9T § aE &7
I qudE & % 9% 64IHAT |
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Iy 9gA § 47 TF AT Ar@AT
g—am &zl avw ¥ war v
# 5 &% ag aga wwaE & 919 TEE
T N Garare F agdr wfed
A4y a5 A W ¥ X @ ey
fe a2 %7 a& s 7 w9 qF
o7 ATET A FATH WA BA ¢ g
7z # fiv % s 9T qrgT ¥ wATT Ay
HTAT @ § W gEd avw ggf Faw A
? 1 uE o gara wfaa gy
¥ 97 w@r B, EATY AT FA UK G
7 @1 & W g aE q6 Ay aiy
TG | AT a7 T B g gR !
z9 wrEa & fF EAde A7 avs & w1
ot aeft g Gt A A —agifE T
¥ far 53 @t 7 @war F—raAne
F1E ot ot gea Tar #¢ fogd gw @w
fawr w2 & 1@ wiftam #1 gz ¥
W qew & WM W @ e ¥
quty fRamg

st WY T WYY (IAT NAW) ¢
ﬂoﬂ’otﬂ'oﬂﬁﬁw&'mﬁm
w4 Afeq fee o soifa @y owe F
Fi ag Faman &g & faar ?

T FeqT TN |WW ;. H 39 9T
HIHT | 4% T 20 AEH & gL
%2 fafres aea & o 3w Ak 7
FT ofr wr€ & 1 oy ardr & Hifew
Fart af wa fF 8 war v oow
fam w28 9¥ ard® &1 % gEETIId
FHEY #7 drfenr qamgd Afyw @ oY
arirE &1 &y {ifew griT 1 99 0F a1
T4 famr sz o= a1 & a9 @4 T
T fag 1 g iz #7 arda @9
7

S SirewE ar ;o §Y qriE &
afewsit g F v fafreew qrea aqt
4, gafer difer wdf gark o
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Y WY WA WA ;ST AT ]
qE TT FT ATAA & | FAHT FT ZAIL
91| § | AT, AL FEA FT AGAT AT 8
foF FaTaTC g AT AT ATHAT & I TL
TEAAHE AT ACH T BTG w4t Ag 2T
ST | ZWAE Mg AW g AN
¥ 9 FATET F2A H e WAL g
TH qOF UL, UF qCh 47 g9 HIET
g1 @ g——3T AT Lo FUT &7 &
A AT @ F—AR /A aw
ag & fo g o a%ATT ZET 8, FHE
ST AZATY AAT &, THE AT A1IGH FLA
# 9z a1 Fraw § qheT A7 9 @
R g% F g1 aars #1 faeargz
o FUTAT 1 T &, A T T A1
2, gmr &, St 2, 39 a8 a70%
&, THT 04T avgdi® g wWr g ar fF
3o QTH T AT TAT ATE |

ar 5% qftgm w1 37 T ¥ faq
FATE aCE & AT T ST w7
qiwe fzar war & 39 9¢ 29 #7149 =T
% for dar § # sTaw S Afe
T 42 FA777 5 77 % F3rare a3
At & F 2% A R g
f& zowr %7 & qaE g oI
AT FuF qra Arfar w6 T 92 6
wal & az @t g% a9 2 fF 7= fowid
AT FTAT T, TF 79T T TE G0 |
gw awaw ¢ fr w7 fafrers 4 aow
¥t WA v AT wA T b
At TE FE |

Al Qo die WA : WA FFW .

o WL TEAH W . qTTET
qfwar | &= fowtd & a7 o we
®T Niow A qleq FLAT WA § A
¥z & T4 wvar & | ¥ gz afam
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FE qzarg o va aw o ag w7
arzd & , foqd fadl F om0 gady Fr
T & | gEd o e uw argw =
1| tewY | wg wrd & fF s

JATIE W ZRH UF WA qo # dr

oY 399 Fa7 747 91 fF T A F0-
ardt & g &g Fowid et & ot fra
Wy I fRiFE e aw 7 faean
T2 W IH 0T 27 aF W v fom
T % 7T A% # afad wEar g
I wwer F $9 WA TE 39T E—
Ao az wroer 78 @ 94 F AT FA
TT I A R A2 AR G
T az gET E

#a, uF W g ¢ o1 feef
A AT AT AT FOR qudrd
mar & 5 #igrer far sma, a7 ad
o award & Afew fIE am|
faz @z fowid 1 g3 = w1 a0
FAA UET AR F ) WL HIT &IE
g et wfeare fear war ar
9z I Tz e a8 FTAAET 1 q@
2l grlt |

UM AINT KIAT &1 477 @G
T q%7 iewry 97 7 (F oF Tem Ay 7w
BT QAT FT FAT H FT T & %17
FAXY AU FTAT AGAT AT I E | WITH
A T FamarEr & A S #m e
qTHAT § WY A1gT FEIA F1 t AfAard
AT & 97 2191 weq g1 AL § | 99 Ay
#1 2 foa &7 % § | o AgAT A
CATFTET FAT S W 4 AW AGH
g FFarvgrd ? 39 a9 " gAT
agi SEF &1 Wy T e it
# 30 Ho AV 3T Fo HF HAET Fil-
ZAT 984T & | A7 T A% § 3T A
W W g A1 dr ag ot faegw
ey gY T g | I geRiaT g
fawr afaw aar &Y @ & 1 o4 goT §
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HIT T T IHAT T T9d 4 (6
AT FT FTHATE A4 7 AT UHFAL
FT, BF &1, HATA FT TAETE qZ0 H7
A T FAET ) gafed zeE
TZT FIHN ATAA F AT 43 FLIT T
= ZAT F0f27 AT S Fg A wen
g1 ga% fag dare grar wifeg |

Motion re

T AR AATS [ A F A7 7
F&2 FT0A F FIVEA AT | FTIHT AT
gurr i afazar @ de dma
%7 fafaegr #1 97% & vF szEe T
ferrert T wvT Faq w2 a4n 91 v 23
qE A AT AT E ALFA AT TART
9T AJAT F1A AN AT TAAT FqEA FI
A% A T == &y v 399 w2 v fw
AEN © ATA TA K[ FH[ E | AAT AR
o a1 Tz § 7 #18 e2fefeaq 1 3
ar 7 ¢ qF A Ao g fF A
TATHE FY AT A (A@ F7 AT TFAF
FTA F[ AT IAATH F7H HI HI5 F19-
ATE T AT AT F a7 7ZF | W RIE 99
FERar 92, A Lo FF AT 20 8
ARAECFEIAT 0 Z 1 ZHAWITE )

a7, FIF Arg = F1 ifwhe §
A% g %3 fafaee a7 av T F3r
a7 5 2 9 AT g9 T F AT, AT
A I, TAAT AT AT | TZ qF A
| 39 TFT AT FIAIAT FI A
#, @ FAA HIT HEAT FAT, IF H2
wien g% foran 7z =7 fear war &
AR F A8 w9 o gz
qAT $F FZI¥ 45T, A T FF
@iy @aT | AW 7 oW qHA
W qAT 7wl AfFT W @7 @i
#7 fE F7AT s o F2ie @
FT TR | IE1T gAr 74 1 Fa7 A,
79 AT T AE AFA g, AT AL F
AW F1 A% 7 777 faAar §, AvwIT
FT TG faeral | AT F | g, IFA
@5 R.S.D.—5.

f s
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A7 (5T, WR 77 ARG F 19 FgAr
72418, v 281 & aary 73 93 syrofeai
#1, HETAAT &1 AT TT I FILATS
A1 &1 argaa faar 91T 9 At 97
77 wAr &7 fzar fr A€ gaa o
FTLATT AFT HT FHa7 |

SHRI A. P. JAIN: Sir, on a point of order.
Are we discussing the doings of the West
Bengal Government here? The West Bengal
Government is not represented here and all
these things are being said about the West
Bengal Government. So, I would humbly
request you to stop this reference.

MR. DEPUTY CHAIRMAN: We are
concerned with the general food situation in
the country. We are not concerned with the
West Bengal Government here.

SHrRI BHUPESH GUPTA: I do not know,
Sir, why he is asking you to stop this
reference* because even in the Committee we
are discussing the food situation in the States.
Then what shall we discuss here?

MRr. DEPUTY CHAIRMAN: You may
discuss it in general terms.

SHrRI BHUPESH GUPTA: I think we are
precise in such matters. I submit to you, Sir,
that I can understand your taking the position
that everything detailed should not be said.
But 'Food' is a concurrent subject.

MR. DEPUTY CHAIRMAN: Incidentally it
may be relevent, but not in detail.

SHrRI BHUPESH GUPTA: I am only saying
that we are prepared to draw the attention of
Parliament as to how the supplies sent to the
States are being distributed there, as to how the

Essential Commodities Act J is  being
administered.
MRr. DEPUTY CHAIRMAN: It is a

function of the Bengal Government. It is
relevant in the Bengal Assembly.

SHRI BHUPESH  GUPTA:
what are we going to discuss here?

Then 1
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[Shri Bhupesh Gupta.] You say that food
production is not a Central subject. My hon.
friend was very rightly saying that this was
not a State subject . . . (Interruptions.) . . .
Then, Sir, we will have to decide, if we are
shut up that way, whether we should co-
operate even in such Committee, if we are not
even allowed to speak in Parliament.

SHRI H. P. SAKSENA: May I be permitted
to request my hon. friend to keep the debate in
this Parliament at least on a high level?

SHRI BHUPESH GUPTA: Very high level.
I want to raise it still higher.

MRr. DEPUTY CHAIRMAN: Let us not
waste time. Mr. Khan, you have already taken
twenty minutes. There is one more speaker
from your side.

SHRI BHUPESH GUPTA: That time should
not be calculated, I hope, Sir.

MR. DEPUTY CHAIRMAN: He can take
the full time allotted to your party.

ot WEYT TWHIG @ 0§ A F7
737 AT, AF AZT BT AT AN FAT Y §
Al qfom Fe F ¢ T FaT T E.
zafmd  a¥ amEw W FAl Aat
AR FAT IARN A ATE FOA G
T TEN AT | FIIA F A1 9T A@T 70
FAT A A IA UAM F ATHA AT
ABATE |

SHrRI BHUPESH GUPTA: One thuosand
people went to jail yesterday.

oft magT WR @ : A oAy 7%
fam vy sy A #rforo f 7t v w2
® am av Fa1 fRar W@ A e
FAVSHT FAT BT | AT FY FEA FE; 97
AT A E AT FEAT ARATE |

A FT AATE qERAT C AiAEAA T
fafees oz dam w7 9% § & sz
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A4 &0, A1 W@ @ AT & AFIT
EAL I

Wt wRT wAE WA AT
ITR! TET 4947 | § AHAGTE 7 TG
FIA FF T AT AN 2E

MR. DEPUTY CHAIRMAN: Please finish
your speech. There is one more speaker on
your side. If you want to give time to him, you
finish. Otherwise I have no objection to your
continuing.

ql AHT TAE WH WL AH
T AR (A=A AT 7 T4 FAT A0 7
FAl WFEl W AWM AT ATR AET
gt 1 &few fwe ot wifac 7 sawe
qZ WA FOAT A1Z90 2, 987 ST FHEA
a1 97 a1 5% a1y &) wfEww a7 ox
st femiz g, @zt ot gadz swr @ @
a3 Tifeae 37 #98 F st
7 a4 g gawmy 9y | vw e O
TS | AT AT AT 4T FATHTE
FEATE A | AT AT qAT AT GE |
qEAT | WO qar T ZE o ouE A
2T & AW T 21, w19 gz § g9re
forg %% T & | 99 g o
q g fafaes g 9 a9 2 &
fiadr e & Taar wAT™T  Haw
M | G 1 AIE 9 A7 29 K7 I_A
araa feat ar, 7@t fam g | afFr e
qAZT AW FET 2 fF 290 Far w2
foF arem, agr o ST gA T -
S Hifeae & ar, Azt fase | Far
ft 7 7, 9T g7 IA wET | A,
faerger 7Y & (" aw s S Wi @
g JuFr uw ward o A g,
ZH T FL | G4 TNE I AT T FET
ST & fF aw & o syt o gdr
Iz efF g mwamd ot 3 am
ZHa g € B mra At #71 ag qrfear-
qz FuTT w9 § A fod | gwas
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a @ A & aae ot & faq fie
& | e AT ferdfes sefiznaa wav
39S qAifzaT FE & AT A2 A A
HATEY W aggAT F foq F19 q F7
% A WY BT F A7 WAT @1 S,
az foer ad v2 g¥ar, 32 I7 F6)
aFAr | zafaa ¥ ol FEA7 T 39
fF dw= darer § AT go dr0 § A7 AT
T A TET E, ITHA TART ALE T a7
faurz & 39$T W9 AT AT AT AR
faar s, 39€T w1 T=A A faar A,
TIT BT 1T 97 THEHT TAAH F-rlrr
AT | 4F FE FLH A FATE |

Motion re:

A A7 fag (99@) : qraofa 39-
awraf 5fT, [T 29 IS F e A
AT 5 wgA q1q A F 417 fergeana
& AOF AT FHET F I9C A fFT
F7 9 F | 3HA FIE TF a1 o
FERT AT ZH HF AT AT q
T AT W T F79 F faq wifaq
m‘&mmﬁrm%u%ﬁm{ﬂ% EIEE L
ZA BT T T F1E 7 FAA AGT 2
fa fama #w r:rq;ﬁswam%q
FT qOF T TAVET AT FE AFAA 7
fasrer arar 1+ g AwEafw @
HIZT & FgA & HAT4T T2T 727 L6y
fafaas =z wdm & ¥ gy 4
qEl w4 1eus-Ye & zev fafaaw
UFT FHA H FIET AT & AT 0T AT
30 fafmms mwe wwa it wHW §
AT AT AFT | TEE HAAT
gaTy  Fefadt Wrawa aw, gurn
gfasa= faqEae faw aw 8 w087
BT |H F0 2 AT FAT FTITH
Tz & fag zafqws ofameg Zam
T &1 AWE, WA # aw, 3
wq 41 A1 FAIL I T g8 7 wifa
AT€rd & | Affw gaE Az of 2w
FOAT FOE F AEA F A AL FL AT |
za% fag &ar o1 awar 2 & wErd
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w1 Fge, focd 41 1 W, ArfeE &7
21 ZMT AT F9 W1, T A9 &1
AT T TIETT 43 q FHTAE TEATE |
afeq & wawar g eas &1 wnm A
FET ATAEE, T AH wwha - feEana
WAATZ, 9 A9 F g7 & WY
HTATAT FT FZA1 (AT TAL A A
w2 ! ERT w7 e i
A1 HIATAT FY AT F F03 39T SG1A
aw 7@t g7 & omw A7 79 aam
FAC I EA
[Tue Vice-CHammman (Smrr P. N.
Sarru) in the Chair]

% wfaedt corrfar &1 gt § AfEw o
a1 &1 oAt gty AT wifgq T8t uw
Tz 37 FWAT & AFAT FrA AT, A9
ot far g & A A FamaTg

A & fa | gufem oo A
2 e HYEAT TET R oFAr e @

fF zardt A A A
#fama F @ FW oA U FE F
fag w2 F1€ T A FEF T A1
2% WYA T 9T #qT AL @ AT qH |
ZUHT ART H  HATA  HATAT TEAT 2
HIT TaAT waET vzl 2 0 gne awd
dwarita a4 4z faaw 2o F4E
w9 T A (8EY A% @1 97 | Ffew
B WA F 398 UL 6T FT HATH
fazaii wr =% & ) Tfag @ am ax
AT T A1 qEAT FH "@F Al
Ffag e fTamar 2 1 & S99 &
wfeq A wewe & g Agan fa
az qal Frawrg & framm w51 fE
7 74 o zagr foadr o = 9
T & IAA 4 T aF 9gEr F W
IET oeE WA seg g7 AT 9w
Ffiew 77 3@t g 79 ws fufaee
qra4 A &7 F wwa | 91 frae aw
foar a1 @gi a% W 4q AT TR
AET TE TE & | qEEr A9g 47 § fE
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(it w7 fag]
wat & 9 aefvardt weim g sz fam s
wH AE FA R I TR Ag faw @
FIH FCAT & AT T FF AT E |
ara 7w 297 & gfar & qwas F
ZATE AT BN UHRT TIATAZTIFAE |
zaF w17 a7 2 f gurd feamT 7
IAE AT FA & | 7@ frary Ay T
foa @t WAt F F7 Fear g, ITa0
far a7z #1737 &R F warf=rs ag
A1 AT 2 | FEF AT TFAT FF AT EF-
fagar serardr fEa@T & arg o7 @e-
FL X ATHAT TET AT AT AT AT
HATATL & T TP AT E | FHT 2
ara fraq fr e d 1 oriwT 3o
AT F1 ArAT T A7 2 W LY WA
IFEAARE | STTITO Fr a9z &
#F " AT Fz ) 33 AT
1 77 g9 g f5 7 o a7
22T FAFT UF EH AT
T I OAF ORI HeFT AT
Tt q g1, IAHN IARI F1E IAE q_I
AT & | IAR AT A famre grar
& g qawmT 79 &, £98 frdr 1
f w1 74T & | TF FTAE FT IATT EH
g fowndt & afed swraga § 1 F2
fewm oF T AT FA ] 61 qAET
#t a7 fea@t 77 wRtar & a7 @
AT ATAT AT & | ST HraeAT &
& &z fomed & sifer 7y s fgw
F7 foam & o sy smadr W
farrr &7 ot 9 frad §ag I TR
STAT & | FAT A WA HOT ATAT AT
TAqHT & 47 59 TAT AT ¥ AAATALT
2 U TR & 9T T Fw qgir fraer
2| I A ST AAGT FH T &,
ZHIA A AT AAGT FIH FIGT A7 T
AFT AT T FT7 FOAE T 9 AW
wargdr faer a7 zzame &7 ¥ § Sl
AT A FTH FIT AT HAZT F7 GG
et 97 9T F19 Fear w@ar § 71 et
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TE H gFA AL FAT & | W
ferra @Mt q@ AT gHAT qar TAA
fraga aes 4 agT 4 wiweafeEe
VAT qA T E, FAF! AT ZW AN
=T &) ST & | gafan § gu gEm
fr #r oo & 949 F 917 w@T @
TET AFLT FT FA7 A0fed A Ty
q41 #1 9z fggram @it w34t afgq
for 37217 @2 ¥ Aarfeas v 71 a0
TH g 3% FTT A HI Ao WA L |
¥ A A & fAesw oA 9w
fF &% & ®9 i g aF d2 F F49
H ®1§ T97 FAA T qATAT 9OA AT0F
fear  #Y FaT3TT &1 TH A AT
‘qaedt 21 9 o 57 9 e o A
q7 &1 w7 720 2 97 IAT F T AL
HAL TH 41T & FIART  AGeHT fue
HOTAT AT AZ FAT T A F AT AL
HZAT F q79 FTH F7 |

TEFT  FIEF FHr g K F AT
FA 200 FUE ®TT R AT HIT
F472 G137 TAT & ATH aF 297 72T
Fr AL FT AIHT FLG 9 FLUE %
TEAT AT AT |

THE VICE-CHAIRMAN: (SHF1 P. N.
SAPRU) : I am sorry to interfere, but the hon.
Member has exceeded his time limit. You
know, Congress Members time are getting ten
minutes each now. It may even be reduced
further.

GIANI ZAIL SINGH: Ten minutes.

THE VICE-CHAIRMAN (SHrRI P. N.
SAPRU) : You see, we have got a very large
list of speakers. They are all anxious to speak.
Therefore, you should co-operate with me.

» SHRI JASPAT ROY KAPOOR: 1t is the
national problem, not a party problem. Let the
time be equitably distributed among all the
members and not party-wise.

THE VICE-CHAIRMAN (SHrRI P. N.
SAPRU): I should personally feel



3451 Motion M "1

glad if all could take more time in this debate,
but I cannot help it. We have to get through
this business today and therefore, I would like
to have co-operation from Sardar Sahib.

AA @7 Tag A Ay a8 & 95
T a0 fF agT g9 § Ao &
FF | ATTRT 3F (T 7 Favar a4 w4r
IgT | 9B A TIEH G FT TR
AT ITH AT FIZAT F AF T
BIAT....

THE VICE-CHAIRMAN (SHrR1 P. N.
SAPRU): Your time is already up When I say,
"Please co-operate with me" I mean, to say
that you should finish your speech. Mr. Jaspat
Roy Kapoor. Ten minutes.

SHrRI JASPAT ROY KAPOOR: Sir,
admittedly the food situation in the country is
not satisfactory and through I have to offer
some criticism of the policies of the
Government and have also to make certain
suggestions to improve the situation, I must
congratulate the Government and also the
Food Minister for the very firm and sgacious
manner in which they have tried to solve our
difficulties so far the immediate difficulties
are concerned.

Sir, I would like particularly to congratulate
the Food Minister for the very frank and
straightforward speech which he delivered
yesterday, admitting that the situation is rather
difficult and also admitting some acts of
omission and commission which were
committed. Sir, this portfolio of Food and
Agriculture has always been a rather difficult
portfolio. It has never been a bed of roses; it
has always been a crown of thorns. And yet, in
spite of it, if we find that there has not been a
very acute situation created in the country like
the one that we had to face during the war
period, when millions of our countrymen died
of starvation' " in Bengal. It should be a matter
of some satisfaction to us and of con-
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Sir, this situation, difficult as it is, must be
treated on a national basis, and though appeals
have been made by our Prime Minister and by
the various State Ministers to all the different
Parties in the country, and though the different
Parties do say that they are prepared to co-
operate with the Government to meet the
situation, still, in actual practice, their conduct
has been just the reverse of it. Sir, yesterday
my hon. friend, Dr. Ahmad, said that he saw
the Food Minister and he saw the Chief Minis-
ter of Uttar Pradesh, and he appealed to him to
extend his co-operation to the other Parties,
and he also assured him of other Parties co-
operation. He said that he appealed to the
Chief Minister to have a cease-fire. Now, Sir,
so far as we know, the Chief Minister of Uttar
Pradesh has been repeatedly extending his
hand of cooperation to the other Parties. If my
hon. friend, Dr. Ahmad, seems to think that
there can be only one-sided cease-fire, that is
something impossible.

THE VICE-CHAIRMAN (SHrRI P. N.
SAPRU) : The process must be simultaneous.

SHRI JASPAT ROY KAPOOR: Sir, while
they want that the State Government should
cease opening fire, they want their Party to be
incessantly opening fire. Under these cir-
cumstances, it is natural that there cannot be
that perfect co-operation between the
Government and the other Parties. Sir, not
only in U.P. have these Opposition Parties
made the position from bad to worse, but now
we find that this sort of tactics is being
resorted to even in West Bengal. Our friend,
Shri Abdur Rezzak, just informed us that in
West Bengal too there is now going to be
some direct agitation. But what for all this is
going to be, we cannot understand. Only in
todays Hindustan Times, Sir, we find that Dr.
B. C. Roy, the Chief Minister of West Bengal,
appealed to the various Opposition
Parties +n
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[Shri Jaspat Roy Kapoor.] difficulties,
whatever they be, and we are glad to find that
the Praja-Socia-list Party in West Bengal
accejpted the offer of co-operation and they
withdrew from the agitation. Sir, we find in
the 'Hindustan Times' of this morning a
message quoted from the special Calcutta
correspondent to the effect that.—

"The Praja-Socialist Party one of the
important constituents of the Famine
Resistance Committee, has decided to
dissociate itself from the direct action
campaign."

But at the same time, we find that so far as the
Communist Party is concerned, their Leader in
the Legislature, Mr. Jyoti Basu, to'ld a press
conference on behalf of the communists that
so far as they are concerned, they are going to
resort to direct action. And what that direct
action is going to be. It will include defiance
of law and all that. Now may I Sir, in all
earnestness ask what all this means? On the
one hand, they say that there should be cease-
fire, and on the other hand, they are resorting
to direct action. Now, Sir, obviously it seems
that these Opposition Parties want to exploit
the situation to the advantage of their Parties,
and they are not earnest and sincere to see that
this difficult food situation in the country is
solved.

Now, Sir, so far as U.P. is concerned, the
situation there is worse than in any other State
of the country, And yet we find that the Food
Minister, though he belongs to that State, is
not treating the State of Uttar Pradesh in a fair
manner.

st A A Aty YT aa geer
9 47T HUET FEIA F |
JASPAT ROY KAPOOR:
fearaq wegwr at 49f & ife s #a
dr g ATE AE W & |

SHRI

But it appears to me, Sir, that he is acting in
this manner very much like a good modest
Hindu housewife, who when she has to
feed a number of
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persons, particularly if they are guests from

outside the family, ignores her own husband.
*

THE VICE-CHAIRMAN (SHRI
SAPRU) : You have two minutes more.

P. N

SHRIJASPAT ROY KAPOOR: And
that seems to be the position, Sir so far as our
present Food Minister is concerned.

With your permission, Sir, [ will now point
out in what discriminating manner the State of
U.P. has been treated so far as the allocation of
foodgrains is concerned. I would like to
compare the allotment of foodgrains to Uttar
Pradesh with the allotment of foodgrains to
West Bengal and Bihar. Now, Sir Uttar
Pradesh has a population of 6 32 crores; Bihar
has a population of 3787 crores; West Bengal
has a population of 2' 63 CTores. The total
population of West Bengal and Bihar comes to
65 crores, which is very much the same as the
population of U.P. Now what is the food
position in the State of U.P. and in the States
of Bihar and West Bengal, both combined?
Sir, our position is very much worse. 1 will
quote some figures in this connection for
1956-57, for no subsequent figures have been
supplied to us.

Now the production in 1956-57. in West
Bengal, was a little over 44 lakk tons, and in
Bihar, it was a little over 47 lakh tons, the total
being 91-5 lakh tons. The production in the
same year, in Uttar Pradesh, was 91 81 lakh
tons. So the total production of foodgrains in
West Bengal and Bihar was almost equal to
the total production of foodgrains in Uttar
Pradesh. But if we confine ourselves only to
the wheat and rice production, Sir, then West
Bengal had the total production of 43 30 lakh
tons and Bihar 40'38 lakh tons, the total being
84 lakh tons. And so far as U. P. is concerned,
in the same weaj", viz., 1956-57, the total
wheat and rice production was only to the
extent of 54 lakh tons. And so we see that the
wheat and rice
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production in U.P. was very much less than
that in West Bengal and Bihar. But yet, what
do we find? That in West Bengal and Bihar,
they have 22,000 cheap grain shops.

THE VICE-CHAIRMAN (SHrR1 P. N.
SAPRU) : The hon. Member must bring his
remarks to a close.

SHRI J ASP AT ROY KAPOOR: Does
"time fly so soon? I beg of you to give me a
few more minutes. I don't warft it for myself
but I do want you to consider that the State of
U. P. is very badly off.

THE VICE-CHAIRMAN (SHri P. N.
SAPRU) : We have got to be fair to every State.
There are a large number of Members. So you
must bring your remarks to a close.

SHRI ] ASP AT ROY KAPOOR: I -don't
know. I must obey your directions but then I
must appeal to you and also to the Government
to see that if possible some more time might be
allotted so far as U.P. Members are
sconcerned. This is just the State where the
trobule is the most and therefore Members
from U.P. ought to be given a little more time.
Anyway I will finish in a couple of minutes.

SHRI BHUPESH GUPTA: How is it that he
accuses us of trouble and he wants more
time?

SHRI JASPAT ROY KAPOOR: Let me
finish this aspect of the case. Now what do we
find? In Bengal and Bihar there are 22,000
cheap egrain shops. In U.P. there were only
3,000 and now there are 3,700 grain shops.
The total allocation of wheat and rice so far as
U.P. is concerned has been 60,000 tons per
month so far. It has been only recently
increased to 85,000 tons but so far as West
Bengal and Bihar are concerned they have
been getting—you will be interested to see—
1,60,000 tons of wheat per month in addition
to rice. These are the figures which I have
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which has been

Food Situation

got from the White Paper
circulated .

THE VICE-CHAIRMAN (SHRI P. N.
SAPRU) : They tell their own tale. Please wind
up now. I cannot allow any further time.

SHRI J ASP AT ROY KAPOOR: Let me
close the last sentence. What I mean to
suggest is that our position being worse off
than that of Bengal and Bihar, our State
should at least get as much as they get. I don't
grudge whatever is allotted to Bengal and
Bihar they may have even more, if they need,
but let us not starve. Let us have more shops
and let more grains be allotted to us. This is
my appeal to the hon. Food Minister.

THE VICE-CHAIRMAN (SHrRI P. N.
SAPRU) : Shri Niranjan Singh. Please finish in
ten minutes.

st fatem Tag  (wed 9
ITTATT WERA, § 2o fyr #
AW FIA I FIEEr A FEA B
g T e 9 samET AW A )

framr qeww & w4 o 7 39
CATEZH dqTd AT AZ AT A TFE 7
f a2 @M St §9 q9@q 39 99
wie & o 4 dme g @ gdr e
FEAM A 7@ F7% AT AT FE7 |
d damy W T & 8 o g
&1 Argar § #ifw 37 97 F fawan
T FATE | a1 qa9 92% IR 0
TG F FATH ST AT T IAF o
W AT # | T wgar & o A
HTHTT 3T A1 1 3oz F ) @t 7=
AF @ T A #47 A7 T g
FTA ATAT G & |\ UF AT a4z fF foa
St & fHaT 1 savar Gar faemr &
#iv afg =19 & s #T FT 39
HATE F A8 A At Az A A
da1 7 FHT | 7HY A7 fF e g2
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[« fagem faz)

AT AT siraq faafy Fzar wmw=ar g,
qz A7 AT TEAT KT FFATE | AT
CT 9 w@ f W & gw aa wr
qH AT &, 47 weq T3 F 7 AR Y
ag &FT 4 T wrg &1 uw oEler Ay
feat o |1 37 07w AT FATAT |
T 39 g ¥ wg 9z & fR oAz
Fft g7 39 § T AT 5% 8 )
A Az 2 fe 1 A9 7 g T §
FAA  FH AT T7 TALHT ToAT FAT
FAT 2 | g% weAr faw wrafat
w1 T4 w0 & o A3 qwET w0
ga#r afz s wF a7 uw v W
frerar farer 08 41 s savaT 2 Smar 2
"7 57 §AT FaGT AFT w47 a4
W F1 AGT & | FAT AFAT AT H
SRl 4@ 97 fawar @ @1 aET Ay
gFM 97 399 F ford 37 F e ?
ar ¥ wwar § fw avae w7 FaEar
g f5 03w § B usy qUTEA A
faadt zmww Z awdT &, @ oFw
wiza 7 famelt Taww gt awdt & o
UATS F FTL, FH HAVA T AAA AT
WE T AM AT | WAL T TEAT AT
AE AT IT FATE I wg) AT AT
FATRA  AGT AT, ATTHIT AFI AT
oY AR ATEE I ToAT AIATAT TS )
foraat saam AT AR & AT gy
2ot w7 qeAT WO & a3 & A
T afz frai #1 aafady & =g
¥ % faar s AT e o JEEre
AT AFTANT A FGET AT H3 FWEA
& 98 Fw 1

g amafrmadat g Fw
amA &z 5 oaw dfe 5 59 &)
el man @ @ W a7 @
1 fearlt ®ar 21 & a@ar
2 f& @i 918 aga wrf fvara g wfea
AT AT F @A AT § AGET SATET
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aTeaT g0 419 @ 4@ 2 | o1 Afeaten
T F7H & AR FT F9A 2 7 UF qA
¥ #fe waver fawrer fomr smr &7 S8
gt AT wiAw TE AT & va
34T avg & FrarEr amar ¢ faw A
§ & geard w1 fgarg g avEe
T & AT §A9T T4 AT F 0 W
gant guae fafrgs =7 & aar @
# fr e s dar w7 w2 § wfaw 1@
faferrs =1 dar gt a1 73, §7 WEN
7@ fram & 97 & fegar da
giar & sasr 7 o 9@ 9ma | &
gwar ¢ & a7 46 7y, arare €7 amw
Fz qHA & [ gt arore 7 fas wmar
wfge go wig & vatsw ad a7 faaar
qar guT ¥ THH WA AW AGA
Ffea g1 41 91 fod & FTwoWw
SN FAT WIET & Ta9 q4Z |-
awer g Ag g AFAl |

dradr ary @ sforam & seaea
¥ FEr |l 95 9 @eq 47 =W
#1 Frargee fodtd odr 41 qa a0 f 9o
wer waw & fon faer ar 5 smed
wiETEARignE | e g WA WA
A azr fr 7z H7 e v fad am
21 A mwrr § g wigm F fE
fisters F|T AT @A § 954 qarfas

FO GET EAT 3 A AT Fd A4 &, A
¥ 391 &1 g0 & feor forar mmo

&7 &0 &, foasr g g0 & faa
aaEET Z4T § 7 g0 AE WA §, 4 I
w0 FT &1 AT A0 GET-faang 0w @q
F7F & A1 wE g A 07 | w7
1 umdr fooE fam iy @ &
gaq FOC &g wa dfew 7 gEqE §
Ey AR & | TEE A1x faerely & A
AT & q WA Weq NI 7 A1 AATAT
g fFagl OF 3O & I Wo To
warfefdt 1 W AT A F 1 AW
AEHT, T fF0E vaEw § o To
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&1 AMT gAY uF FO F sgrar
§ SATET 3 UFE AT Y, U A fawrd
g aFAT & HT 9T 3% IUT Y usE
 faT vo w0 ¥t uwE & famrg & gasr
fEvrar arger WTEd & W a9
¥ T 47 sy frRrd A7 avser a%d
&1 a%dr g A 9 fFE i woar &
gEAT 21 WG AZL HT ATy Sfrforg
wa fgama &1 Ot #7 g' g &
AT ST AT A 9T Agr  faear
qTAT T FT AT § GWr fgeEr 20
T/ ¢ w7 4187 Ag et my A7 6w
qET e | WL T K 9 AT qTT
AT g g AT & AT AT T FTF
AT §31 AF e o a9 g, 3 9w
d T TF # A A aEr fzAr SmEr
2 a1 U qi7 9T ¥ &7 A 2T AE &
AFF | WF AZ THA ATAT § qE WAL
ggFr T faar s oAt sEE gEwt
TS EEar AE0 &1 " war | &1 AT
FzaT & fo o afer § 3¢ fodfea &
g 3wy faa fema &1, 2 &7 a1
gLt FT AT FF A FF W AZT AWl
&, gadr miedi &y ey 39§ 57 w9
A4 wEaT £ A g% 5F FW A
FL WL YL & FAL UL 74 A1 48
VAR A4l &, A8 FIW FEA W
alT AET 2| §F AT ¥ ° 9g FaAr
argar § fa afz sforam & s w30
g ar susr 5w ¥ L WA w4
F & g AAF | AN AE A7 T
¥ WeEIzgEd a9, |1 GiEr g
orGE 9TH ArEd qg 1 ar I
fag gwwe foeEr g, fGum oo
a7 TEl 2 |

UF HIT A% |9 ZAA W1 FW
St Gewere fean T & 9w famy T 2
fa WIS FF SATT HIC AT AT AT
agq ®W &1 ™ &, §a T @A 9
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g1 fes @i & gt 99 & e
g ¢ & oA g fafaa = s
TH AT UF a7 v frw wg &
fo =7 a7 & 2T FW &1 ™ g A
AT g SATAr AT # af awt £ gmd
T 4% 37 § fF warc e fafamw
Ay mEmm e gwgra
ZAT AT AT T T THET F §
TE FAT AMA W 4@ WmrlwWw
FTT | AT A1 ATL FT ATIHT TF AT
AT, 47 SATT |ET TR FHE |
Tt 9@ T q@T qTAT W AT AR
% AT 4 TF AT O AL TG, WA

AT T FOT | AfFA TFTT AT
wifer 7z & & o warsr a7 feedraga

FIAT & A1 91 TF AW AT § agf qATA
HAAT &, ST qAT § AT orgf =AW
oM A § a3t 4 AT 21 34 A
¥ go feedermm #oft & afam
gt % AT ST wrast =T T 2 9g q@
T WA ATATA & AT G AT,
Eeull

THE VICE-CHAIRMAN (SHrr P. N.

SAPRU) : You have almost finished' your time.

i fdem Tag: @ pe fiyme
g Tz, A

THE VICE-CHAIRMAN (SHrRI P. N.
SAPRU) : You have taken 8 minutes.

st fdem fag : f&v o= aw
% AT HA §, WA Ag 9w 3 F
Ez9 F1 [T a7 7 24 %o UFw
¥ femma & =t foar & 0 4% A 4w
qgT FG TEAT 41, AfEw TAAT F AT
FgAT ARl fo AT 7w e o
Hgad ¥ U |F &6 T F1 Hizar-
T § IawT faaan € getma #¢ 6
Z¥2H A7 wETAAT @ Al a7 gW AW
#1 T TG 37, afz 77 I FT 7@
grdT, a1 39 A1l w7 5 GAET A9
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[=r (7w fg |
Z | afz am a3z fa=ng v =Eean
TEL F %7 A1 70T FFear £ &z a1,
FEATRAT T(A, FAT IAAT TAT AZS
Zr e g e o g avE A
stet gz wfvar 7@t § 981 £ 927 F g
mqmﬂwmqﬂﬁ@ma
gl AT WY IFT FATET A
21, 9 AT A1 F 977 & A@TE |
THfFT W7 AT ZFTITETIT F AT A@A
g 399 AW 2T, e & a9
#r wizfadt = s 2, 399 safa
¥4 BT & | GEARAT T ¥ A
FY AT FeqTEF wfe &, A1 I aEe
Z 4% Jgay g1 AT 2 | 0F qa0% "
T1Ed & fawsiy o0 & wvE feaEr 8,
FHAT ATE AT IAGT TH A€E FT HAQT
ART 29T T1RA | FET 97 vz g el
99 a1 # g af7 a9 w5 47 g
Z W17 qqw 07 At gt faearn ar
ufz oz ¥ TAT A48T fae H1T AT
= A1 A€ qr o arrwT faedr wEe @
a8 @ g1 At | cafaq 9T a%
HITHT w7 A gfiaeE Ay @ @t
gt &, feam &1 w fa=rd 57 §fa-
2t 4T 23, 7@ a5 9 TE F 3ef
g AT AZ WHEAT F |

u e & e ag g fw
A AT | OF AT FAE! fHemEr § )
AT F ArAT TAT i s vz A
q UsT IHA & wifaw §, AT
sATHA (A gifeeT € | 3% g &
T wgf wq fw & a@ § gon
qFg7 FqT KT A% | e o 9@ 7
At qa fom stan § I A7 a97 w7
F7 #aT ¢ | afad 9@ % g § &
AT A9 KA IAF AGI £ AT T4 AT
a7 912 f faram qagre <7 ar goe
FT HF, AraTe FT I F7 qF TR
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wErew H 4 d | afan a1 Iws
frarE F ara Df9d | I9F a7 q40
F tare, 2927 anfa 7 91 sl
IqFEg FUA | FAT AT AT TIATT H
afg g1 @l & |

drsr & AT W AW 97 FEAT §

Y gumaATeAs (a9t He &F) :
I YT ATAT TEH G F7 a7 |

st fadem Ty :  wvEe afz d=
0 AVg & &A1 ST § 5 S0 e
4% OUT HIH F UFALHE Y, IqE
a1z fFae &1 7 a1 ag 8 am £
HAAT A1 A & f A7 vt gy ferar
& ag dra awa 97 faear @i € | 5@
gaTer AT mew g § a4 gwan
st faaar & | f67 29 s@at 1917 |
AT 7§ | ST AR 7 AT ;AT HI
foyerar & 47 A AT ST

§ uF A W qrEIL 0 FE L |
weft oft 7 2 & are 7 wan fw gw
Teet &1 ZFET FAT AEA £ | AT A
zfen ear TEdt € @ w7 ST w1
FAF FAT AT AT AE ET wwA |
zem =g, wm =t w1 frad ifar
ST TEStAT & A9 FH AT, FTHTTH
Frdt w1 A99 7 77 g, fovrdr wgmd
§ WY T AN 9T FATH 2 qE HIT
TET | ®T9 HEAT |EE 49 | 9 "
e 70 § 79 WAl Ay £ fF
T WZBMTE TG WA A §, ATEN v
w7 3§, AW feama w7 g1 | A
&1 Z¥eT 1T &Y § AFET T wY o
YT qFAT E, IAHT A, G wOAT WA
FT ZY2T 9347 §, W ATHT 95 §o
F wra § wdadr § W ¢ we 9
It § | vl 9 IAE T g3
¢ aa i %1 a1a & gre Afwa |
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THE VICE-CHAIRMAN (SHrR1 P. N.
SAPRU) : Mr. Jaswant Singh. I called you
when you were away.

potion re

SHRI JASWANT SINGH (Rajsthan): I had
gone for my food, Sir.

SHrRI H. P. SAKSENA: We have had no
lunch hour today.

SHRI JASWANT SINGH: But I had to eat
something. 1 was prepared to forego my turn.

THE VICE-CHAIRMAN (SHRI
SAPrRU) : Fifteen minutes.

P. N.

SHRI JASWANT SINGH (Rajas-than): I
was told that I would be given 20
minutes. Before 1 leftI was told
that 1 would beallowed 20 minutes.
However, Mr, Vice-Chairman, I heard
yesterday the speech of the hon. Food Minister
with attention and interest. To his credit I must
say that he was frank enough to mention the
shortcomings  in  the administration  of
food, and alsohe assured us that he
is taking steps  both short-term as
well as  long-term, which will in due
course of time meet the situation
which has been created and which is
before the country at the moment. As far
as the shortcomings are concerned, we know
that they are there, and the Government has
failed to that extent.  As regard the future
steps, Dr. Kunzru this morning  said that he
was sceptical. As far as [ am concerned, [
feel that unless they radically change
their policies  they would never be able to
fulfil the targets or deliver the goods. I do
realise that the position of the Central Food
Minister is unenviable as stated by Mr.
Shiva Rao yesterday. He is responsible and
answerable for acts ol omission and
commission over which he has no control
either directly  or indirectly. But this has to
be admitted that as far as direction and policy
are concerned, they emanate  from  the
Centre and as such his responsibility is there.
If the Central Government cannot see that
their policies are implemented by the
States, well, for the present there is only
one State
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which is not under their control directly. The
remaining 13 States are directly under their
control. But in due course of time when other
States ais» go out of their control, it will be a
matter for serious consideration as to how this
problem of food will be solved.

Surt BHUPESH GUPTA: You do not have
the Food Minister here. He will lose his job.

Sara JASWANT SINGH: I was a little
surprised by the statement which the Food
Minister made yesterday, that the Prime
Minister had in the other House only the other
day made a very significant statement. That
significant statement, to quote the words of the
Food Minister, is that the Prime Minister said
that "it was unfortunate that we had not
realised the importance of agriculture in our
planning. We had not given it a sufficiently
important place." It is a very damaging state-
ment coming as it does frorn the Prime
Minister.

Surl SHEEL BHADRA YAIJEE: It is a
frank statement.

SHRI JASWANT SINGH: It is deplorable,
therefore, that the Prime Minister and his
Government, who were supposed to be the
representatives of the people, had during the
course of their eight years' rule, not been able
to solve a problem of this nature. It is
deplorable. And not only it is deplorable, but I
feel that what has been stated is not correct.

(At this stage Shri A. P. Jain entered the
House.)

I am glad that the hon. Food Minister is
here in the House now. What I was submitting
was that yesterday he referred to the statement
of the Prime Minister and I quoted his words.
He said that it was a very significant
statement. But 1 stated that it is a very
significant but most unfortunate statement,
because it shows how a matter like food has
been taken into consideration half-heartedly.
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[,Shri Jaswant Singh.]

becondly, Sir, I feel that it does not
represent the correct state of affairs for the
simple reason tnat soon after the Congress
Government came into office, they put the
senior-most members of their Party in charge
of this portfolio. The first Five Year Plan was
wholly and solely devoted to the enhanced
production of food. It was then an agricultural
plan. We were also told that the targets had
been fulfilled. That was stated by the hon.
Food Minister himself. He said that very
nearly the target set for the First Five Year
Plan so far as agricultural production was
concerned had been fulfilled. Time and again
we were assured by the Government that
before long we would be able to export the
food grains. I also remember to have heard the
statement of the Prime Minister that if by 1955
we are unable to solve the food problem he
and his Government would resign. From time
to time, they have been making statements and
appeals saying that they are taking this step,
that step and so on and now, in the eighth year,
to come forward and say that we had not given
it a sufficiently important place is surprising.
Certain targets have been fixed for the Second
Five Year Plan and we understand that by
1960-61 an additional food production
potential of 1538 lakh tons will have to be
created. If the result of the past two years is
any indication, we feel that this target is also
incapable of being fulfilled. Sir, in view of the
shortness of time, I will deal with only two or
three items.

THE VICE-CHAIRMAN (SHRI P. N.
SAPRU) : you can have five more minutes.
Instead of fifteen, you can have twenty
minutes.

SHRI JASWANT SINGH: Thank you very
much, Sir.

I will submit, Sir, that the Government
assumed responsibility for organising the
economic development of the country eight
years ago. It is really a matter of regret that it
still seems unable to get going on an inte-
grated and sufficiently intensive effort to
expand our agricultural production.

LRAJYA SABHA]
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Sir, I said that the Food Minister was frank
enough to admit that in certain sections the
miprovement has not been as it should have
been and he mentioned the multi-purpose
projects as one of them. The potential created
by these multipurpose projects was not
properly utilised. As you know, we have spent
colossal sums on these multi-purpose projects
and one such big project has come to
Rajasthan for which we are thankful. In this
connection, I refer to the Rajasthan Canals.
There is an eternal problem of famine in some
parts of Rajasthan. The coming in of the
Rajasthan Canals has created a great potential
and we are very happy over this. We are also
hopeful that millions and millions of acres will
be available for cultivation. It will create a
great potential both for landless farmers and
for other purposes also if the Government
wants to go in for big farms but at the rate at
which work is being carried on, I am
absolutely certain that it will be another ten
years or more before this entire big scheme
could be utilised. If the Government is serious
about this matter and in solving this problem, I
am certain they will not allow things to go on
as they are going on now. These are things
which are responsible for the shortage of food
and for our being unable to get more food pro-
duction.

Food Situation

The hon. Minister then referred to minor
irrigation works and in that regard, we were
told that we had succeeded to quite an extent.
As stated this morning by Dr. Kunzru, we are
not certain whether the figures supplied by the
various States are correct. | stated before the
hon. Minister came in that we realise that his
portfolio is one of the most difficult portfolios,
that the Minister has to be responsible for
things over which he has no control directly or
indirectly and that, therefore, he has my
sympathies but Sir, all the same, as long as he
occupies this post, he has to be responsible for
this somehow or the other. In regard to minor
irrigation works also, we know that something
has been done; at least speaking for Raiasthan
I can ssv that
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but we also know that the old works which
were doing a lot of good work have been
completely neglected. While we are
progressing in certain directions, in other
directions, the old works have been
completely neglected and production is at a
standstill so far as minor irrigation works in
Rajasthan are concerned. The land-owners,
small or big, who are experts in this line and
who are doing such a good job have been
discouraged for some reason or the other and
these people have taken all their investments
from agriculture and have put them in other
fields. I can say this at least so far as Rajasthan
is concerned. I can say that from my personal
experience. The Ganganagar Colony is the
granary of Rajasthan and there, a large number
of people, because they have no incentives and
also because they do not get the worth of their
produce, have taken away or are taking away
all their investments from the holdings of agri-
cultural lands and have invested or are
investing them in urban lands.

Motion re

SuBl SHEEL BHADRA YAJEE: Perhaps
these jagirdars were afraid of the land ceilings
and that is why they are withdrawing their
investments from agricultural lands.

Surr P. D. HIMATSINGKA (West
Bengal): Which colony?

SHRI H. N. KUNZRU: Ganganagar Colony.

SHri SHEEL BHADRA YAJEE: They
were afraid of land ceilings.

THE VICE-CHAIRMAN (SHRI P. N.
SAPRU) : You go on. Your time is limited.

SHRI JASWANT SINGH: Regarding the
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food zones, we were also told that practically
these zones would stay. Well, they may stay;
we have got no objection if the Government has
come to a definite conclusion that these zones
are doing good work but we have got certain
problems which the Government will have to
solve. Otherwise, these food zones also will do
very great harm. I raised this question the
other | Benches: Why should Rajasthan
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day in the informal meeting but for some
reason or the other, the Food Minister was not
pleased to give me a reply then. My question
is this: Take again the case of this Ganganagar
Mandi which is one of the biggest grain
mandis in India. The colony irrigated by the
Gang Canal irrigation system is the main
granary of Rajasthan and it supplies
foodgrains and pulses not only to Rajasthan
but to places as far away as Calcutta, Bombay,
Madras and so on and so forth.

Food Situation

Now, here a very serious situation has
arisen and that is this that because of this new
zone—it links Rajasthan, Madhya Pradesh and
Bombay together, and the prices of foodgrains
in Bombay being very high—all the food-
grains from Rajasthan, from the Bika-ner
Division are exported to Bombay and the
people in Bikaner are supplied with imported
foodgrains. Have you seen this absurdity, the
extent to which absurdity can go that the thing
produced in a locality should go away a
thousand miles and imported food should
come to that locality? The Government was
very well in a position to supply Bombay with
the food which has been imported, and the
ships containing imported food are there in the
harbour of Bombay. Instead of that, foodgrains
from the Ganganagar area are supplied there
and the places round about that locality have
to depend on the imported foodgrains or on.
the foodgrains coming from elsewhere. The
result is this. About this time, ordinarily the
price of foodgrains should be near about Rs.
14 or Rs. 15 a maund, but today foodgrains are
available only at Rs. 23 a maund and Rs. 24 a
maund, and we receive imported food. So I
have no objection if the Government feels that
these zones are very useful, but then they
should see also the wastage of money—which
we have to incur—and the plight of the people
who have been put to such a great difficulty.
They say that in living memory in Bikaner the
people do not remember that prices have gone
as high as they have gone this year. Yet it may
be said on behalf of the Government

or
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[Shri Jaswant Singh.] that part of Rajasthan
grudge it when the foodgrains in Bombay,
Calcutta and other places are selling at as high
a price as Rs. 40 or Rs. 45 a maund? But that
is neither here nor there. The capacity of the
people to pay the high price should be taken
into consideration, and a majority cannot
afford to pay the high price. We only see that
those who agitate are looked after. Take the
case of U.P. or Bengal or even Bihar. Well, we
feel that if you agitate more, Government
would come to your help, but if you do not
agitate, certainly no help will be given to you.

Motion re

THE VICE-CHAIRMAN (SHrR1 P. N.
SAPRU) : In U.P. the prices are frightfully
high; perhaps you are better off.

SHRI JASWANT SINGH: Stepmotherly
treatment will be given to you if you do not
agitate. Therefore, Sir, this is the position as
far as the zones are concerned.

Then, Sir, we feel that we have toyed with
this problem for too long. Millions of our
people are half-starving. Pood is there but it is
beyond the means of a very large number of
people; there is dissatisfaction in the country,
and public opinion broadly regards the
handling of the food policy by the
Government as inadequate both in regard to
holding the price level and in the long-term
aspect of raising food production.

Then, Sir, another brilliant idea by which to
increase food production is the intensive rabi
crop campaign that is presently going on. If
Sir, college professors and teachers and
students can deliver the goods by going to the
fields I only can say: God help the country.

SHRI A. P. JAIN: Of agricultural colleges.

SHRI P. D. HIMATSINGKA: Agricultural
students.

SHRI JASWANT SINGH: I know, maybe
they are students and professors of agricultural
colleges, but I can say this that our
agriculturists

[RAJYA SABHA]
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and farmers know more in practice than the
theorists, than those professors, and how can
the professors and students from the
agricultural colleges go and teach them? They
themselves will have to learn how to do this,
of the time to cultivate, how to cultivate and
all that. I feel they will make such a mess that
we will have to regret it at leisure . . . (Inter-
ruption.) and probably, as my friend here says,
they will go on a picnic at the cost of the
agriculturists and they will enjoy themselves;
they will have a little holiday from their
colleges and after enjoying themselves and
wasting the time of the agriculturists who
know in practice much more than these
theorists . . .

SHRI H. N. KUNZRU: It is not quite so.

SHRI JASWANT SINGH: That is my
opinion.

SHRI H. N. KUNZRU: It is quite true that
the cultivator in the beginning will never learn
anything from these professors and students,
but in three or four years' time he will begin to
learn.

THE VICE-CHAIRMAN (SHRI P. N.
SAPRU) : I read, as a student, Dr, Harold
Mann's book on Indian Agriculture; he thinks
that the Indian agriculturist, though
conservative, is teachable.

SHRI JASWANT SINGH: Then, Sir, there
was a talk about the figures and the statements
on which our Government largely depends,
and quite rightly too; we cannot blame them.

THE VICE-CHAIRMAN (SHri P. N.
SAPRU) : Now you must bring your remarks to
a close.

SHRI JASWANT SINGH: If you allow me
two minutes, Sir . . .

THE VICE-CHAIRMAN (SHRI P. N.
SAPRU) : I have given you twenty minutes;
twenty minutes are over.
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SHRI JASWANT SINGH: 1 am just
finishing, Sir; just two minutes; my other
friend from my Party will take two minutes
less. 1 am just finishing.

SHAH MOHAMAD UMAIR: When you
have still a lot of speakers, time will be
needed to accommodate them, and if you
intend to accommodate them, you will have to
enforce strict time limit.

SHRI JASWANT SINGH: My time is
wasted, Sir. I would now say only one thing.

THE VICE-CHAIRMAN (SHr1 P. N.
SAPRU) : Please bring your remarks to a close.

SHRI JASWANT SINGH: In two minutes I
will finish, Sir.

We depend on our figures, and this and
that. I would say that not only in different
books there are different figures, but in one
and the same taken there are different figures.
Now to take all the cases up it will take too
long a time, but only speaking of Rajasthan,
here is the bulletin of food statistics, which
has been supplied to us, and I would invite the
attention of the hon. Minister to Table III on
page 8 and to Table IV on page 13. Here the
same cereals for the same period and for the
same State have been given. Now as far as
rice is concerned, the figure of difference is
more or less the same, only there is difference
of a thousand tons. In regard to wheat, in the
year 1954, one statement says that it was . . .

THE VICE-CHAIRMAN (SHR1 P. N.

SAPRU) : The two minutes are over.

SHRI JASWANT SINGH: All right. Sir.
What I wanted to submit was this that if you
turn to these tables you will find that the
figures are very different accounting for a
difference of thousands and thousands of
tons. Therefore I do not know how much one
can rely on the statistics. Thank you.
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SHrI J. H. JOSHI (Bombay): Mr. Vice-
Chairman, it is a sad state of affairs that we
have to discuss the food problem in such
serious tones. Food and agriculture are so vital
to our economy. Agriculture holds a very
important place in our politics as well as in
our social and economic standards. Of the
total annual national income of 11,000 crores
of rupees, about 50 per cent is accounted for
by the income from agriculture. Yet this
country can neither be called agricultural nor
industrial. For agricultural production we must
look into the figures, and our production is so
low as can be seen from what I am quoting.
The average yield of rice per acre in Japan is
3,750 pounds; in U.S.A. it is 3,030 pounds; in
China it is 2,387 pounds, whereas in India the
average production per acre of rice is 750
pounds. Now in respect of wheat in Japan it is
1,860 pounds; in U.S.A. it is 1,200 pounds; in
China it is 760 pounds, whereas in India it is
600 pounds. I do not consider it necessary to
quote the figures of Canada, Australia and
such other countries 3pM “™™ *™ agricultural
countries. In the case of cotton and tobacco
also we are the lowest. Now, Sir, let us go into
the causes or the roots of such low production.
Let me quote from 'Self-help in Agriculture'; it
is stated therein:

"At the present low average level of
production the major agricultural crops in
India remove over 38 million tons of
nitrogen from the land but the quantity
supplied by way of manures and fertilisers
is less than a million ton. Therefore no
effort for improving total production will
succeed unless the over-all deficiency of
nitrogen is made good on cultivated areas."

Now while, as 1 have stated, we have low
production we have to depend for foodgrains
on foreign countries and that also to the tune
of thousands of crores of rupees. In 1956-57
we imported foodgrains worth Rs. Il crores
and in 1957-58 worth Rs. 16T
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crores. And before that in the years 1951-52
we imported foodgrains worth Rs. 228 crores
and in 1952-53 worth Rs. 161 crores. Now,
Sir, this is a very great drain on our economy.

I would now like to offer a few suggestions
although the Ministry may have received
hundreds and thousands of such suggestions. |
feel that it is no use distributing the blame and
placing it on any person or on any Department.
It is only the state of affairs that is responsible
for this. I would therefore suggest that each
State should be made responsible for the
production of foodgrains and the Central
Government should be responsible for supply-
ing only that part or that portion which is
deficit. If the States do not discharge their
duties properly and do not produce foodgrains
according to the schedule or the plan, then I
think the -Central Government should pull up
those States and try to see that action is taken
by the States according to the plan. I suggest
that each State, each District, each Taluka and
each village in the State, and ultimately every
field, must have its own plan and programme
for increasing food production and a chart
should be hung in every village panchayat
office so that it can indicate how much
progress has been made by each cultivator in
his field.

There is also one more suggestion. There is a
Talati whose duty it is to *collect revenue and
he is in charge of five villages on an average,
We have ' got about five lakhs of villages in the
country and that means in all we have a lakh of
Talatis. That is a great army with us, with the
Government. Ttfow, if that army were properly
trained and if they are made to discharge their
duties properly, then 1 think the Government
would be able to tackle this problem of poverty
and this problem of food shortage. I feel that
these Talatis or these small men consider
themselves or they feel that they are very
insignificant people in this gigantic machinery|
of the Government. So if their services are
recognised, if their services are appreciated
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and if they are honest, I feel that much can be
done to step up food production in the
country.

Then we have these big irrigation schemes.
They have either been completed or they are
on the verge of completion and I think the
Government should now divert its attention
towards small minor schemes. As far as
possible each cultivator should have a well in
his own field. After all, the cultivator at
present has to depend upon the caprice of
nature and where there are big schemes there
also the cultivator has to depend upon the
caprice and whims of the Department. The
cultivator may be requiring water any time. If
he had a well in his own field then he may
water his crops at any time, even at midnight.
Sometimes it so happens that because of short
supply of water from the big irrigation
schemes, the crops wither away and the
cultivator is put to loss and ultimately the
country is also put to loss. I therefore suggest
that if the amount spent on one big irrigation
scheme which may be costing Rs. 60 crores on
an average . . .

THE VICE-CHAIRMAN (SHrRI P. N.
SAPRU) : You have exceeded your time.
SHR1J. H. JOSHI: I am finishing, Sir.

THE VICE-CHAIRMAN (SHRI P. N.
SAPRU) : I am sorry I will have to enforce the
rule rather strictly now.

SHRI J. H. JOSHI: Then I shall finish
straightway, Sir. Thank you.

THE VICE-CHAIRMAN (SHRI
SAPRU) : Just say your last word.

P. N

SHRI J. H. JOSHI: As I was saying, if the
amount of a big irrigation scheme —it may be
Rs. 60 crores or so—is diverted to the digging
of wells and if on an average a well costs
about Rs. 600, out of that Rs. 60 crores ten
lakhs of wells can be dug and we can make
ten lakhs cultivators self-sufficient in respect
of water and they
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can stand on their own legs. Therefore I feel
that the Government would do well to
consider these suggestions of mine.

Motion re

SHrRI P. D. HIMATSINGKA: Mr. Vice-
Chairman, the hon. Food Minister has given us
various figures which show that there has been
a continuous increase in production both from
the point of view of acreage under cultivation
and also the quantity produced. Today Dr.
Kunzru pointed out that acre per acre the
increase has not been very much more than
what it was before 1951. Therefore the problem
should be looked at from the point of view of
how we can increase pr'oduction from the same
acreage of land. Sir, the obvious answer, as has
been given by various Members, is that we
should take such steps as will help in the
growing of more food from the same quantity
of land. For that purpose there should be
provision for better seeds, provision for supply
of seeds in proper time, more supply of water,
that is to say, more areas under irrigation, more
fertilisers, and supply of such other
requirements of the cultivators as they may be
short of. Sir, these steps that I am men-" tioning
are not new, they are all well-known facts, but
the trouble is that in practice it is difficult to
work them out and there is no machinery for
seeing to it that these steps are carried out, so
that when the farmers need them they may get
them.

Sir, as has been mentioned by the Food
Minister there is a shortage of fertilisers. The
fertiliser that is needed in the country is not
available. Moreover, so far as my information
goes, the fertiliser that is available is mostly
made available to the cash-crop producer. The
fertiliser that goes to Assam is used mostly by
the tea planters. Similarly the fertiliser is used
very much more by the sugarcane growers
than by producers of wheat or gram or rice.
Tractors are also said to be not available, and
from the Minister's speech I could understand
that he is still thinking in terms
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I of import. There is a shortage of foreign
exchange and my suggestion would be that, if
instead of importing fertilisers we import the
machinery for producing fertilisers, in the
long run that will be much more helpful

than spending money on the import of
fertilisers. As a matter of fact. . .

Food Situation

SHRI P. S. RAJAGOPAL NAIDU (Madras):
What about the immediate problem?

J SHRI P. D. HIMATSINGKA: The . immediate
problem has got to be tackled by intensive
cultivation, as has been suggested by the Food
Minister himself. For that purpose you have to
make arrangements for the supply of proper
seeds, more water, etc., and these minor
irrigation schemes which have been very
successful in some of the States

SHRI P. S. RAJAGOPAL NAIDU For all
these you would need fertiliser which is not
available.

SHRI P. D. HIMATSINGKA: If it is not
available, it cannot be produced even if [ say
that an arrangement will ' have to be made.
If you have no I money, you cannot import
it. At the I same time if you spend money
on the , import of machinery, it may be that !
for two years you may have to tighten your
belt, but in the long run you will be in a much
better position than if you go on importing
fertilisers year after year and not taking steps
to set up the machinery which will be able to
produce fertilisers. Moreover, in the
present state of our industrial
development, I think a large number of items
of the machinery which will be required for
producing fertilisers can be manufactured in
the country. There will be very few items
which will have to be imported, and the
foreign exchange portion of the cost will be
much less than what was the case with regard
to the Sindri fertiliser machinery.

Sir, the same remarks apply to tractors.
Why should we think of import of tractors
which can be made in the country?  There is
capacity in
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some of the factories which are there I for
the manufacture of automobiles, j and as a
matter of fact tractors can be much more
easily produced than you can produce a
motor car. In tractors the engine is the
most important part, and that is being
manufactured in the country. Therefore, if
the Government takes up the question of
arranging to buy a certain number of
tractors from these existing companies, I
have no doubt that they will be able to
supply those tractors, and very little
foreign exchange may be needed for the
manufacture of tractors. The capacity is
immense, and because of the short supply
of certain parts for motor cars and
automobiles, they cannot manufacture
more of them, and the additional capacity
of those companies, of those factories, can
be very usefully utilised in the production
of tractors which will save ultimately a
large amount of foreign exchange which
we have to spend in the import of
tractors.

Therefore, Sir, what is needed is some
sort of a machinery, some arrangement,
whereby the steps that the Government
intend to take for extensive and
intensive cultivation can be carried out.
There may be officers or bodies which
will see to it that what is expected to be
done by those who produce food crops,
cereals and everything else, do get the
necessary help in proper time and at
reasonable prices and as and when they
need them. Otherwise I do not see what
is the short-cut that can be possible to
solve the difficulty which is facing us so
far as this question is concerned. Sir,
there is no doubt that if arrangements
can be made for supplying water by
carrying out small irrigation schemes in
the villages, a lot of improvement can
be made.

There is another thing that can be
done. There is a large amount of
fertiliser—I mean fertiliser in the shape
of the cow dung and other manure
which are burnt in the villages for want
of fuel. If some arrangement can be
made for the supply of

[RAJYA SABHA]
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instead of cow dung being burnt, that will
also help in the production of a large
quantity of food. I do not know why the
hon. Minister is laughing at this
suggestion. I have seen with my own eyes
thousands of maunds of cow dung being
burnt in U.P., Rajasthan and other places,
and if some alternative arrangement can
be made for fuel for cooking and other
purposes to replace the use of cow dung, a
large quantity of additional manure will
be available for the production of
foodgrains. Sir, ultimately it boils down to
this that we have to make some
arrangement whereby the steps that will
help in the production of foodgrains could
be taken. You will find that in a large
number of places the cultivator has not
got bullocks by which he can cultivate his
land. 1 know also from personal
knowledge that a large number of them
have not got bullocks. They have to hire
them from other persons. But some
arrangements can be made in the different
areas, some persons may be put in charge
to find out what is needed in the different
areas, and the arrangements may be-made
by a Central organisation or provincial
organisation or organisations at the
district level. 1 think things will very
much improve and a good deal of our
difficulties may be solved by making
these arrangements. So far as the case of
West Bengal is concerned, as you know, it
had to divert a lot of attention in
increasing jute cultivation because prior to
partition, jute was being supplied from
areas which are now in East Pakistan and
all the mills are in West Bengal.
Therefore, in order that the Indian Union
may not have to be dependent on Pakistan
for the supply of jute, West Bengal has to
extend the areas under jute. As mentioned
by the Food Minister himself, India is
now almost self-sufficient so far as the
requirements of jute is concerned and
therefore, it is that West Bengal needs
more help now than otherwise, if it had
not diverted its attention to this important
crop which is one of the most important
earners of foreign exchange. So, my
humble suggestion is  that
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some arrangement should be made so that we
can manufacture tractors in the country and
produce more fertilisers here by ¢ setting up
more factories in different States where the
raw material is available in plenty. The only
thing that has to be done is to set up a
machinery for this as quickly as possible.

Motion re

Thank you.

Surt DAHYABHAI V. PATEL (Bombay):
Mr. Vice-Chairman, it is a matter of regret
and I think, a matter of distress to everybody
in this House that we have to discuss the
situation of food in this country in this manner
after ten years of freedom. I do not discuss it
from any personal point of view. I have no
personal ill-will towards the Food Minister.
But 1 have to say something which is very
relevant, but perhaps unpleasant, and I hope
the House will understand it in the proper
perspective. Let me make this clear because
there are persons who always are willing to
misunderstand,

[MR. DEPUTY CHAIRMAN in the Chair]

I have no land at all, but I do come from a-
family that has understood agriculture, when
so many people who talk of agriculture do not.
Only two days ago, we had the Consultative
Committee of the Planning Commission and I
asked a member sitting there as to how many
people of the Planning Commission
understood agriculture themselves. There were
seventy-five officers of the Government
sitting behind. I asked them as to how many of
them understood agriculture or had done
anything in agriculture themselves. Out of the
Seventy-five officers, two raised their hands.
This is th% attention that we pay to
agriculture.

The Prime Minister says that there will be
no life in our Plan if we do not become self-
supporting in food. What are we doing about
it? We produce reports. I do not know
whether it would be possible for any one to
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go through all the papers that are produced and
do justice to them in the little time that is
allocated to the food debate. The little
pamphlet on food is short. But there is a bulk
of literature that has come, which has a great
bearing on the subject. Dr. Kunzru fortunately
lightened my task by quoting voluminously
from the figures. So, I will not bother the
House by repeating them. But the fact, is
blatant; it is staring us in the face. We have
been saying for the last several years that our
food deficit is only 10 per cent. This is what I
have heard ten years ago. We have not been
able to bridge the food deficit of only 10 per
cent. We say, our agricultural output is going
up; the food production is going up. Mr. Jain
told us that it has been going up—12-2 per
cent. We have had an increase in food
production. Why are we short of food? I think
that there is something very wrong with the
figures that are produced before the
Government. Many of the officers of the
Government do not know what they are doing.
Do the Government here know how the State
Governments work? During the war period,
there was a severe restriction on agricultural
produce. A certain amount of land had to be
left for food cultivation and not utilised for
money crops. In Gujerat, in many places,
tobacco was grown and when the officer went
there, he was told, "This is cabbage." That is
all. The officer went back. That is the
knowledge that our officers have about
agriculture.

We began very well after independence. We
talked of many things. I understand that the
Government of India sent fifty young men to
the States to study agriculture, modern
methods of agriculture, intensive agriculture. I
think that is what the Food Minister meant.
What did they do in America and Canada?
Where are they? Are they working on any
State farm or are they looking after the files in
the Secretariat? My fear is, that is what they
are doing. Why is it so?  Because we have
changed our
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[Shri Dahyabhai V. Patel.] outlook. We
have changed our outlook on many things too
suddenly. We have not allowed the period of
adjustment to go. Perhaps, a sort of a
zamindari legislation was necessary in a place
like Uttar Pradesh. I am not questioning it.
Perhaps, a part of it was necessary in places
like Maharashtra where there perhaps was a
'large zamindari area. There were the koths as
they were called, besides the sardars of the
Deccan. Why is that legislation bodily dittoed,
adopted, in Gujerat? There is no zamindari in
Gujerat. We have a robust peasantry that was
the backbone of our struggle for
independence. Our struggle for independence
was forged on the struggle that the peasants of
Bardoli and Kaira waged. They were agricul-
turists. The first thing that the Congress
Government did, on coming to power, was to
divest them of their lands!

SHri SHEEL BHADRA YAJEE: Whether
they were the big agriculturists and small
agriculturists?

SHRI DAHYABHAI V. PATEL: Shri Sheel
Bhadra Yajee has got the conditions of Bihar in
mind. I am just explaining to you that of all the
lands that the Government tried to take away
after this tenancy legislation, 80 per cent, or
more land has remained with the original owner.
The only result is that there is a lot of friction
between the landless labour and the owners of
the land. They used to be as of a family with the
their
families were looked after; their children were
looked after. After this propaganda of 'land to
the tiller', they have been thrown out because a
conflict has been unnecessarily created between
them. The village officers have been told that the
land must go to the tiller. Every tiller, whether
he works there as a labourer for ten years
according to law or not, says, "This is my land,;
you must give it to me". At harvest' season, there
is burning of crops. I There are even murders. In
Saurash-tra, establishing peace in the coun-

cultivators. They were looked after;

1
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tryside was necessary for agriculture. The
legislation that has been adopted there is not
agricultural legislation. It is merely a vote and
election legislation. This legislation has come
out of the fertile brains of some city Con-
gressmen and, of course, the labour union.
You think of the labour union in the city and
the city Congress. You control 20 per cent.
What will happen if the other 80 per cent,
combine? Therefore, you drive a wedge
between them and keep them quarrelling
always. This is the basis of this legislation.
There is no agriculture behind it; there is no
economy behind it. It is only a vote-catching
legislation. That is why the agricultural eco-
nomy, particularly of Bombay State, has been
so badly disrupted. I do not think that I need
tell hon. Members of this House of the story
of the prosperity of Gujerat that attracted
attacks and that withstood successive waves of
Muslim invasion from the time of Mohammad
Gazni and they were able to rise again after
that loot of the temples of Somnath and
Girnar.

MRr. DEPUTY CHAIRMAN: We are not
concerned with the past history. Please come
to food production and food distribution.

SHR1 DAHYABHAI V. PATEL: I say it is
necessary, Sir, because that shows how the
land there is fertile. | am coming to the point.
Why does not ...

MR. DEPUTY CHAIRMAN: Please talk
about land and land problems; not about
Mohammed Gazni or the Somnath temple.

SHRI DAHYABHAI V. PATEL: If you are
a little patient, Sir, you will understand that in
so doing, I think, I am sufficiently explicit on
my point.

I say, the land of Gujerat is sufficient to
grow not only food, but enough cotton and
tobacco for export. It is this legislation that
has disrupted life completely there. During the
recent war years, the peasants of Gujerat grew
three crops of bajra because it grows quickly.
There were five
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thousand pumps working in the Kaira District.
There are not five hundred working today
because the attachment to the land is gone.
Then we have seen large irrigation works. We
hear a lot about them. I have been trying to get
some information about them. I wish the Food
Minister had at least co-operated with us in
that respect. A little more vigilance on this
point would perhaps help him. I know that
there are certain rules by which you can avoid
any question by saying that this is primarily
the concern of the State Government. But I
think that that can never be a right approach.

SHRIA. P. JAIN: Have we denied any
information?

SHrRI DAHYABHAI V. PATEL: Sir, I have
asked questions about the Tapti river scheme,
I have asked questions about the Mahi river
scheme. I have pointed out that in the
Ratnagiri District the position is bad. ~ That
area is considered now to be the worst area
from the point of view of agriculture. It has
only 10 per cent, of land under cultivation.
There have been river beds where
previously large quantities of rice were
grown. Why are they not grown now?
The answer is that it is primarily the concern
of the State Government. Now, Sir, I am
trying to ask for this information from you. I
want you to think about this problem.  Of
course, if you won't think about it, what
can [ do?  After all, Sir, there are people in
this country who know and can
understand something about agriculture, and
who have given some thought to it. Why
don't you take their advice? If this is your
attitude, if your mind is closed and if you are
only thinking of one thing—how to remain in
power— then I am afraid your approach is
entirely wrong. And I say that the approach
of the Government is already wrong, because
the Ministry of Food and Agriculture is
subservient to other Ministries.

SHrR1 SHEEL BHADRA YAJEE: Is he
opposing the Land Ceiling Act?

SHRI DAHYABHAI V. PATEL: I say that
the Ministry is subservient to many other
Ministries, in spite of its being such an
important Ministry. If our Prime Minister has
said that our Plan would become lifeless if we-
are not going to be self-sufficient in the matter
of foodgrains, then I suggest that the Food
Minister should have everything to say in
respect of many other things also, for instance,
in respect of imports and industries, because
all these things depend upon agriculture, and
agriculture also depends upon them. But. what
has been our policy in the matter of importing
tractors and other thing. (Time bell rings.)

MR. DEPUTY CHAIRMAN: Your time is
up. Your Party was allotted 45 minutes.

SHRI DAHYABHAI V. PATEL: But I have
spoken only for five minutes.

MRr. DEPUTY CHAIRMAN: You have
spoken for 9 minutes. First your Party was
allotted 30 minutes. Then it was changed to 45
minutes after the time was enhanced. Now
you have taken 39 plus 9, that is, 48 minutes.
Please take two or three minutes more and
wind up your speech.

SHRI DAHYABHAI V. PATEL: I wish to
say Sir, that the Food Ministry should be the
most important Ministry in our Government, if
at all we are going to solve our problem. It
should not be made subservient to other
Ministries as it is at present. Sir, we have been
hearing a lot about manufacture of tractors. I
know that one integrated scheme for
manufacturing tractors and other engineering
goods was submitted to the Government 10
years ago. What has been done about that
scheme? Certain types of tractors are banned
for imports, because somebody who has not
got that pul]l with the Ministry or with the
Secretary happens to be the agent, and as soon
as that agency is transferred, the import is
permitted. Same is the case with manufacture.
That is why our
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agriculture iy in such a mess. This is not
the way in which any Ministry which has
a firm policy should go on. We are just
drifting. Why sfrould we allow things to
drift like this? That is the reason why our
agricultural production is going down.
You are relying merely on figures relating
to acreage. But what about the yield? How
many acres are bearing crops? How many
crops are there per acre? Sir, where there
were three crops previously, we are
having only two. and where there were
two, we are having only one, and that too
a poor crop. That is the reason why our
agricultural production is going down. It is
high time that the authorities should put
their heads together and change the entire
outlook of the Ministry, and if necessary,
change the personnel too. Mr. Ajit Prasad
Jain can manage things very well. I have
no personal quarrel with him. But there
must be somebody with a dynamic
personality and with a drive, who can get
his way with the other Ministers also, not
that the other Ministers should impose
their will and their policies on him. We
are going to spend crores and crores of
rupees for importing foodgrains from
outside. I can tell you that it is going to be
a matter of perpetual shame on our part.
(Interruption.)

MR. DEPUTY CHAIRMAN: No
disturbance. Let him finish.

SHrRT DAHYABHAI V. PATEL: Sir,
the hon. Minister pointed out that one of
the remedies was large-scale cultivation. I
agree with him there. But at the same
time I would suggest to him that he
should take the help of the army. After
all, Sir, this is a very serious problem, and
we have got the army at our disposal.
Take the help of the army in this matter.

Let us have more and more canals and |

better irrigation facilities. But I doubt

very much whether that is being done. |
They know the method of mechanical
cultivation; they know the operation of |

machines. They can give you much
quicker and much better results than
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what other officers can give you. If we are
going to solve our food problem and if we
are going to stop our imports, then let
them take to agriculture, at least that part
of it which concerns our large-scale
irrigation. By that way only I think we
may be in a position to relieve ourselves
of much worry and trouble in regard to
this foreign exchange problem that we are
facing today. Thank you, Sir.
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SHAH MOHAMAD UMAIR: Mr. Deputy
Chairman, it is a very vast question and we
have to travel a long way taking into account
the various items, burning items, most
important items which concern the food
problem today. Fortunately or unfortunately I
stand to speak at the last minute, when the
clock has struck. I thank you that at least this
much time has been allowed to me. There is
no other way for me except that I should read
out, that I should speak out to the hon. Food
Minister the suggestions which I wanted to
make to him in connection with the important
food situation. I am thankful also to my
colleagues on this side and that side for having
very much lightened my burden, by placing so
many facts and figures and by giving the
House the information and the correct
impression, which I could have also shared if
these things had not been completed by them.
Therefore, I need not go into the very intricate
data, into the figures and facts which have
already been mentioned in this House. In spite
of this fact, as it is a very burning problem in
the country nobody can spare expressing
himself in the most burning tone, in spite of
the best efforts that the Food Minister is
making to relieve the situation. I understand
the difficulties of the Food Minister. I realise
that and appreciate whatever he has been
doing for some time past and which he is still
anxious to do to relieve the situation in the
country. But the situation is such that the
Food Minister can have
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no control over it, because the things have
been so deep-rooted, that unless the Food
Minister has got ample and sufficient time, it
cannot be uprooted in the twinkling of the
eye.

Motion re-

4 P.M.

Take the case of U.P. My friend, Shri Jaspat
Roy Kapoor, mentioned OriSsa, Bengal, Bihar
and compared these States with U.P. in
connection with the food situation. Everybody
has got a soft corner for U.P. Everybody has
got a soft corner in his heart in regard to what
is going on in U.P. but then, Sir, it was not
necessary that Bihar and West Bengal should
have been brought in, dragged into a
comparison. [ know that the Food Minister
has come to the rescue of U.P. It it to be said
to the utmost credit of the Food Minister that
he has so creditably, so ably and so efficiently
handled the situation in U.P. that the situation
there has been lightened, very much relieved
and [ am sure that whatever further quantity of
food is required in U.P. the Food Minister is
fully ready to meet that and also to cope with
the situation. He is prepared to make up the
deficiency but at the same time all those
persons who are sitting on this side and that
side and the people, particularly the
opposition party which is making a hell in
U.P., instead of comparing Bihar, Orissa and
West Bengal with the U.P. should have been a
bit more generous and cooperative. Of course,
lip sympathy is there, lip cooperation is there
but the practical campaign against the U.P.
people and against the U.P. Government is
going on. These troubles are there and these
troubles have been avoided very intelligently
and very efficiently by the Food Minister. Of
course, it was not necessary to have brought
in Bihar and West Bengal into this argument.
What is there, Sir? Bihar is deficit by 15
million tons.

SHRIA. P. JAIN: Lakhs.

SHRI P. D. HIMATSINGKA: Fifteen lakh
tons.

[RAJYA SABHA]
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SHAH MOHAMAD UMAIR: Fifteen lakhs
as has been stated by the Food Minister but
my information is this. What has Bihar got up
till now? It has got only 5] million tons
whereas in West Bengal, the revised estimate
is 7| million tons.

Food Situation

SHRI P. D. HIMATSINGKA: The figures
are all in lakhs, not millions.

SHAH MOHAMAD UMAIR: Please correct
me. I am very defective in mathematics and I
always failed in it. West Bengal demanded lh
lakh tons and 6£ lakh tons have been given
and the Food Minister is still ready to offer
whatever further quantity may be required.
Such is not the case with Bihar. I say that
Bihar, in spite of a deficit of 15\ lakh tons, got
only 5£ lakh tons. I do not accuse the Food
Ministry because I know that a further demand
was not made. If no demand came from the
Bihar Government it only reflects the modest
attitude of the State in not wanting to
embarrass the Food Ministry. But, Sir, I hope
that the Food Minister will take into
consideration the fact that Bihar is in need of
more foodgrains than what has been supplied
to it up till now. The Food Minister is being
embarrassed by the problem of production.
Unless the Irrigation Ministry, the Food
Ministry and part of the Ministry dealing with
the revenues of the State are integrated on
certain points and on certain problems, this
thing will not be solved. There is the question
of production, the question of land reforms
and so on. The land reform schemes have not
yet been implemented in so many States in the
country. The ceiling question has not? been
taken up. There are many hurdles in the way
of land reform which are practical hurdles in
the way of increased production. The Food
Minister cannot help these things. There is
also the question of minor and major irrigation
works, The Irrigation Ministry-has to look to
various irrigation works which are, if not
major, at least minor works which could have
helped the production work a lot. This is also
a
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question which needs coordinated
effort. The Food Minister cannot
always be held responsible for less
production  especially when so many
other departments are concerned.
Without ceiling on lands you cannot
manage the land. There are many
big holdings consisting of lakhs and

lakhs of acres. 1 know and the Food
Minister also knows. Acres and acres
of land are lying idle because they
nave not been cultivated for want of
a ceiling. If a ceiling had been there,
these lands would have gone to the
landless people or other cultivators
and the land would not have been
allowed to remain idle resulting in
production  suffering.  Similar is the
case in connection with the land re
form schemes. There are so many
banjar lands lying idle and these are
lying idle due to factors which are
beyond the control of the Minister.
At the same time, I may say that
in my State, there is a river Poon
Poon in the district of Gaya. Years
back a demand was made for con
structing an  embankment but that
was not taken up because the State
Government did not have the power,
I mean money, to carry on this work.
If the construction of the embankment
had been taken wup, it would have
been in the interests of production
and in the interests of the people
living in that district. If that had
been done, at least five lakh acres of
land in the districts of Gaya and
Patna would have been irrigated and
this would have meant an increase of

a few lakhs of tons of foodgrains.
This would have very appreciably
increased our food production. In the
same way, the reorganisation of the

Agriculture Department is very
necessary. The Food Minister may or may not
be knowing but he is trying to implement the
policy from' top to bottom but there are
persons at the lower level in the Agriculture
Department who are sabotaging the whole
thing. There are persons who ought to have
been in the field but they are talking and
walking in the bazar and these people are not
doing any public service. Because of these
instances, the cultivators and  the
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farmers in the rural areas are not being
profited by such services. Under such
circumstances, I would request the Food
Minister, if he has got no control over the
state management at least he can ask .

(Interruption.)

I mean, taking some pan and cigarettes
also, enjoying a pan and a cigarette.

Sir, I must say one thing. Our farmers are
very badly off on account of heavy, very
shocking and very crushing irrigation taxes. I
can say that in my State, in the canal irrigated
area, the canal rate has been doubled. It was
only Rs. 4/8 per acre previously but now it has
been increased to eight or nine rupees per acre.
Under such circumstanceSj the cultivators and
the farmers in such canal irrigated areas are
under a very crushing situation; their plight is
very deplorable and, if you want to encourage
all these cultivators to produce more, you will
have to lighten their burden of taxation on
irrigation. At least in my State it is very effi-
cienly working, and I am proud of it. If the
Chief Minister of my State, the Bihar State,
would not have come to the rescue of the
people of Bihar, the difficulty would have
been the same in Bihar, what is going on today
elsewhere. It is because of her efficient and
able leadership that Bihar is getting on so
happily, and there is no such trouble. But in
that very Bihar State the canal irrigation rate is
so much that I was compelled to mention it
here for information and for some advice on
this point. I say, Sir, that if you are not going
to take into account these things the last resort
for the farmers will be cooperative farming. If
you are not going to give all these facilities to
the farmers, the last resort for the farmers in
India will be collective farming. If I would
have been in power I would have introduced
collective farming and' brushed aside all this
sort of difficulties and troubles, this sort of
ceiling, on land holdings, this sort of land
reforms, division of land, this that
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[Shah Mohamad Umair.] and the other. So I
say that the Food Minister is certainly to be
congratulated that he is doing in such hard
circumstances so ably and has saved the
situation in U.P. from where my friend Mr.
Jaspat Roy Kapoor comes.

MR. DEPUTY CHAIRMAN: Mr. Bhupesh
Gupta. You have got ten minutes.

SHri BHUPESH GUPTA: Mr. Deputy
Chairman, I did not like this that we could not
sit yesterday till 6 o'clock in order to make it
possible for many other Members to speak.
Anyway, Sir, your dispensation and, I think,
the dispensation of the House was that.

Now, Sir, in the ten minutes that I have got
at my disposal I should only like to say a few
things about West Bengal because our general
policy, as we view the food situation, was

[RAJYA SABHA]

explained yesterday by Dr. Z. A. Ahmad from
our party. Sir, whenever we discuss the food
question we are told, especially when we refer
to certain matters falling within the
geographical boundary of the States or
perhaps the constitutional boundary, that these
are State subjects and we should not discuss
them. I wonder what we are going to discuss
then. I think, Sir, if that is so, then there is no
need for having a Food Minister, cr at least we
can call the Food Minister the Minister for
food godowns because, if we are concerned
with only supplies and stocks, then why
should he be called the Minister for Food and
Agriculture, I cannot see.

Tue DEPUTY MINISTER ofF AGRI-
CULTURE (SHRI M. V. KRISHNAPPA) : You
can be called the Minister for raiding the
godowns.

Suri BHUPESH GUPTA: He spoke in
accents of great self-satisfaction. When [
listened to his speech I felt there was no such
serious crisis in the country, there was no
popular discontent which should have been
expressed in the arrest of about three !

3506

thousand people in U.P. and in one day alone
in Calcutta yesterday 600 including 125
women. These would underline the gravity of
the situation, the importance of the matter
before us and the great public discontent that
is sweeping one State after another. Any Food
Minister should sit up, rethink and come out
with a new policy and should say something
which is reassuring. The Food Minister, in this
House, did nothing of the kind, trotted out
antiquated, out-dated meaningless statistics, as
if statistics would feed the people. Sir, we
have no dearth of statistics; if you ask me,
they have never been in short supply.

Food Situation

Now, Sir, before I come to the State of West
Bengal, I would like to say only one or two
things about the national approach. For the last
few days we have been talking about national
approach, and I do not know whether they
meant this word sincerely at all". I take it that
national approach is not a talking point for the
Government or the ruling party. I hope they
mean it seriously. If they mean it seriously
they should do certain other things rather than
talking about national approach and all that.
We are not in need of homilies, speeches, or
sentimentalities; what we are in dire need of
today is deeds, actions. National approach
would mean the policies and measures agreed
to by the Governments and the Opposition. I
underline the words "agreed to". Otherwise it
will not be national approach at all. We have
seen how the national approach had been
evolved in England in the old days, when both
sides of the House came together. Whether we
like it or not, this is how they approach such a
question and evolve a national approach. Have
we got an agreement between'us, with regard
to the policies and measures, that we can say
that we have evolved a national approach? I do
not think we have such things. For this the
Government is answerable, because they stick
to their old policies; they stick to their old
measures, and surely, Sir, national
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approach cannot be evolved by using the big
stick in West Bengal or in Uttar Pradesh by
refusing to see the Opposition in U.P. and by
trying to bluil the Opposition in West Bengal.
That is no national approach at all. Therefore,
Sir, this national approach cannot be evolved
by brushing aside the demands and the
suggestions of the Opposition and by calling
upon the Opposition to toe the line of the
Government. This is no national approach at
all. National approach is something which
does not boil down to committee meetings
where we sit together over a cup of tea,
express certain fine sentiments and disperse
without clinching any issue at all. We have
been talking for the last few days. Can we tell
the country anything, that we on both sides of
the House have come to some kind of a
minimum understanding with regard to the
policies and measures upon which we can call
upon the people to act?" No, we cannot,
because for them it is mere talk, all moonshine
talk. I say this thing therefore, Sir, I am not
one of those who will take them for what they
are saying, until and unless practical steps are
taken, until and unless we jointly evolve a
common line of action with regard to the food
situation.

Motion re

Sir, let me now come to West Bengal I refer
to West Bengal because this State will also
give you some trouble, and West Bengal like
U.P. is not going to live on its knees. If you
refuse the demands of the people, they will
fight and fight justly and rightly. They have
already begun the fight. We did not want
fight; we had been waiting for redress in that
State and the people there have shown the
maximum of patience. But nothing had been
done. Today, Sir, the State is in heavy deficit,
and you will be surprised to hear that the West
Bengal State Government did not know
exactly what its need was. I was struck when I
sat in the Writers Building in conference with
the Chief Minister and the Food Minister of
West Bengal. They did not know actually
what was their need. At the end of last year

65 R.S.D.—7.
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they calculated that the deficit was of the
order of 12 lakh tons. Then, suddenly, by
some statistical jugglery it was reduced to 7
lakh tons, and then; only the other day, we
heard the Chief Minister say 'that his
assumptions went wrong and he would need
more foodgrains.  That is what the
Opposition have been saying all these months
there, that our West Bengal need was
greater than what the estimates of the West
Bengal Government did suggest and they
were asking the Central Government to take
the responsibility. It is no use now telling
that you have met what West Bengal needs
when everybody  knows that West Bengal's
need was miscalculated, as a result of the
calculated and mischievous policy of  the
West Bengal Government, and it is not
surprising today that the whole of the Opposi-
tion, large sections of the people are
demanding the resignation of the Food
Minister of West  Bengal. 1 am not going
into politics, but you see where you have
driven the State, the people of the State. Is it
the atmosphere in which we can sit, we can
seek a solution of the problem? Sir, it
clearly seems, according to the present esti-
mates, that for modified rationing alone,
for the three months of September, October
and November West Bengal would require 4£
lakh tons, for modified rationing alone
which is to cover 2J crore people, plus
another 1J lakh tons for gratuitous relief, test
relief and other things. All told, 6 lakh
tons of foodgrains would be required for
meeting the urgent needs of West Bengal in
these three months, namely September,
October and November. This is  the
position.  The Central Government, I  do
not know what discussion they had with
the Chief Minister, but I understood from the
Chief Minister that West Bengal's need was
much greater and he would like to have the
necessary foodgrains from the Centre.
Then, Sir, about popular co-operation.
Nothing of the kind. An advisory committee
existed at the provincial level; it was not

Food Situation

consulted in many matters and it did

not function. The unanimous decisions
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[Shri Bhupesh Gupta.] of the advisory
committee are not implemented and when they
knew that the movement would start on the
15th they called a meeting on the 16th and
later they advanced the date by one day and
called it on the 15th when the movement had
already started. This is how they behave; no
difference; it is the same at every level, at the
lower level, at the district level, everywhere. Is
this how we are going to solve this problem?
Many things have to be done; crop loans and
other things would be required but I am not
going into all those details. I think both in
Uttar Pradesh and West Bengal bold measures
are needed. As far as the food policy is
concerned, I am not discussing it at all because
the policy stands condemned by itself. It is a
matter of disgrace that in ten years' time they
could not have made the country self-
sufficient but should have rendered the
country so helpless and dependant on foreign
bounties. I call it anti-national approach in that
respect.

Motion re

And when people rise against this
approach; they are taking measures
of repression instead of taking the
path of mutual consultation, mutual
agreement and  mutual  co-operation
with a view to arriving at what we
would understand, what every sensi
ble man would understand, to be a
national approach. So I would ask
the hon. Minister when he speaks to
tell us something about a new food
policy if he has any. I would not like
the House to be regaled with the
old tale which means nothing. I
would like to know what concrete steps he is
going to take especially with regard to Uttar
Pradesh, West Bengal, Bihar and other places
as well because these three are much more in
the food front now. Sir, there is no time. I
would therefore hope that he would be
concrete in this matter because the situation is
grave, grave by all standards, grave by all
means, and this situation calls for bold action

[RAJYA SABHA]
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and imagination on the part of the
Government.

SHRI M. GOVINDA REDDY (Mysore): Mr.
Deputy Chairman, unfortunately food shortage
is too true. We all wish that foodgarains could
have been produced in factories so that the
hon. Mr. Jain could have started a number of
factories in the country— it would take two to
three years to start factories—and there could
have been large production ever afterwards. I
am saying this because Mr. Ahmad was saying
yesterday that if he asked the Minister to point
out the cause of shortage, he would point out
to something from God above to something
below. Well, food production depends upon so
many things, so many factors, many of which
ar« not within human control. For instance,
floods and droughts do not serve Mr. Jain with
a month's notice so that he may prepare
himself to meet them. These are things which
are certainly not within his control.

SHrRI BHUPESH GUPTA: Profiteers, I
believe, give notice.

SHRI M. GOVINDA REDDY: Sir, I neard
the speech of Mr. Dave yesterday. Mr. Dave is
one of those friends on the Opposite for
whose remarks I have a very keen ear but [ am
very sorry to note that he characterised the
remarks of some Members on this side on the
agitational approach of the Opposition parties
in food matters as uncharitable. I did not see
anything uncharitable in that.

SHRI V. PRASAD RAO: You do no* nave
an approach at all.

SHRI M. GOVINDA REDDY: Yes; I am
coming to your national approach. When there
is food shortage in the country, whether it is a
shortage which is artificially created or
politically engendered or whatever it is, there
is trouble and the country expects the
Opposition in this situation, as in every other
situation, to behave with a sense of
responsibility. What is this national approach
that the Opposition has taken
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up? They have asked the people to have
hunger-strike marches and to raid food
godowns and defy the law.

SHrRI BHUPESH GUPTA: And you are
feasting the people at Gaylords.

MR. DEPUTY CHAIRMAN: Order, order.

SHRI M. GOVTNDA REDDY: I am asking
them, honestly whether any responsible person
will say that this is a helpful attitude to take.
What are the consequences of such an
attitude? You are not getting food by asking
the people to disobey the law; you are only
getting chaos. Do you want the people to get
into chaos? Do you want the country to be
plunged in chaos? How are you, I ask, by this
method helping the Government to relieve the
food shortage? They are welcome to point out
the shortcomings of the Government and they
are welcome to offer suggestions and as facts
have proved, the Government is very keen to
get their co-operation. I am surprised that Shri
Dave explained this attitude as an attitude that
was taken up in order to draw the attention of
the public to this question. Well, I do not
know if people are asked to disobey the law
and court arrest in order only to show that they
are

SHRI V. PRASAD RAO: We are learning
from you in Kerala.

SHRI M. GOVINDA REDDY: You have to
learn a lot yet. Sir, if this is -the national
approach which our friends there have been
eulogizing upon. I am very sorry to say that
this is not national but irrational and it also is
anti-national, as he himself called it. Well, Sir,
the Government have at least 15 years'
experience in solving the food situation. I
think the first time that food shortage showed
itself in an acute degree was during 1943. Of
course, in 1943 we did not have this
Government; we did not have a popular
Government but the Services were there. So I
can say that the Services who had begun to
tackle this question from 1943 are expected ito
have gained experience in this
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matter. Unfortunately there is a factor of
deficiency on the part of the Services in this
respect. This question has been unfortunately
tackled on an ad hoc basis. There perhaps
never was any fear in the mind of the people
concerned that there would be a shortage
which would not be a temporary feature but
which would be a permanent feature. They
have not tackled it on a permanent basis. The
entire attitude in my humble opinion has been
governed by this attempt at solution on a
temporary basis; thinking that tomorrow, the
next year or year after that, it will solve itself.
It is true that they took not only temporary
short-term methods but also long-term
methods such as constructing irrigation
projects, reclaiming land, bringing more land
under cultivation, setting up N.E.S. Blocks
and Community Projects. That is all very
good but in all these attempts the efforts made
is half-hearted. For one thing the Services
were mostly inexperienced. I am constrained
to say that these Services should have been
drawn from classes which had experience of
rural conditions. There is some force in what
Mr. Patel was saying. I do not go to the extent
of saying that there is an officer who sees a
tobacco plant and takes it for cabbage. Maybe,
there are some such officers but I have not
seen any. [ won't go to that extent but most of
the officers were drawn from non-agricultural
classes. Even those who had training in
agricultural colleges were people who were
not frequently visiting the villages. So,
unfortunately a right approach was not taken
in regard to this matter. They thought that
because we have multi-purpose small and
large irrigation projects more land would
come under cultivation. Unfortunately it takes
some years after the completion of a project
for land to be brought under irrigation and
now the Government has found that it is true.
It is such calculations on which perhaps the
Services seem to have relied but which have
belied their hopes.

Food Situation

Sir, I would point out some of the instances
which  show that a
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[Shri M. Govinda Reddy.] completely
theoretical approach has been made. In the last
Food Ministers' Conference which was held at
Mussoorie, the Food Ministers, the Heads of
Agricultural and Food Departments all
conferred together and after a good deal of
deliberation came to the conclusion that with
the allotment made in the Second Five Year
Plan they could only step up the production of
foodgrains by ten million tons. But there was
the Planning Commission which gave the go-
by to the experience of these Food Services of
the States and said that within that allocation
the target of 15 million tons could be stuck to.
This is an approach which was completely
devoid of practical experience and which was
wholly theoretical. And now to our cost we
see that this is not true. Even the figures that
were collected have now after revision proved
to be on the high side.

I shall give another instance. There was the
Famine Enquiry Committee in which half the
members thought that the reserve with the
Government should be 15 million tons while
the other half of the members thought it
should be 30 million tons. I can understand if
there is a difference of one or two million
tons. But there was exactly cent per cent
difference between the attitude of the two
blocks of members. This shows that when the
Government constitutes committees, they
have not an eye to bringing experience, which
is directly concerned with rural conditions,
with agriculture, to bear on them. I happened
to remark about the Foodgrains Enquiry
Committee when it was appointed. I made this
remark: We have community projects, we
have community blocks, we have everything,
and we have fertilisers and we are going to
have more of them. But with all these, will the
foodgrains be grown without the grower?
There is the grower to be taken into
consideration. I am sorry to say that these
growers' many needs have not been attended
to. For example, I would like to know if the
Government cannot do anything to

[RAJYA SABHA]
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bring down the cost of cultivation ol the
agriculturists. Not much has been done even
with regard to the supply of agricultural
implements. Even today in spite of the
development of the co-operative movement,
we do not have enough and adequate supply of
credit and agricultural implements. I want to
know why in the councils of the nation the
agriculturist is not taken into consideration.
My hon. friend' Mr. Patel was referring to it.
Tha-industrial section or the business-people,
the professors, the economists of the country,
the labour, everyone is taken into
consideration in forming' export councils,
import councils, that committee, this
committee, and so on. But I want to know
whether a single agriculturist has been invited.
It is-not a necessity, Sir, that the represen-
tatives of 80 per cent, of the people who are
engaged in this industry of agriculture should
be consulted and should be taken into the
councils? It may be replied that there are
extension blocks, community projects, and so
on, where we have associated the
agriculturists, the rural people with them. But
if one goes through the evaluation reports, they
make a sorry reading. There is a clash between
the executive authority and the advisory
section. There is a clash, which Is' very well
pointed out in the evaluation reports, between
work programmes and production
programmes. Even here voice of the one man
with practical experience does not count.

Sir, if this state of affairs is to be remedied,
we have to look deeper than our community
blocks, deeper than our community projects
and our irrigation! and reclamation projects.
We have to-look deeper and see whether we
are enthusing the masses of the people. The
Foodgrains Enquiry Committee and the
Committee on the 'Grow More Food'
campaign have all come to the conclusion that
there is not enough enthusiasm generated in
the masses. That is a thing which we can do
without much cost and effort.

Sir, since my time is up, I do not want to try
your patience. [ hope that
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the Government will take a realistic
attitude and try to enthuse the rura!
masses in every way so that the necessary
psychology for growing more food may
be created.
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Faw @1t § araadr freer o fe
2lo WEHE TT T AT F1 &5 )
TF BT AW ¥ qAwa g o fr
[ F ST A TS FT NG &, ol aw
afam & | a7 Fat 72 fa<rdT ol &
Ul F1 T AU FIA

@h W9 & 99 wEeE gred |
77 ot ¥z fF = 9 T F e
gaTE AT i Awg ¥ P @ d
OF q¥% a1 7 A7 "l o §
&G & a1 § 97 ¥ & 5 F ) e &,

Faer T g wTET 2 & T Al av%
TIAT AR BT 2 9T F 1A AL
T4 F7a § T 3% wrEre &Y 997
%z ygaw <@ & 1 ger wd
at 3z ¢ 5 a8 a=me S & Wi
o sfay #me frog & fr ™
AIZTET F1 AT TF@T IE TF AW
grqia ot & 7 famw & faweg
FEE HIT TF IR &1 1% q AL
qUAT AT A9 AN WO § d qEH
| | R IAHT G A B AT T
fadrdr ami & fada & F9ifF 39 a@
# ®TH T AW gFAT & | TR T
MU F FE A gEE § | 7 ar O
wear § fF 83X uF awaare mred
BHTE & WHET T OWeH avE A
qaEar § 9 7 T g fawren 4 am
%7 aFar 2, afew fow g =1 ad@w
T UNg TOY X4W 7 faofaat 5 wen
@ &, TEY 9g W GOl {9 gH
areft g1 8 |

o g A g o e
TEY 7 7@ A T FUC IR TG gwn
=raT WY ¥R FF ag oF wei gl
? AT Iwwr 0T T AT & T
AT AMfEg | wre gare fadedft wrd
TAT 7 FT @ AT BT W A swrar
g e g g foad fefa fare i 20
¥ OF 19 TEA & AT AT SEar §
W% 7z 77 ¥ fF 79 9w o @dw A
BHA AT A AT ATAT 2, TOw fag
gUTE &1 T A ARTAT GIT FT @M
P qF @q O A FT AT 1 92 07
2 f T oz a1z & s & 3T Ay
qAE F WUAT TeAT ATATA A AGL AT @
£ | T A g7 g = # fF At
TR sy fmafr fm s @
W T # w19 o F wea % fag
TETHT # A T war g a1 fE
frgT #1 FaTE & a9 T B AW
& fagr smat & 1 g2 g fardt wread
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[t Farfag Tigra)
T AT FXFAT F g Frww & TETH] A
Mgz as s far g | 9w waw
FT qZ FEAT & AT AT AE F FIL G
I I T A F, T qvy A o
T FAEET FHT & 91 F7 7 qwna F
fF aat 7z wer altg AT F 9T q
T ITHAT E | TF AE FT IART FAATE
& uF YT F@T gL | Far g1 oA g
AT a7 & wEr ¥ 3ars ¥ forg o 7
T AW WOAT ZTHAT T AT TIRIAT
N qZ W F AT @AY wuw & g
feat &1 fiwr w71 7 fzm s
SET 9% I AN A T AE ] 7
#I & T AT I ATHL WG AGE F I9
g%a 7 i fe awe & 3% T 7 Al
F ATt #7421 F ) W7 T a7 g9ES
g fr wwaw & Aol qz woamw
T A F T F oA d ) FAY A
afew gaw wdon 7% & @ @ fr o
#1 waa & fag 91 19 7 maw 7
g¥gT T mar ar 77 aw w7 far
T | AIIET TH ZTEA FT AAAT A
Fa1 &% w97 et @ A7 wE wr oy
F2AT a1 | 2T aF AT F A A qeaq
& 97 a1 Az F qrEY wadw ganfs ¥
HTAT AT FTH § ATAT AT THAT 8, WL
15 % Fora 59 w7 98F w7 gwar )
7 % 7 79 amgw & a8 ¥ 7 Agy
AT 7T & W6 37 720 & THA F
FATA G R & 1 T " AT F
g1 g0 WY 7 g Al F1 AT ZT A
T a7 @ w77 2 fr g wtee &
Fo dfto F are fre g & | g maqw 2 f
AT FITAT Ty A1 A4 A ey grey
agi agt 3T faq @7 fr arare § A9
21 AT &7 faw W@T 91 97 W AT i
1 &1 ) o fomr 32ia 4, m3aw
&1 7t fam & @@t 9% arg< § e AT
a7 T AT | T AW KT W G A
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gw g fF vg g o @
AT & AT TEAT WY AT ST W OF &7
BYAT WA FEAT AT ET A | AW 5 AT
#T1 1% T@1 Fgd fF qrw wreEET q
A § q@ e qr & A "
IR F 41 A& 49T § ) A5G
AT a1 gt FF AT TR W &
ot A ZHT AT AT FATT HEHT Fi—
wifgz wrg & Fegfaes a@l
iy #1 dvsa offy & a2 w4
fardr aifeat & oY ¥eav &, Frdwai &
T &1 AAGTHT F ST F §, AT K AFAT
T A & | & star g fe st
74T 8, 97 aFAIE §, I A T AF
& & g Foreran & Arfe Fee shrgw ace
A AT A7 THR A A @ A
AR qg WAAFE FT ATAT ETFAN A AT E)

gar? gred o d%0 wamg 7 =
T F 0 A &1 faw fmar 9 g
#7l 5 7% 4z a3 w9 WYqz &
gfragigifesm g A Atqz g A F 0
3o YHE § | T A% 9% T9AG & &
T A9 T A &1 FA ¥ av i
F7A T qg AT FA & AT | AZ 9T
AT & fF ag waa dw grar anfem,
#iferr gt wifeq At g #1 I
fageor grar arfgg ardy ematfas
gifezmr @ | &fF7 9 F90 TP TF
E 1 qifET &1 AT }, G K7 wH
T w4 ¥, TH 99 9 A @7 forw
FTAT | FOT ) A WAa § fFoww
F T THE TE | FG; A 1890
# #ife g€ o wfa & amw
geqtfa F wlfvAl 9% wenr &% for g
THTT ST FET grEr gifeew 9f 7 33
AT 25 T | gEET AT 3 g fe
oo ey @t gz 1€ afew adas
AT ey F A | A ag g
9 28R W AGN AT FTT FT HHTA 737 |
v 7z & fe s ani i gfrase &
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g7 =TfEy | 2Tt qw oY Qe g
g Fufmaemzas 7@ gor &, feam
AT Foreaft a9 & o7 qar s
2 | Tafaa @ @uy FEr ST W FW
F &7 A1 F F fEmt &1 arerg 4%
aradt | gt met qEw & df g g
TA-ERANAF Fifeesd § | THHT Adio
ag grm f& wufes & Gara 35 a7
a7 Al THR AT AR AS g R
qE F9 &1 ST AR HiGF 9T AT
& FE | TAT TA AFTC AGT ATAT FY
AFqH A aFArs Frir |

| Iwewmfa . awTE Wi )

Y 7ava fag agw : Wt 9 aga
cATEE WA AT T T A
qI3T E19 F1 A9 A 7 WOAT WO TATA
AT § W o ¥ 994 160 T Fgem
1z g fa 1 oo g =/, oA &
TN & AT qAHE T @I § TART WA 35
o &3 F w5 9% ag 5 § A7 a0
% T8r |

H{reEl wTeEr Wy (o)
e wErad, et off U & s
AT IGHT AYSAT W AGEAT § fT F@T
& farfedi &t 92 w7 wrow faeEr
T wTEA Era & | WA it & gy
o 3 &, a7 & e, o fEoew
arg & ot weur W §, few o ww F
YT TET WA FT FAT 1 A ZAre foa
aga T A AT F |

FuTY  wreeAd # o1 &1 gt
AR 41, AW "W dN IS
i, |@TE, T AT Wy A | ST
qF A ATAH §, THY T THEAT Agd
wfs7 3 | 78 aw s § fF awra A
wgfa a% aga fasie & =T sofa ot
TATH X AW FHTT HE B4 ARG 2 |
QU &Y T FHAT TET A gL OF ST By
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AFTA Z1AT | FE € qrAL q v @z faw
WHAT § AET UTAT HT FHT TEAT § WK
QAT HLHTT FT AT fqerar & 0 T
g & aga ¥ feara swwo @< adl
T WY O O e W A &
& TW G F qFE FHT IV T
g 8 | sufed | ag @ A7 W
g % & v gy g & a3
WK O T FZaT WG A% T FG
39 F T]JH |

w wgt aga W femmeE
S E | e ATt A g e 2 fE A
fewrezom wnd o1 & 7 ST AG1
&, 37 ¥ @1 aga 1 & foregraom &
FEHRT AT I T @G AR FTHHT
TET FIAT AL ATFA | FATE 4B & N
ot v adt & | qgw & o T af
F FHT o 7T & 9 7 gArdr o 7
T TEN FY AE TE AT AFA 2 | TR
T &7 2aar § o It S &1
FTTOT § | FAT ITHT LT AT 41 oean
a1 fT ®Y AT w1 AT A9E
A U TG | fawwa gEr 2 |

wAl gAY ATE, A FAn Wi 9w
7 771 fr g vt e aFw A W@
#3147 % 20¥ a8t W 7 Fa9 W
wfeera w1 § 91T 5 29 & % areE,
g17 A gfawa ag @ E | F|T 7
a1 7 uF-zae & fawg daa § f 9w
g wE 7 gEw (A7) ¥ few A
w1 7Y g& & | Afw zrr arg aZer of
7 2 AT FE FT IAH WW IAH FTOT
&1 ATy A7 7 fora o

ot mgrng dto g3 . ZEwH AR
forat | 7Y o1 W A @

et WTCET WeTe 3T & i
% 4% WE WAl § | A av_rd g I
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[Fradr wrez: wida]
31T AZT 27 | FAET AAFEAT (FAAT
ag 74 ¢ ! Tx SfwwA 1 &4 a8
wfama & @@ & 78 &1 FHAr &
wafs gardr wagear IIAT 4 ® 7
o7 stagem Ra1 i g7 9@ &, &
afora & s agdr ar @ § w5
A A FY deqr Fqw AvOfora F
AT G | A AT g A T
fag™ W1 w9440 A0 7 7, 92 FAA
H AGT WIAT | @7, FT ATAAT TH AT ®
ST 4 f ZATEY STaae a34 & FT00
AT W WY gEeqT gW A4E) &y O
wE

ag A wga1 agd WA § F
gart %e fafreer apm gy Al W @
€ a1 T gE A A T
wradt g o wdf g9 392 97 1 A%
A AFTA § ITHT AT A% g AHATE,
IS AFTH K IAGT B9 AT qHAT §
T T FH TE Fad § (6 a7 a4
g fran ag 7Y frr Y 29 o9 gm0
AT HT FT w o araw &
T a3 W uem fem A
T F4 A7 fFaar gq @@
agt 97 o frad faedt wrd § 49
faadt & syma g7, vfasar A
qE @1 © ATRT 7 48 7@0 {647, a7
Y fopar | g g A A o i g
TEE o g7 owdifaw o9 a7 awmar @
& s #Y gw fpfeagy 7= Fa a1
BATC &7 LT ®F 7 &7 T |
g % wat fr A, erfafaifades F,
ROt 7, 7ot § " ¥y g A,
THT S1TE woETT #1 PHRfewEy FAT
T OE g @Y a1 F o g e
wfafaifadier 7 ot gart ae F faandy
g 7 =g at 78 7@ & Tt da d
afFr 727 § 5 mfafatfeds awrg
gl & | T a@ gw @@r 97 o

[RAJYA SABHA]

Food Situation 3522

g AEd & 1 afx gare fadndy e
A f& garo ey wEe owan §,
F¥7 fAOT wwaT guTr wY WY 8,
A g o wre avaT S aEw
st fae ar aga ol a8 fam
T TFAT § WH FATLT AT THEAT 20
g aFAT § | 7 gaTe fadt z4t A
AT a5 waw @ § & gara wadw a9
%3 77 § {5 TF 30 FE, IR
AT 3Z7A AT ZW FT FF T F

A & AL W F FF agdr §
far gae Tt wEaE & =t fafaee
7 fadrdr &= & #aeq) ¥ qrrd ST
wrewy faar & W aga uve saF o
2 f5 7 37% w9 FrnTiE F9, gAY
& | af s gw et #t aefiar
F1 qHW F7 WK 2q & qf7 0F wq@y
TR FT T §F AGAAT 397 a1 TE6T F
qEF Z0T | 7O e T E fE oAy
TeAIfTE 7w £ & w3 &
AT qE AT § (6 TOEE F HA
01 F1 g 7% & & 7y w10 7§
a1 AL guw F 4% 4T @Y S |
Iwg, 9 & fgmm o & ¥
FIA 3 41 A T 2, WUAT A9 A AT
A 7 A Faw fad 95 v % 73
fordry &% | W97 S AW F A=A 707
FT FAT § AT AT AT a7 77 q
awe s aF widw a2l s o 2,
Fiaw w1 A4 sz 8, 7 0 gfe
FegFr AT IO E A1 FwwAr g
¥ wq F4e0 & fasms 19 41, UF
TG AT A F A AT AT A
F07 | gafae & I9% fee ardar won
At g & 7 o 99T A wwe fv gt
g & FIT FF o 17 wore fas gwra
mmmﬁﬁmﬁ%ﬁﬁwﬁa@
W | # OF FAEr AT 9t § fp
uF e fadr gf & o aga awar
g W1 uF @l A€ § N g §
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T GH AR AR F AHATE A7 (2T
FT FET AR T A9 frary 9@ A
FAT g0 TT AFAT ARIT BT FIET AT
w7 307 7 =nfgd A 7 fo gt awe B
AT AT T 78 ST § AT AHTET A
T HAAT ATIT FWT | W HAAA a7
Z fi Fiira vz Y e o s
gl, W 7 ST & 6 39 3w 9w
AR T § gAfad 7 414 § 43 g0
g | ar fo7 F gaer FT—Fagefr
A5 g 999 W warar ImiEa &
FAT B 729, 9% o Awfws w99 w5
AAA FOT | T Fqer B w77 A 9o
g A7 757, dw fEA F ww A A A
ITHR AT H AGAAr faw awAr §
A7 §7 9% @Az uF faq oo 99
FAHT AR GAYA FHT G AE | 7T
A A T AT 2 F FAE A FET
TET FAET FTT T IAR ARIC AT
ZHiT a1 gd FrE A {1 AT gl 2
frama 5o i Fufes & wiasa 9a®
FW AT FT | FEfAT ZAET 4F
AT qAHEAT A F9T FT W UF
TG AEEAT AATT AN AZ AR HVGT
FIT |
wg A F Fgar A g frag o
STHET BT AR B, TART FCHEA T
At g0 T FEENT AT g W T A%
f gaTdr ST foadT ag @ra . . .
(Time bell rings.) EGGI
T FH AG AW AW AT TF FHA
T W AGT GGV T A TE THEAT T
& &Y wwAT | gty g g7 w1 FAT
£, Teds & % sqfaera) &1, Vedd & &
AT F1, FAF A FqETAY w7 A%
Fa=7 & % & wet &7 I § agEd
L, {0 A TOE G AT AT T, TE
2 AT 7 &1, 7 o 71 Faden
forw a7z ¥ a9 W F9 A ¥ a9
F oYz gfaAT o &7 =17 %7
T597TE |

Jfotion re
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SHRI MAHESH SAKAN (Bihar): Mr.
Deputy Chairman, it is really heartening
to find that things are improving,
foodstuffs are being rushed from the
Centre to the States, more fair price shops
are being opened and there is also more
stock. Now, Sir. after saying all this, I
have with regret to say that the Central
Government, the U.P. Government and
the Bihar Government did not foresee
how things were to shape later on. Both
these States know that floods generally
come there and when there are floods, it
is difficult for goods to move from one
place to another. Therefore, stocks should
have been in the States before the floods
and had they been there, this difficulty,
this misery of the people, could have
been avoided.

Sir, as the time is short, I want to hurry
through my suggestions as regards the
short-term policy and the long-term
policy.

So far as the short-term policy is
concerned, I think there should bt enough
stock in the fair price shops Sometimes,
we find that the shops art closed because
there is not enough stock there. Then, Sir,
side by side with the fair price shops we
have other shops selling foodstuffs at
high prices. I think it is up to the Govern-
ment to see that people are not troubled
in this way. The prices of foodgrains
should be reasonable and they should not
be very high. But 1 am afraid the
Government is doing nothing in this
regard.

Then, Sir, there is the question of
hoarding. There are, of course, lots of
foodstuffs in the country. But there is this
hoarding problem, and I am afraid that
the Government is not able to catch hold
of the hoarders. It has not created fear in
the hearts of hoarders that if they do not
come forward with their hoarded stocks,
they would be severely punished. I think
that should be done. Then there is the
question of realisation of taccavi loans
and rent
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[Shri Mahesh Saran.] that have been
advanced. This realisation of loans is
going on, and it is going on vigorously,
which is very very wrong. There must be
remission of rent and realisation of these
loans should be stopped for the time
being.

Now, Sir, so far as the long-term policy
is concerned, I think warehouses are
absolutely necessary. They should be
established all over the country, so that
when the cultivators produce foodstuffs,
they can be purchased by the Government
at reasonable prices and kept for use
whenever there is any difficulty. What
happens now is that the cultivators have
to sell their grains at very low prices after
the harvest is over. Then, Sir, canals have
not been fully utilised because the canal
rates are high, and in addition to that, if
some area falls within the canal area, the
tax is collected although water may not be
taken from the canal. My submission is
that the charges for canal water should be
reduced, and some channels must be
constructed so that water can be taken
from those canals to the different fields.

SHRIJ. S. BISHT (Uttar Pradesh): These
things are for the State Govern- i ments to
do.

SHRI MAHESH SARAN: Sir, we are
always saying that these things are for the
State Governments to do. But how can we
go to the States and suggest these things?
I think it is this Government which has to
look after these things and see that things
are properly done. If it is only said that it
is the job of the State Governments and
the Central Government has nothing to do
with it, then I am afraid I do not agree
with it. The real responsibility is that of
the Centre to sece that these things are
properly carried out.

Now, Sir, so far as the community
development is concerned—of course,
this is a Central subject—I feel it
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should have priorities. Much expense is
being incurred on different items. When
our country is so much in need of food,
all our attention must be directed towards
food Droduction and all our energies
must centre round this problem. We are
havii.g big buildings for the officers and
for the staff. I think all this money should,
for the present, go towards making
agriculture more and more progressive.

Then, Sir, we have talked about-
chemical fertilisers. They require more
water, and chemical fertilisers are not
always easily available. Therefore
attention should be directed towards green
manure. Then, Sir, the most important
thing is cheap credit. People may have
fields and everything else, but if there is
no cheap credit, poor people cannot buy
all these things and cannot do any kind of
good cultivation. Therefore cheap credit is
absolutely necessary for this purpose.

Then, Sir, reclamation of waste land all
over the country is very very necessary. |
have had the occasion of moving about in
the country, and I find that much land is
lying waste,, and if we could only make
use of it, it will be very profitable. Then,
Sir, embankments, wherever necessary,
should be constructed in order to check
floods, because floods are doing much
damage to our crops. Then there should
be some incentive to the farmer to
produce more and more, and this can only
be done when his produce fetches him a
good price.

Now, Sir, I have a few words to say, as
far as our Opposition Parties are
concerned. I am sorry to do that. Of
course, generally I do not like to indulge
in making any criticism. But at present I
feel it my duty to do so. The Opposition
Parties claim to be the champions of our
people and they claim to be the great
champions of freedom and democracy.
But actually what is it that they are
doing? They are creating chaos and they
are creating so many difficulties in the
way of our Government which is trying to
supply more and more food to the
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people. Now, Sir, they are talking of raids
on these various godowns. And what is
the result of all this? In this connection,
Sir, T will give you just one or two
instances. I find in "The National Herald"
that in a certain place in Etawah known as
Kothara, on the 13th September, the
villagers looted a cart-load of grains. Why
is that so? Because our good friends are
always talking about raiding and about
surrounding these godowns, and things
like that. Then again, Sir, what do we find
in "The National Herald"? We find that
the P.S.P. volunteers are squatting in front
of the Government's godowns for the last
so many days, and one of them managed
to enter the godown. Then again, Sir, in
"The Pioneer" of September 12, we find a
unique method of courting arrest. It is
done by riding over an elephant. What is
all this? What is happening to the people
who call themselves to be the champions
of freedom and democracy? Is this the
way to do things? I think they are only
carrying on these things for their party
purposes. They are trying to earn good
name for their party. They are not doing
all these things with any intention to help
the country as a whole. And I am afraid
that these things only go to show that
their loyalty to the party is greater than
their loyalty to the country. Thank you,
Sir.

Motion re

SHM P. N. SAPRU (Uttar Pardesh):
Sir, I would like first of all to say that the
Food Minister made a very fair and
comprehensive speech. Now, Sir, you
will permit me to consult my notes.

No one can deny that the food position
is distressing in certain parts of the
country. In my own State it has led to
widespread agitation and conflict of
political parties in opposition with the
law of the land.

It is highly regrettable that the
Opposition parties should have resorted
to direct action. We cannot approve of
that method of agitation in a democracy
such as ours. [ will
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not, however, go into the question of that
agitation and the way it is being
conducted, but rather I would like to
stress that there should be, as the Prime
Minister, Shri Jawaharlal Nehru, said, a
national approach to-the problem, and
that we should all pull together and work
to ease the situation. No one wants the
opposition parties to approach
Government in sack cloth and ashes but
one could wish that they would realise
that the time is such as to necessitate
action based on national unity. Political
agitation followed mainly by measures
for maintaining order will not help us to
tide over difficulties. What we need —
both the opposition and ruling parties—to
appreciate is that the country is above
party, that the common people need food
and that we must devise the means to help
them to secure it at reasonable prices and
in sufficient quantities for their needs.

In 1955, when we were nearing the
completion of the Plan, the position
regarding foodgrains appeared to be
fairly satisfactory. We were calculating
that there would be an increase of 15 per
cent, or 10 million tons over an estimated
production of 65 million tons in 1955-56.
In fact, we thought that the increase
might go up to nearly 15.5 million tons
with rice, of 6.5 million tons with wheat,
of 3 million tons with other cereals, of 35
million tons with grain and pulses of
2-5

million tons. Both in wheat 5
P.M. and rice the production has

to some extent declined. This
decline is due to serveral factors, the most
important of which are natural calamities.
'"The first lesson to learn is therefore to
redouble our efforts to make agriculture
independent of the monsoon. We have
been making dams and irrigation works
for that purpose. But perhaps more
emphasis should now be placed on minor
irrigation works including tube-wells. It
may be that there is a case for further
reducing irrigation dues. A second
direction in which we need to revise our
policy 1is that of providing greater
incentive to efforts for increase in the
yield per acre. My own inclina-
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£Shri P. N. Sapru.] tion is in favour of
large scale cooperative farming, arranged
in such a manner a; to make the
agriculturist feel that he is a real partner
in the big enterprise of improving agricul-
tural methods. Ceilings on land are also
necessary. The land must not be the
monopoly of a few persons. We cannot
however ignore the individual farmer. He
needs better seeds, more credit, and more
fertilisers. We should therefore set up
more fertilizer factories. We have ignored
these fertilisers far too much. The
difficulty is that our population is
increasing at a faster rate than our food
production. It is only highly intelligent
communities that know the art of family
planning. We cannot neglect, however,
the question of family planning. We need
also to teach our people to diversify their
diet. The whole diet in our country
consists of either wheat or rice. We need
to teach our people to take more
vegetables and other protective food and
even meat in communities which take
meat. Our diets will not be diversified
unless prices are lowered, and the central
problem therefore is that of price control.

With the imports that we have
obtained, there is probably enough food
to go round but people cannot just afford
to pay the price. In parts of U.P. wheat is
selling at Rs. 27 or 28 per maund. Rice is
selling in soma places at about 1 seer per
rupee. How can poor men and middle
class men in the urban areas afford this
price? It is not as if the cultivators have
benefited by this price, it is.the middle-
men, the hoarders or the profiteers who
are benefiting by it. What has been done
to check hoarding and profiteering? We
have no doubt opened fair price shops but
how do we ensure that they shall be used
only by those for whom identity cards
have been issued? You have to ensure
that they shall be only used by those to
whom identification cards have been
issued. My inclinati«n is in favour of a
policy of greater price control. We should
purchase from the cultivators <t a
reasonable price, whatever is in

| excess of their requirements and bring I
that to the market and undertake the I task of
distributing the food as far as possible
ourselves. I saw something of rationing in
war-time in Bombay because it was a very
fine experiment that they had in Bombay in
rationing. [ am not personally convinced that
greater control, more fair price shops and
distribution by modified rationing will not
help us to a certain extent in solving our
problem. May I finally say that we need to
create an atmosphere in this country in
which the problems of our food production
can be considered properly? I speak as a
man without any party prejudices. I would
make an earnest appeal to my friends of the
Opposition because I know the spirit of
dedication that they have in many matters
and I have always admired that spirit of
dedication. I make this appeal to them most
earnestly that they should do everything that
they can to co-operate with Government in
this task of improving the food position in
this country. We should set up All-India All-
Parties " Food Council and we should have
provincial bodies to whom real power
should be given and I agree with the view of
Shri Ashok Mehta in the Committee that
there should be a Price Stabilization Board. I
will not go into the details. Thank you, Sir.

SHRI A. P. JAIN: Mr. Deputy Chair-
man, I will begin with my friend Mr. Z.
A. Ahmad. He made his first speech in
this House. As he was speaking 1 was
relegated to some 10 or 12 years ago
when I was a Member of the U.P.
Assembly. I began to dream and saw that
Mr. Z. A. Ahmad was pleading with Mr.
Sampurnanand for a union after divorce.
Mr.  Sampurnanand comes  from
Banaras...

SHR1 BHUPESH GUPTA: I could not
quite follow this conjugal expression.

SHRI A. P. JAIN: A bacnelor never
understands that.

SHRI M. V. KRISHNAPPA: There is
no need also.
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SHRI A. P. JAIN: Mr. Sampurna-nand, as a
Tilakdhari from Banaras, said that the earthen
vessel is used once and never a second time.
If I can take the liberty, I would advise Mr.
Ahmad not to rake up his domestic quarrels in
a wrong place. Again, Mr. Ahmad during the
course of his speech said, when I was dealing
with certain statistics, that I was behaving like
a Deputy Secretary. May be so. But Mr.
Ahmad reeled out more of statistics than me.
All T can tell him is 'Physician, heel thyself.
Again while winding up his speech, he said
that he had said many things because he had
to fulfil a formality. I accept his version. We
need not take him very seriously.

Motion re

SHrRI BHUPESH GUPTA: Formalities of
the debate to crash your case.

SHRI A. P. JAIN: Coming to the issues
raised during the debate, I say with a feeling
of sincerity that I felt pained and grievously
pained, over one aspect of the debate and that
was the question of raising the provincial
issues—U.P. versus Bihar, Bihar versus
Bengal, Bengal versus U.P. I have been
subjected to enough of criticism in the matter
of food. I don't mind it. Anybody who carries
the responsibility of a Minister, particularly
when difficulties arise in good portions of the
country, must be prepared for criticism and
severe criticism. He must be prepared to
accept where things have been remiss but
nonetheless it has been painful for me to see
that these State rivalries should have been
raked up. Perhaps hon. Members would have
done better if instead of raking up those
rivalries, they had concentrated their attack on
me. I would have welcomed it more. I had no
intention of speaking on this subject, but as
some questions have been raised, questions
which are likely to affect the minds of the
people, I would like to make the position
clear. I carry a big responsibility in that res-
pect. It is the Government of India which
imports food from abroad. The Central
Government has also been procuring some
stocks inside the coun-
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try. Now those stocks, the imported ones and
those procured inside the country, have to be
distributed between the different States. And it
is my duty to see that they are equitably and
fairly distributed between the States. If at any
time [ am unfair to any of the States I stand to
be condemned in the strongest terms. I would
say that if I show prejudice against one State or
another, or if I show favour to one State or
another, I would not be worthy to occupy the
position where I am. Now, it is for that reason
that I want to clarify the position. An hon.
Member of my party, Mr. Jaspat Roy Kapoor,
quoted the census figures, the population °f
UP., the population of Bihar, the population of
Bengal, and he urged that U.P. did not receive
sufficient foodgrains on population basis,
whereas Bihar and West Bengal received more
of foodgrains. I was unable to' understand it.
If population .

SHRI JASPAT ROY KAPOOR: No. Don't
misrepresent me. I did not say that Bengal and
Bihar got more than they needed. I said I
would be happy even if they got more. What I
said was that we got very much less than our
needs. It was no State rivalry. I only
expressed the needs of U.P.

SHRI A. P. JAIN: The population basis was
raised. The population figures were given and
naturally the inference is that the distribution
must have taken place on the basis of
population.

SHRI JASPAT ROY KAPOOR: I quoted
the production figures also, and our
production was a little less than the
production of Bengal and Bihar combined.

SHRI A. P. JAIN: I am coming to that. Now,
Sir, if population is going to form the basis of
distribution, why should not Madras get, why
should not Mysore get, why should not
Andhra get. So, I think, to determine the
distribution on the basis of population is
totally unwarranted.
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SHRI JASPAT ROY KAPOOR: None
suggested.

SHRI A. P. JAIN: Now, Sir, I will give
some figures to show as to what are the losses
of the respective States. In U.P. the production
of kharif cereals was almost normal. That is,
in 1957-58, it was only two tonSfless than
what it was in 1956-57. But U.P. suffered a
big loss in the rabi crop.

{Interruption.)

MR. DEPUTY CHAIRMAN: Let him go
on.

SHRI A. P. JAIN: The total production of
cereals in U.P. was 84,76,000 tons in 1957-58,
as compared to 92,26,000 tons in 1956-57.
That is, there was a total shortage of 7,50,000
tons, or 8§ per cent, shortage. In Bihar the total
production of cereals in 1957-58 was
30,62,000 tons in 1957-58, as compared to
46,04,000 tons in 1956-57, the total loss being
15,42,000 tons or nearly 33 per cent. In the
case of West Bengal the production in 1957-
58 was 42,81,000 tons as compared to
46,94,000 tons in the year 1956-57. That is a
total shortage of 4,13,000 tons or less than 10
per cent. Now .

SHRI H. N. KUNZRU: With regard to U.P.,
did the Minister say that the total shortage
there was only about 7J lakh tons?

SHRIA. P. JAIN: Yes.

SHRI H. N. KUNZRU: Was it not much
more than that?

SHRI A. P. JAIN: No. It is not so. These are
the figures supplied by the U.P. Government.
Now, Sir, that more or less determines the
basis on which the distribution is to take
place.

What are the supplies that we have made to
different State Governments? To U.P. we
have given so far, that is up to the end of
August, 1,78,000 tons.

[RAJYA SABHA]
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Why was it so? The rabi crop starts coming
into the market about the end of April and in
the beginning of May. The kharif crop of U.P.
was almost normal. And, therefore, the
demand for foodgrains in U.P. did not arise
until the month of June. In fact, in the month
of February and March we had made some
allocations to U.P., but the U.P. Government
did not lift those allocations, because they did
not need it. Their distribution from the fair
price shops which they were running in
eastern U.P. had very much gone down. U.P.
had bought about 70 or 80 thousand tons of
coarse grains and they had substantial portions
of these coarse grains in stock with them.
They had also certain carry-over stocks of
wheat supplied by the Central Government.
Now, at one time the U.P. Government was
thinking of disposing of their stock of coarse
grains, when I happened to talk with the
Minister. And I said that it would not be a
good thing to sell the coarse grain stocks,
because the stocks may one day stand in good
stead, as it has come to be. He had listened to
my advice and those stocks were preserved.
Therefore, I want to make clear that if the
quantity supplied to U.P. is small, it is due to
the fact that up to the month of May there was
not much of a demand from U.P. and
whatever demand there was could be met
either from the stock of coarse grains or the
stock of wheat which were given to them by
us. In fact, even at the cost of repetition, I
would say that the allocations made by us in
the month of February and March were not
actually availed of by the U.P. Government.
The difficulty in U.P. arose about the end of
May. It became quite acute in June. It was
further aggravated in the month of July and
August. During that period I made to them the
supplies that they needed. Again, I want to
make clear that I cannot undertake the
responsibility of always making available the
supplies which a State Government needs for
the reason that I have also to look to the stocks
available with the Centre. I have also to look
to demands from others.

Food Situation
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Hon. Members, the Nawab of Chhatari—
Shri Ahmad Said Khan Saheb—and Pandit
Hirday Nath Kunzru, drew the attention of the
House to the fact that we must look ahead.
Because there is some fall in the prices now or
because the new crop is coming, we should not
become complacent. The situation might
continue to be difficult later. So, whatever
stocks I may have, shall have to be distributed
keeping in view the needs that are likely to
arise some months after. Then, Sir, there are
demands from different States and those
demands have been rising. If the sum total of
the demands from the States exceeds the
availability of the foodgrains at a particular
time, some rationing will have to be done and
some cuts will' have to be applied. While I
shall do my best and I am confident that with
the present stocks and the arrangements for the
imports which we have made, I will be able to
meet the reasonable demands of the State
Governments, yet if inflated demands are put
up or if the sum total of the demands from the
States becomes excessive, I shall have to
exercise my judgment. Now, that judgment
will be exercised honestly and equitably for all
the States and I am prepared to undertake full
and complete responsibility for the distribution
of the foodgrains inter se as between one State
and another State.

Then, Sir, I come to Bihar. As I said, the
loss of foodgrains in Bihar was the heaviest,
both in absolute terms and in percentage—a
loss of 33 per cent. Up to the end of August we
have supplied 5,(10,000 tons of food-grains to
Bihar. All these supplies have been made after
settling the quantities with Bihar. Just as in the
case of U.P. I met all their demands, in the
case of Bihar also I met all their demands. It is
true that with good administration and with a
large number of fair price shops Bihar has
been able to maintain the distributive system in
a fairly efficient manner, and they have been
able to meet the situation with a comparatively
small quantity. The credit goes to Bihar.
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Now I come to West Bengal. There is no
dispute about the figures. At] one time
the Government of West Bengal had
calculated that their deficit was going to be
of the order of 7 lakh tons. Now the basis of
that calculation was not the comparison of the
production in 1956-57 and in 1957-58.  They
thought that 15 ounces of cereals were
necessary for an adult. I need hardly repeat that
the availability of cereals per capita  in India
is 13.6 ounces. Making calculations on
that basis they came to the conclusion that
after making provision for seeds, wastage,
etc. the shortage in West Bengal would be of
the order of 7 lakh tons. I am not much of a
believer in these mathematical calculations,
and I have, in my dealings with the State
Governments, said that the availability of the
stocks, the level of the prices, the demand
and the offtake from fair price shops are better
criteria than any mathematical calculations.
Now what we have done in the case of West
Bengal? [ was in Calcutta on the 9th and 10th
of this month. Up till that time we had supplied
6,20,000 or 6,30,000 tons—might be one of
these two figures—to West Bengal.  There
were yet 3 months and 20 days more to go.
Now if I had gone by purely mathematical
figures I could have said to West
Bengal: Well, you have your 70 or 80 thousand
tons, which was the balance left over, and you
can get nothing more. But we have to meet a
practical situation. I know that things are
difficult in West Bengal; they need food. Am
I to go by statistics? Am I to tell them, because
your figure is fulfilled it does not matter what
happens to West Bengal, I am not going to
give you any quantity more? Well, Sir, I can-
not take up that position. We discussed the
whole question at a meeting where some
Members of the Opposition, members of the
West Bengal Government and I were present.
Some Members of the Opposition in the West
Bengal Assembly also met me. Finally I gave
the Chief Minister and the Food Minister
of West Bengal some idea of the quantities
which we are supplying to other States and
the
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[Shri A. P. Jain.]

shortages in other States. I gave them the
picture of the food position of India. I also
gave them some idea of the stocks, and then
we came to certain conclusions. We have
agreed to supply them in this month of
September 1,05,000 tons. Now out of this
1,05,000 tons 80,000 tons will be supplied by
the Central Government, and the West Bengal
Government had built up a stock of their own
out of which they will draw 25,000 tons. Then
for the month of October I promised to supply
them 90,000 tons of wheat and rice. They will
be left with a balance of 20,000 tons in their
own stocks. I said: You draw on them and in
the month of September you distribute
1,10,000 tons because it is the Pujah month.
About the month of November I told them that
I would maintain the supply of 55 to 60
thousand tons of wheat but I have yet to assess
the rice position; we will discuss about it and
then we will let you know the quantity of rice
we can make available. About the month of
December we did not discuss. It is a little too
far off in the present context of things; we will
discuss about it later on. When the Chief
Minister of West Bengal came here, he had
some talk with the Chief Minister of Orissa
which has got some stocks, and the Chief
Minister of Orissa was agreeable to sell these
stocks to West Bengal. I said: Yes, this is
something of a windfall; I am prepared to
allow you to take this quantity from Orissa
and this will not count against any quota.

Now I have given facts and figures at some
length and I dare say, Sir, that I have acted
honestly, I have acted justly and I have tried
to be fair inter se the States.

SHRI BHUPESH GUPTA: Was the Chief
Minister satisfied ultimately?

SHRI A. P. JAIN: Yes, because the Chief
Minister sees not only his own, he has to see
the all-India position also. In fact, Sir, there is
a disconcerting feature of our food policy;
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there is not much of realisation of the all-India
outlook. There are pressures, pressures by
groups, pressures by political parties, in the
States to have more f rom_ the Centre. But the
Centre has a limited stock; that has to be
distributed in a just manner to. all the State
Governments. If every State Government tries
to exercise pressure, political pressure and
other pressures, food administration will
become impossible. And I want to> make it
clear that while I would be prepared to meet
the just demands of State Governments, I
simply cannot be hustled by pressures from
whatever quarter they may come. I have to
give satisfaction to all the State Governments.
I have to make them feel that the Centre is
showing equal justice to them: not that there is
pressure from this State or that State, so-the
Centre is slipping away and giving it. If that
impression goes about, there will be an end of
the all-India outlook: it will be an end of the
food' administration; it will be an end of the
Government. Now this is all, Sir, I want to say
about it.

Food Situation

SHr1 BHUPESH GUPTA: Sir, was it not
pointed out to him that .

SHRI A. P. JAIN: I did not raise any
questions when the hon. Member was
speaking.

SHRI BHUPESH GUPTA: Because I have to
get answers; you do not need answers. Will
you yield? Just one question.

MR. DEPUTY CHAIRMAN: Order* order.

SHRI A. P. JAIN: At the end you can ask
questions; not now.

Now, Sir, with regard to food two other
questions were raised and I have already
referred to one of them, that is, we must have a
long-range perspective of demands on us of
the price trends and of the availability of
stocks, and it is from these considerations that,
whatever stocks I have, I have to spread, not
only at present in.
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between the States, but I have to spread
them over a period.

One question was raised by my friend Mr.
Shiva Kao and he said that he was
disappointed at the action taken against the
hoarders by the Government. I am myself not
satisfied with it; we should have done much
more. | do not say that there is hoarding in all
parts of the country, but there is certainly
hoarding in some parts of the country, and the
action which we took in the case of the Punjab
is ample demonstration of that—a quantity of]
between 5 lakh and 6 lakh maunds of wheat,
not a small quantity, and I have information
that some of the speculators and profiteers in
U.P. have purchased more of foodgrains in the
Punjab. We are trying to lay hands on them
and we hope to seize more of hoarded food-
grains.

SHRI J ASP AT ROY KAPOOR: Only if
you could do it earlier.

SHRI A. P. JAIN: Well, I think we did it at
the proper time. When they had made their
purchases we swooped down upon them.

SHRI B. B. SHARMA (Uttar Pradesh) :
They must have hidden it very cleverly.

SHRI A. P. JAIN: Now, I would like the
State Governments to seize the hoarded stocks
wherever they might be and for that purpose
we have issued a notification applying the
new law under which the State Governments
are entitled to seize the stocks of wheat, gram,
barley etc. at the average of prices prevailing
during the last three months. I do hope that the
State Governments will take action and we are
going to ask them to do it.

Another question in this connection which
was raised by my friend, Mr. Shiva Rao—and
a very pertinent question—was whether the
decline in the prices which had been visible
for 65 R.S.D.—S8.
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the last few days was due to any action of
the Government or whether it was due to the
threat of raids. It would indeed be a dangerous
thing if things are allowed to be determined by
raids.  In fact, raids have to be suppressed.
Now, the biggest decline in prices has  taken
place in the Punjab where the food
administration is not mixed up with politics.
There "are no raids there and inevitably—
that is my opinion—this effect has been
produced firstly by the categorical refusal of
the Centre to lift the ban on the movement of
wheat from Punjab to other regions.  That is
the most important factor because the evil-
doers who had bought stocks and were hoping
that as soon as this wall is broken the price
of  wheat in Punjab will go up and they will
make profit. But when they were dis-
illusioned and found that this is not going to
be done, they had to reduce the prices; they,
had to bring out their stocks and I claim
the credit for the  Punjab  Government
for having brought about this reduction in
prices. This was further accelarat-ed by the
prompt—but not much talked of—action of
the Punjab Government in  seizing  stocks.
There have been much talk by politicians
even by some Ministers that there are hoarded
stocks.  If there are hoarded stocks, why don't
they take them out? If a Minister says there are
hoarded stocks, it is his duty to take them out. If
there is hoarded stocks, I say, seize it.  The
Punjab Minister did not talk about it. One fine
morning he quietly came to me and asked,
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'what is your information? My own
information is  that the U.P. traders and
speculators ~ have  bought 10 lakh
maunds of wheat in the mandis'. I said my

same. He asked whether 1
to these stocks being seized.
I said, cent per cent. He went back; he did not
talk to anybody about it; nobody knew
about it. One fine morning the papers gave the
news that 3,50,000 maunds of wheat have
been seized in the Punjab.  Later on further
operations were carried on. It is not the talk,
it ig not the boasting, but it is this method of
working which can

information  is
was agreeable
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[Shri A. P. Jain.] hit the profiteer. He can
be taught a lesson, not by talks, not by threats,
but by action.

In the Uttar Pradesh also the prices have
shown some decline. My friend, Mr. Z. A,

Ahmad, claimed the credit for himself, as if

raids can bring down the prices. I say, Sir,
raids raise the prices.

SHRI Z. A. AHMAD: Not raids, but public

pressure which the Prime Minister himself

accepts.

SHRI A. P. JAIN: Now, Sir, the
parties in Uttar Pradesh have taken up an
attitude—I do not mean any offence; I do
not want to talk much about it—and the
activities of those parties have helped  in
raising the prices and not in  lowering
them. There has been this decline in the
prices in UP. firstly because of the
prospects of the coming crop and
secondly because we have banned the export
of coarse grains, rice and paddy, from Uttar
Pradesh to outside regions. Things in Uttar
Pradesh are difficult. All those people who
had some stocks of rice left over from the
previous year knew that now they could not
send them outside and they will have to sell
their stocks in U.P. ~ When the new crop
comes prices would godown, So they
have started bringing out their stocks.  The
decline in the price of rice has been far larger
than the decline in the  price of wheat
there. In one particular district of Uttar
Pradesh—one of the major rice-growing
districts—the  decline  has been of the
order of Rs. 6 to Rs. 8 per maund. In my
own District of Saharanpur, which is another
big rice-growing district, the decline has been
of the order of Rs. 4. Now, there is a
sympathetic decline in the price of wheat
also.  The latest price of wheat in Hapur
today is quoted at Rs. 21-8-0 whereas six or
seven days ago it was Rs. 24.

SHRIZ. A. AHMAD: Why was this export
not stopped earlier?

SHRI A. P. JAIN: Yes, that is a question
well worth asking. Because things in other
States were difficult. I did not want to do
anything in a State which might create
difficulties for other States. When the
prospects of the new crop came nearer, we
stopped it. I did not want to take a parochial
view. I have to take an all-India view. That
is the reason.

Now, my friend, Pandit Hirday Nath Kunzru,
asked a very pertinent question: Has this
decline in the wholesale  prices  reflected
itself in the retail prices? In fact, the consumer
is concerned with the retail prices and not with
the wholesale prices. It may be of some
consolation to me, it may ' be of some consolation
to economists that the wholesale prices have
gone down but not to the consumer. Experience
has shown that once the wholesale prices begin to
come down in time they reflect themselves
on the retail prices. In fact my information is
that retail prices are also  going down and for
that purpose I would like hon. Members to study
from day to day the prices quoted in Kanpur
market where they are quoted in terms of so
many seers and chataaks for a rupee.  In other
places also the retail prices are going down.
Maybe, the retail prices are not going down at the
same speed as the wholesale prices because the
wholesale prices may take a little time to reflect
themselves in the retail prices. That is all that I
have to say about food except that I might add
that so far as food policies are concerned, I find
that there is more or less a general
acceptance. Some Members have pointed out that
the implementation has been defective here
or there and we must remove the defects in the
implementation. I do not deny that defects are
there.

Now, I come to the question of food
production. Very rightly we have been
criticised for not raising as much food as the
country needs. I made it clear in the
beginning; in fact there
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cannot be a greater admission than what the
hon. Prime Minister said in the other House.
He stated in unequivocal terms that he had not
fully realised the importance of agriculture in
our planning five or seven years ago. Since
then by experience he had become wiser. And
our Prime Minister is not only the head of the
Government, he is the biggest man in the
country. If that realisation has come to him I
think that the future of the country is bright.
Well, some people have said, 'why do you
talk of it now?' We talk of it now because we
have realised it now. Probably it is our fault
that we did not realise it earlier. Pandit
Kunzru asked what the Prime Minister was
doing to help in the increase of agricultural
production. I know my limitations; I have
never been unaware of them. I do not carry
the same weight—in fact, no other person in
the Government or in the country carries the
same weight—as the Prime Minister does. It
would be a folly on my part to think that I can
achieve what the Prime Minister can do. But [
can assure the hon. Member Pandit Kunzru
that for more than one year the Prime Minister
has been taking a very active part in food
production.

Motion re

SHrI BHUPESH GUPTA:
interest in food production.

Active

SHRI A. P. JAIN: In fact he has been acting
as a sort of super-Agriculture Minister. I have
been in the Central and State Government for
ten years, and I have always been loath to
pass on my burdens to the Chief Minister or
the Prime Minister. The Chief Minister or the
Prime Minister is very hard pressed. He has
too much work to do, and any Minister
possessed of any self-respect should not add
to his burdens. But, of late, realising the
position in the country, there hardly passes a
day when we do not exchange telephone calls
or write letters or discuss problems.

The Prime Minister called a meeting  of
the National Development
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Council in the month of January last. He also
invited all the State Agriculture Ministers to
that meeting, and in that meeting all the
schemes of agricultural production were
discussed in detail for two days, not only with
the Chief Ministers but also with the
Agriculture Ministers. The Prime Minister
presided over that meeting, lie wag present
all through.

Now, the- Prime Minister has also been
dealing with the State Governments. He has
been writing to them not only in a general
way but about specific schemes, about
improvement in administration, strengthening
the State Departments of Agriculture, and so
on. I do not think that any other Prime
Minister or any other man who carries such a
heavy burden could do more than what our
Prime Minister is doing.

Then, the hon. Member, Shri Kunzru,
raised another important point. He said that
while the aggregate production in India had
been going up, there was not the same
increase in the yield per acre. I think his
criticism was correct. But there is some
explanation for that also, because every
addition of new land means that some
marginal lands are being added where the
production is low, and the addition of the new
land depresses the national average. None-
theless I am not prepared to deny that there is
ample scope for intensive cultivation and our
future policy should be that from the same
acre we should produce more. I made it clear
yesterday that there are progressive farmers in
this country who produce four times, five
times, and sometimes seven or eight times, the
average yield. Now, if one man can achieve it,
surely others can achieve it, and particularly
in the areas where irrigation is available or
where there is an assured and well-spread
rainfall, the prospects of increasing
agricultural production are very good. We
must accept the force of the criticism of Shri
Kunzru and concentrate more and mor» jpon
intensive production.
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[Shri A. P. Jain.]
Now, Sir, some questions have been raised
about the reliability of statistics. I certainly
gave some statistics. I cannot swear that our
statistics can be treated as cent per cent
correct. In fact agricultural statistics all over
the world have severe  limitations. They
are not like industrial statistics where you can
say, you have put in so much of cotton, you
must have so much of cloth, you put in so
much of jute you must have so much of jute

product. This question of reliability of our
statistics was very thoroughly examined by
the  Foodgrains  Enquiry  Committee
presided over by  Mr. Ashok Mehta,
and the Committee have paid quite a
tribute to our Statistical Department.
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They say that both the coverage and also the
quality of the statistics have improved. None-
theless Idonot want to tell the hon.
Members that they should accept these
statistics as God's own truth. Yet they
bespeak of trends, and the trend has been that
by and large agricultural production has gone

up. If I say 28 per cent, it may be 25 per
cent or it may be 30 per cent. But in
statistics there is always a certain

margin of error and we have to allow for that
margin.

A question was asked by my friend Mr.
Shiva Rao: What is the Government going to
do? I know that our statistics can be further
improved. I know that sometimes different
sets of statistics are published by the State
Governments and the Central Government,
and they come into conflict with one another.
This state of affairs has to go. There must be
one set of good statistics upon which we could
rely. In a system of planning, statistics play a
very important role. Whatever may be the
limitation of statistics, no planning is possible
without statistics. That matter is engaging the
active attention of the Cabinet. One of our
leading statisticians has prepared a scheme,
and there are certain counter-suggestions. It i
not a thing which we can decide easily within
a few hours. The matter is being considered

Food Situation 3546

arid we hope that we shall start the system of
having good and reliable statistics, though the
establishment of the system may by no means
be a short-term project.

Another question which has been raised by
my friend Mr. Shiva Rao is about fertilisers.
He asked me why I had not referred to green
manure. I had not referred to many other
things. In fact I wanted to refer to certain
salient  features. Even  in referring to
certain salient features I took about an  hour
or more. Notthat I do not realise the
importance ~ of  green manure. Green
manure has played an important part
particularly in the State of Madras. Green
manure is also becoming popular in
other parts of the country. But I join issue with
him if he means that production in Madras is
due only to green manure. [have collected
some statistics of the yield per acre from year

to year and also of the progressive use of
fertilisers in  the State of Madras. In
1950-51, the average yield peracre in

Madras was 933 lbs. The use of fertilisers
was 44,000 tons. I will not repeat all these
statistics for all the years. In 1955-56, the use
of fertilisers went up to 84,000 tony and the
yield wentup to 1,120 lbs. In 1956-57, the
use of fertilisers went up to 1,08,000
tons and the yield increased to 1,304 1bs. I
do not mean to say that all  this increase
can be attributed to fertilisers just as I
am not prepared to accept that all this increased
yield can be attributed to green manure. In
agriculture, there are a number of factors.
Irrigation is one of them. Agricultural
practice is another. The use of fertilisers and

green manures are other factors. Another
factor is better seed.  There are  so
many things which lead to increased pro-
duction. It cannot be attributed to any one
single factor.

SHRIP. S. RAJAGOPAL NAIDU:

Judicious mixture of both.
SHHIA. P. JAIN: Yes, judicious

mixture of all these things. In fact,
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the yields per acre in different States appear to
have a direct relationship with the use of
fertilisers. Orissa is one State where the use of
fertiliser in paddy is the smallest and its yield
is the lowest. Bihar is another State where the
use of fertiliser in paddy is small and there,
the yield is also low and it has been keeping
more or less stationary. This also holds good
to a considerable extent in Uttar Pradesh.

So far as fertilisers are concerned, I am
fully convinced that unless we use more
fertilisers, our production will not go up at the
pace at which we want it to go. True, we must
put up more fertiliser factories. But it takes a
few years for a fertiliser factory to come up.
What are we to do in the interval? Are we to
sit with folded hands and wait till the fertiliser
factory comes up? Or are we to make some
arrangement for the import of fertilisers?
Well, Sir, I have got a scheme worked out by
a specialist who has considerable experience
of fertilisers and agriculture. His contention is
that, if during the remaining part of the Plan
we import fertilisers worth a hundred crore of
rupees, it will give us food-grains worth three
hundred crores. We may be self-sufficient.
But I am not hopeful that we can get such a
big sum of about a hundred crores for the
import of fertilisers. Nonetheless, it stresses
the importance of fertilisers and we should get
more and more of them immediately, not
waiting for the setting up of any factory.

SHRI P. S. RAJAGOPAL NAIDU: Has the
Planning Commission seen that Report?

SHRI A. P. JAIN: Yes, Then, I come to
another matter on which considerable stress
has been laid, that is, the question of land
reforms. In fact, I am a very old enthusiast of
land reforms. Many of the hon. Members who
today talk of land reforms were
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not in politics when I started the land reforms
more than 22 years ago.

SHRI V. PRASAD
become very old.

RAO: It has

SHRI A. P. JAIN:
stronger.

Yes, old but

SHRI V. PRASAD RAO: Not always.

SHRI A. P. JAIN: In this case. My hon.
friend, Nawab of Chattari used to curse me
once for enforcing land reforms. I still think
that land reforms are essential for increasing
production. Not that we have not done
anything about land reforms. The intermediary
practically all over the country has been
eliminated. There is fixity of tenure. All over
the country fair rents have been fixed. What
has not been so fully done are, firstly,
imposition of ceiling; secondly, law of
resumption and thirdly, consolidation. Of
these I think consolidation is by far the most
important. I know the importance of all these
things. My Party knows the importance of all
these things. The Government knows the
importance of these things. And realising the
importance of these things, a Committee
consisting of the 'Big Three' of the Congress
has been set up—the Congress President,
Pandit Govind Ballabh Pant and Shri Morarji
Desai—to expedite the implementation of land
reforms. I hope it will be done. But as the
Agriculture Minister, in spite of all the faith
that I have in land reforms, I today find myself
on the horns of a dilemma. On the one side, 1
see the importance of land reforms; on the
other side, I see that the schemes of land
reforms are retarding agricultural progress.
Both Mr. Ahmad and Mr. Naidu hold opposite
views—one for land reforms, particularly,
ceilings and the other opposed to ceilings.
They both agree on one point—that is, that
these land reforms are holding down the
agricultural production. Mr. Ahmad said that
if there is consolidation for some five or seven
years, people do not put in any manure; they
do not
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construct a well or a bund, because there is
no certainty where the land will go. I feel
the same thing. Mr. Naidu also feels the
same thing.

SHrRI Z. A. AHMAD: Why should
consolidation go on for five years?

SHRI A. P. JAIN: It is your estimate. It is
a wrong estimate. It takes a few years. |
know about things in my district where
consolidation has been going on for one or
two years. Prior to consolidation, as soon
as information is received, the farmers are
not interested in doing any work of
development. He ceases to put any manure
there.

SHRI Z. A. AHMAD: How many years
has it taken in your district?

SHRI A. P. JAIN: The full imple-
mentation takes two years or so. It is a long
period. But the point is, while
consolidation is important, it has created an
uncertainty.

I would like that these things should be
done in the shortest possible period. Of
course, the Committee to which I referred,
is looking into this. If there is any delay,
we should do something to expedite it. If
there is going to be an indefinite delay in
the implementation of land reforms,
perhaps it is better to have a sort of peace
so that production may not go down. These
are all questions on which I am not
expressing any final opinion; these are
difficult questions with which we are
faced.

Hon. Dr. Kunzru raised another question
about the figures of the small irrigation
works. He asked me whether those figures
could be considered to be totally reliable.
These figures have been supplied to us by
the State Governments and I take it that
they are correct, but they have not been
checked up. We also feel that sometimes,
the figures which we get from States are
not correct. A Committee which was until
recently presided over by Mr. Gadgil, was
appointed to check up these small
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irrigation works. This Committee has
already visited some States and I hope that
as a result of the findings of this
Committee, we shall not only know what is
actually the benefit which has accrued from
small irrigation works, but also how the
difficulties and shortcomings of the small
irrigation works can be removed.

6 P.M.

Then, Sir, one hon. Member—I cannot
for the time being locate his name—hinted
that some old works were being neglected.

SHRIJ AS WANT SINGH: I raised that
point.

SHRI A. P. JAIN: We also felt the same
thing. And in one of our conferences at
Hyderabad, where* representatives of four
or five State Governments were present,
we discussed this question. It is a fact that
while we are building some new works,
some of the old works are not properly
looked after. There were certain channels,
certain drains and certain other things
which were looked after by the zamindar.
The zamindar has now gone, but no
substitute has been found, and some of
those channels and drains have been
clogged. Therefore the State Governments
have been advised and they are setting up
organisations to look after the works.
Smaller works are to be entrusted to the
village panchayats mainly, because in the
matter of these irrigation works it would be
really tragic if these things are entrusted to
an Executive Engineer or to a Superin-
tending Engineer or even to a Chief
Engineer. It should be the people of the
locality who should look after these works
and maintain them. The panchayat may
even raise a levy wherever it becomes
necessary. So, Sir, adequate arrangements
for that are being made. Well, Sir, these are
some of the important points which 1
thought I should deal with. Many other
points also have been raised with which I
do not think it is possible for me to deal. In
fact, I have already reached the end of my
time.
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But before I conclude, Sir, I must thank the
hon. Members of this House for the very
dispassionate manner in which they have
conducted the debate and for the valuable
suggestions they have made. All I can say is
that in administering this Department I shall
bear their suggestions in mind. Maybe, I may
not be able to accept all of them even though I
may feel that some are desirable. But I shall
make
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effort to benefit from them.
Sir.

MR. DEPUTY CHAIRMAN: The House
stands adjourned till 11 A.M. tomorrow.

The House then adjourned at two
minutes past six of the clock till
eleven of the clock on Wednesday,
the 17th September 1958.



